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Plcasc Nols

For informatiorr of cxportcrs. Norms committcc-ll hand-les all cases pertaining to

fixariorr/rarillcation or no.r. lbr lixport P';;'; i;lli'g undcr ll'C(rlS) Chapter 12 to l6' 78 to

80, g5. communica,in,], in rcspcct or "ur"ii.n;;i;;i" 
NC-ll rnay be sent to email address:

nc2.i1qfti'(irrric. in

In ccrtain cascs tllc dccisiorr of the Norms committee rcfcrs to the Recommendations/

Obscrvations/ DeficierJ", ,"."ir"a f.o*'in" "on""rn"d 
'technical Authority' Whercver

applicablc, u ,"unn"i'.-oiy ni ,u.n ao.ur.ni-t',* u..n placed at the end of thc Minutcs' in

running scrial order;. 
;ift con..rn"d nr*i."*p""; ;", go through the same and rcspond

thiiil]f;'l scan'cd copv or thc brank,St":d":11'?*:":?,',",#*,:iJ:,:fl:"ilfl"u,'"t""n'"
i' NC clccisions. has 

^iJJ 
U"." attached i" tttt*t"i' 

:if i' *uy also be referred to by the conccrncd

nr.l."*p*y and may bc rcspondcd accordingly'
't'hc Norms co**it"'";;t",Jil;".i,ion oniv"*itrl respect,to technical aspect/wastage norms'

Whilc rcdecming t5c applications, RAs 
"tftf'fO 

chcck that thc applicant has I'ulfillcd all

rcquir.er,c.t, u, pr"r.riu"i in policy/pro""orr.ln"ruding thosc in Policy circulars No' 50/2009-

2014 (rrrf 20i0) darJ zsii, rj.i.*u.i, zoil]p"iicv {lirJular,No.'14(Rt1-201212009-14' dated 4th

trcbruary.20t3 and?; M. N". 0l/92li80/Mir.Jnli.r:pc-vl/10 datcd l5'04'20i4 or anv othcr

provisions urrdcr F'l'P/tlUI'] tbr IrOI)C'

D I ll.lt C'1() n^'t' F) (; I'I'NF]RA l' 0 F' I" O REIGN'l' RAD I']

datcd 06 03.2018 actuaHy hcld On 04.04.2018 arc conirlYlcd

一̈̈中耐一」̈一』ｒ」‐２．‐一一‐一‐４．‐」‐５．Minutcs of thc Mccting No'23/81

by thc'l'cchnical AuthoritY'



MEE′ I｀ING NUM BER      :23/81-AI′ C2/2017 PIIEETING DATE:06.03.2018

Casc No.:1/23/81-Alフ C2/2017  Palty Namc:BHARAT IIEAVY Mect No/Datc:23/81-
111´ ItCTRICALS LIN41TED    ALC2/2017

06.032018

HQ「 ilC RIン A I11lc Lic.No/1)ate:0510250513

:01/81/050/00500/AM I 8/ :051231040100041/AM l0/ 08' 10'2009

I l)ccision :NC obscrvcd that application for the above AA has

commcnts. DIII has inl'ormed to cxaminc as per eligibility as per

examinc the casc and dcfer the casc.

'l'he case stands delerrcd too 29.05.2018.

Status:

Dcfcrrcd

I)cfcr I)atc:

29052018

bcen referred to DI II
policy. NC decided to

(3asc No.:2/8/81-Al」 (〕2/2013

HQ llilC

,  :01/81/050/00118/ノ |`｀414/

1)ccision : N(〕 obscrvcd

col■ mcnts.N(〕 dccidcd to

HQ「 ilC
:01/81/050/00387//ヽ M14/

(」 asc No.:17/2/81‐ Alッ C2/2014

HQ「 ilC
:01/81/050/00018/ノ ｀` 415/

(」asc No.:66/2/81-Al′ (32/2014

HQ IrilC

:01/81/050/00067/Aヽ 415/

Dccision:NC obscrvcd
20.10.17 foHo、vcd、vith

'l'hc casc stands dcl'crrcd too 29.05'2018.

Palty Nanlc:EPSILON

BA・ I‐ I｀ ItRHlS PVT.LTD.

RI′ A Ililc

:08/24/040/00032//ヽ M14/

RI′ AI↑ ilc

i32/21/040/00032/AM14/

Party NanlciCROMP′ FON
GRItAVItS Iソ IMITIう D,

Palty NanlciVSM VENTUR13
CONTR01´ SYSTEMS P.1ッTD

RIンA「 ilc
:05/24/040/00410/AM14/

that application for the abovc AA has been referred

send I).0. rcminder to MOIIF and same is be ing sent.

Mcct No/Datc:23/81‐

AlンC2/2017

06.032018

‐Lic.No/Date:0810120617

3004.2013

29.052013

Mcct No/Dttc:23/81-

IAlンC2/2017

06.032018

Status:

Dcfcrrcd

Dcfer Datel

29.05.2018

tO MOE「

Status:
Deferred

29.052018

Status:
Dtferred

Status:
Deferrcd

'l'hc casc stands dclcrrcd too 29.05.201 [1.

C'ase No.:l/23181-At,c2l2013 Pa(y Nanrc:MAK CONTROI,S Mect NoiDate:.23181-

ANI)SYS'I'I'MSPV'I'I,I'D. AI,C2I2OI1
06.0i.2018

Lic No/Datc:3210063581  Dcfcr Datcl

Decision : NC observed that application for the above AA has been referred to MoD

comments. NC decidcd to send a D.O. reminder to MoD and same is being sent'

'l'hc case stands defcrrcd too 29.05.2018.

RI´AI'ilc              Lic.No/Datc:0310767749  Dcfcr Datc:
:03/94/040/00498//ヽ 4ヽ14/       .24.01.2014              2905.2018

that I)III dcrlcicncy lcttcr sccking ccrtain inforrnation sent to flrrn on

rcrnindcrs datcd 06.11.20173306.03.2018 scnt to flrm.

Mcct No/Date:23/81-

AIンC2/2017

06.032018

ILic No/Date:0510378008  Defer Date:

10302_2014              129052018

一　　ｎ
　̈　”



Decision : NC obscrved that application for the above AA has been referred to McitY

commcnts. NC dccidcd to send u.o. rcminoer to MeitY and samc is being sent'

'l'hc casc stands dclcrrcd to 29'05'2018'

:et No/Date:23l81- Status:

case No.:r2l ztst-At.cztzlt4 :TJilil;n.fii}?ftt+oRs (p) Ylrr,o,, Dererred

L'fD.. 
- 

06'03'2018

IIQI:ilcRLAI:ilcLic'No/Date:05l0379333DeferDate:
:0li8l/050/00013/AMl5/ :0t5123fia0100075/AM14/ - . 

tl'IZ'ZOV 29'05'2018

Decision : NC observcd that application ^for 
the-_ above AA was referred to

Do'l'. NC decided to await their comments and defer the case'

'l'he casc stands dclcrrcd to 29'05'2018'

casc No.:4/25/81-AIJC2/2016  Party Nanlc:M/S PARAMOUNtt MCCtNO/Datc:23/8トALC2/2017
ltxPORTS ‐

06.03.2018

HQ「 ilC

7  :01/81/050/00599/ANl17/

DcciSion:XC ObSCrVCd

cOmmcnts.NC dCCidCd tO

StatuS:

DcfCl・ 1・Cd

RLA lrilc Lic'No/Date:2g10024177 l)efer l)ate:

:291241040100010/AMl4/ ]S'OZ'ZOV 29'05'2018

that application {br the abovc AA has been referred to MSMII

,""4 f5lO. reminder to MSMII and same is being sent'

'l'hc casc slands dcl'crrc<i too 29'05'2018'

.asc No.:2.r/2/8r-,\r,c2l2014 :,ii,,];,)li';?.',\t|ri#i1,,*, ,r, X::1)1Date:23l8r- ?jlrl'.".d

t.'t't).. 06'03 2ol

IIQ lrilc RLr\ lrilc 
r/nns?r/AM13/ 

t'ic'No/t)ate:0510380166 l)cl-er Datc:

,:01i81i050i00025i4N,1151:05/.r,],/0,t0/00537/AMl3/24.02.20|429.05.2018
Dccision : Nc obscrvcd ,.t,1 ,*1x::'il:, j:: .,:T,,;:':::. 

nn was rer.crrcd to

iln t . f i: dccidcd to sctrd a [)'O' rcmt

'l'hc casc stands <Jclcrrcd to 29'05'2018'

casc No.:86/ ztst-At,czt20t't iil,],)ll[?iltiri#+oRs (p) X;:#Jff'e:23l8r- ?l'lX""u

l.'l'l).. 
' 

06'03'2018

llQ l:ilc Ri,A l.ilc Lic.No/Date:0510380.1 65 l)cf.er Datc:

9 :01/81/050100087iA\415r :05/2il0;0/00265/AMl3/ 24'02'2014 29'05'2018

l)ecision : NC obscrvcd tlrat application for the abovc AA was rcfcrred to

I)o.1.. NC dcciclcJ to scnil a I).o. l.",.r"'in,l", to t)o'l' and defer thc case'

'l'hc casc stan<is dcfcrrcd to 29'05'2018'

l0 Casc No.:3/23lttl-Al,C2l2015 Parl)'Namc:ANAND'ftiKNOW Mcct No/Date:23181- Status:



^

l)ecision : NC obscrved that application lor the above AA was referred to
MSMIi. NC decidcd to forward a copy of the application to MoS forcomments and deferthc
casc.

'l'hc casc stands dcl-crrcd to 29.05.2018.

Casc No.:6/11/81-ALC2/2014  Party Nanlc:SII〕 CHEM
'1｀ ltCHNOIフ OGH〕S PRIVATE
Iン IMITIう I)

Meet No/Datc:23/8卜     Status:
IALC2/2017          1Deferrcd
06.03.2018

Lic.No/Date:0410159116  Dcfer Datc:

28.072014              29.05.2018

the abovc AA′n  AA  ■■′00  rO仏 rrOЯ   lハ

deler thc casc.

was referred to

HQ IrilC

:O1/81/050/00320/ノ lヽヽ415/

RI´ A Ifilc

:04/24/040/00091/ノ Mヽ15/

Decision : NC obscrvcd that application fbr
I)o'l'. NC dccidcd to scnd a I).O. rcmindcr to Do'l'and

'['hc case stands dcl-errcd to 29.05.2018.

MSMIi. NC decidcd to await thcir comments and defer the casc.

'l'hc case stands dcf-crred to 29.05.2018.

(,asc No.:13/23/81-AI,(〕 2/2015 Partyヽ anlc:N/11う I｀じNlう RIう 1ンTD  N/1cct No/1)atc:23/81-     Status:
Al´C2/2017           Dcfcrrcd
06032018

MSMI1. NC dccided to link up the carlier comments if any for examination of the case.

'l'he case stands del'erred to 29.05.2018.

HQ「ilc                 RLA Filc                lLic.No/1)ate:0510392478  Defer Datc:
:01/81/050/00488//ヽ 4ヽ16/        :05/24/040/00423/AM15/       18.12.2014              129.05.2018

1)ecision  :  卜《C  obscrvcd  that  application  for  the  abovc  AA  was  referred  to

AND SYS・ I｀ 1:MS PVTlン TD.    AIン C2/2017
06.032018

14 HQ IlilC               RIッ A llilc              Lン iC No/1)atc:3210077400
:O1/81/050/00561/ノ ｀` 415/        :32/21/040/00162//ヽ M15/       21.01.2015

Casc No.:26ll7l8l-Ll .Cllz}l4 Party Nanrc:MnK CON'I'ROl.S Meet No/Date:23181- Status:

Deferrcd

Dcfcr Datc:

29.05.2018

Dccision : NC obscrved that reply of thc firm scnt to DoT'dcficiency letter on 13.12.2016

Vト

HQ IrilC

:01/81/050/00478/ノ M`16/

HQ Filc

12 :01/81/050/00485/ノ
ヽヽ416/

Iン

′

H)●

RIンA「 ilc

:31/83/040/00093/´ Mヽ15/

AH)S ItNGINI〕 I]RING INDIA  ALC2/2017 Deferred
06.03.2018

Lic No/Date:3110064619  Defer Datc:
25.072014 29.052018

RIンA「 ilc

:04/24/040/00199/AM15/

Mcct No/D7atc:23/81-

ALC2/2017
06.03.2018

Lic No/1)atc:0410159708

11 11 2014

Status:
Deferred

Defer Datc:
29.05.2018

referred to

Casc No.:10/23/81-AIノ C2/2015  Party Nanlc:URl〕
′
I｀HANE

I〕 I′ASTOMItRS



(br thc abovc AA was rcl'crred to l)o'l'. NC decided to send a D'O' reminder to Do'l' and

dclcr thc casc.

′
I｀he case stands dCibrrcd t0 29.05.2018.

鉢 cNQ刀 鍼―ALCν2m 5 
露 貸 ぎ

αTAl｀人 lowЁtt Mtt Nυ Dttα 23/81-

YS′ 1｀EMSIンTDo     AlンC2/2017
06.032018

IIQ I]iIc RI,A l:ilc Lic.No/Date:07.I 01080-,8 Defer f)ate:

'.:0li8l/050/00107/AMl6l:07l24lo4oloo470/AMl5/115.04.201529.05.2018tJ 
r'llO/ 'vttLltvte

Decision:NCobscrvcdthatapplicationfo^r,lh"aboveAAwasreferredto
MNRl1. NC decidcd to await their comments and defer the case'

'l'hc case stands dcfcrred to 29'05'2018'

s  P:威y Namc:lン AttMi       MCetN。
/Datc:23/81‐

(〕asc No。 :20/7/81-AI′ (〕2/201(
1〕 Iン ItCTRONICS MOULDS&  ALC2/2017
PRECIS10N ItNGG P.LTD.   06.03.2018

IIQI:iIcRI,AItilcLic.NoiDate:07l0l08043DeferDatc:
.-:01/81/050100|22lAM|!l:071241040100489/AMl5/16.04.201529.05.2018lb .-

Dccision : NC obscrved that application . 
fgr ,the 

abovc AA was referrcd to

McitY. NC dccidcd to await their comments and defer the case'

'l'hc casc stands dclcrrcd to 29'05'2018'

(〕asc No.:44/8/81-Al,('2/2015   Partyヽ
anlc:MOTHERSON    ～

ICCt No/Date:23/81-

AIッC2/2017suNll SYSTEMS LTD.,
0603.2018

器鰤児5υ0018ν AMlα  畦た1月:υ0009″ AMlα  ‖淵%認
α0510394455

3驚遺あれ胤‖篭1胤黒J篤7.避ガ罷)夕Iザlも絆胤
AA as p∝ DPP ChemにJ
ld 28.03.2018 as under:

Status:
Deferred

Status:
Deferrcd

Approved

ltem of ImPort tiり

ibl lowing is rccommcudcd:

「
~~~~~~~~ Itttt Of Expori

憮懸tttI嫌輛 識 囃歳‖繊 囀撒
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丁i POlyamidc 66

Stany1 1｀ 13250F8

00001

NA′ I｀URAlフ

2325
t.lrricics midc o1'Polyarnidc 66 components

ior tincrgy Mctcrs: lll;lA I'lGI:lt (Slidcr l-iftcr

:ぱ}織撃猟くlゴ野Iぼ
(YOい10C49°・lpOncnts)__



tbr l')ncrgy Mctcrs: illIl'n'l'lGlll{ (Slidcr
l.ll) (740-U'fGIf-002-n ) (Nct contcr
irnporlcd inputs irr cxport itern : Polyami
:S'I'ANYL l'11250F8 00001 Natural: I

6 g') Lvt gv,!44 comp919!s )

3. Arlicles madc of Polyarnidc 66 compc

lbr lincrgy Mctcrs: I.JMLliNKlll
(l Iingc)(740-llllul.-001-n) Gct conte

importcd inputs in cxport itcm : Polyami
:S'I'ANYL'fU250F8 00001 Natural:2
Kgs)(MOulded C9mpOncnts)_____
4. . Arricles made ol Polyamide 66 components

for lincrgy Mcters: l]lil'n'flclilf(721-
002-4) Q'{ct contcnt of importcd in
cxport item : Polyamidc 66 :S'l
'l'll250tr8 00001 Natural:1220.400
( \l o_ql d 

" 
Lqg * p 

-o_!c !1r__
5. Arliclcs madc of Polyamidc 66 com

lor lincrgy Metcrs, SCIIIIlllliR (Slider
(740-SCtll]-001-A) (Net contcnt of ir

inputs in export itcm : PolYam

:l.A'l'll.l.ill 66-20'l' G/20 NA'l': 0079

整・lШ 虫堕喫
3ntS)____

6。 Articles made of Polyamidc 66 componen

ibr 13nergy Mctcrs, BOBBIN(SlidCr

(740-SCHB-00卜A)(Nct contcnt of il
inputs  in  cxpol■   itc■ l  :  POlyam

:I′ATAMID 66 H2G/35-VOKBI Blン A(

1需需癬臨 蕗蘇
for I〕ncrgy Metcrs,GRUNDPIン ATl]|

(740-GRPI′-002-A)(Nct COntcnt of

inputs  in  cxport  itcnl  :  Polya

:I′ATAヽ41D 66 H2(〕/35-VOKBI

り21二〇2里⊇p_≦野】lMOul⊆9型_f91■ p9壁
8.Articlcs madc of Polyarnidc 66 compl

for Encrgy Mctcrs,ABDlう CKKAI)I)lう 0

(740-ABKP-002-A)(Nct contcnt of im
inputs in cxpon itcm i POlyannidc
IッATAMH)66112G/35-V()K1311〕 IッACK

i3975,QQ KgS:)(M9可 19J QOppOncniSl
9。 Alticics illadC 01｀ Polyalnidc 66 coinp

ibr l〕 ncrgy ンlctcrs, ABDltCKKAPPL〕

ABKP-00卜 A)(Nct COntent ofimportcd
in cxpolt itcin :Polyanlidc 66 1′ A′ I｀AⅣ

H2(〕 /35-VOKBI BIッACK:3324:7387.2C

製亘堕≦壺整型nts)__
10. Articles madc of Polyamidc 66 comp

for Iincrgy Mclcrs, GIfl.jNI)PLAI'
GIIPL-002-A) (Nct contcnt of irnportcd
in clpo! itcm : Polyarnidc 66 : l.A'l'Al\

mponcnts
dcr l-iftcr
ntcnt of
arnidc 66
'al:l I 5.50

15000000 2.Polyarnidc 66
Stanyl TE250F8

00001

NATURAIッ

300.55

nd"ertt
(llllllllt.
rntent of
amide 66
al:228.00

300000.00 3.Polyanlidc 66

Stanyl′「 E250F8
00001

NATURAL

430.35

1-BTGR―

inputs in

STANYlン
)O  Kgs)

1080000.00 4.Polyamide 66

Stanyl′「 E250F8
00001

NATURAI′

1778.09

5。  Polyalnidc 66

:IンATILUB 66-
20′ I・       G/20

Nat:0079

411.48

nponents
t-ifters)

irnpofted
nidc 66
CK:3324

900000.00
6. Polyalnidc 66

:IンATAMID  66
112    G/35-
VOKBl BIン ACK
3324

4691.51

)mponents
(l lousing)
' importcd
rmidc 66

I]1,ACK:
loncnts)

15000000
7. Polyanlidc 66

:I′ATAMID  66
H2    G/35-
VOKBl BIン ACK
3324

7336.350

omponents
》
l〕 (COVCr)
f importcd

lidc 66 :
CヽK:3324
1ts)

ol■ poncnts

PPL〕 (721-
)1・tcd inputs

I｀AMID 66
17.200 Kgs.

150000.00

1080000.00

8。  Polyanlidc 66

:1ッ A′「 AMID 66
112    G/35-
VOKBI BIッ ACK
3324

9。  Polyamidc 66
:IンATAMID 66
112      G/35-
V()KBI BIンACK
3324

3331.44

808228

〕()Inponcnts

I′ ATI〕(740-
〕1・tcd inputs

TAMH)66

1080000 10。 Polyanlide 66

:l′ A′ I｀AMII) 66
112      (〕 /35-

VOKBI BIン ACK

12935.16

い



悪i熱:亀

'~Mdos,BobⅢ

げ90-pP卜 1翌 :「2
|IW畷麟l麟1濡二濡蕊
|:品しI温i屁

‐

L81ン

'tAⅥ

R`612G/35-VOKBI

|_3ti鏃::8:11:i菫塁lT::
ItA conccr1lCd may takC Suitablc conscqucntial actiOn acCOrdingly.

iollowing is rccommcndcd:

1艶磁識舗藻‖馘

I Kts. (Mouldcd OonrPoncnts)

I :." nrticlcs madc o[ I)olyarnidc 66

1 .o,roon"nts lbr I:ncrgy Mctcrs' Moldcd

1 il'"non"nts I lousing (743-(lRPl'-001-A)

\ (N.,'.on,"nt ol inrportcd inputs in cxport

\ ii.,",r'ofyamide 66:l'A fA\4lt'^^6i 
^11'^

35

11.POlyanlidC 66

:I′ATAMII) 66
H2    G/35-
VOKBI BIン ACK
3324

1718.36

Itcm of lmPort 頭 ¬

1. PolYan

(i■≦g911_Sgり  1
1856.64   1

3324:12182.400

1080000.00

casc No.:45/8/81-Al′ C2/2015  Party Namc:Ⅳ
10THERSON    ‐MeCt NO/Datei23/81-    ApprovCd

St」卜ИISYSTEMS LTD.,      
‐ALC2/2017
106.03.2018

HQ llilC               RIソ A「
ilC              ‐Lic.NO/Date:0510394456

:01/81/050/00189/AM16/    :05/24/040/00097/AM16/    104.062015

Decision:NC dCCidCd tO ratitt thC nOrms for the abOVe AA as pcr DIPP (ChCmical
Division)writtCn cOmmentS Vidc 7(416)/20171｀

SW datCd 28.03.2018 as under:

Mた M∝籠帥 釦雨 詢飩Cm Hよ ms群
::寵t』鮮 脚 ぽξ諾

鵬 ふ 電
yttt乱

憮悪
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離lll∫1111:鷺熙鳳i増誓糧F whilc the flrrn haS providCd Clariflcation rcgarding

鵬 濯 鶴 』躍 躙 11観
:調 寵 淵 酢乳 Wi深 筆:濡W“

m mC mttuねd面鴫
i runnCr. AccOrdingly,thC

稲鶏F」
に
品0ざ F°R響漁Aγ

・
■ユ;胤棚繹勒諾
11乳     |弊,pリツ望Ψ響'1キ :i.'- niti;f "l 

madc oi 1rolyarnidc 66 j 9(X)OUU.UU I z. rury'lrrtruv vv '

"" I\itntn'c \'4nlded I I Stanyl 'l'll250F8
::m“ I[薦 お

1.I「
釧gI:Yツ〕ち瞥盟 |   |:冊1長サ縞歌L

1 Polyamide 66: 翻
ち

|… |

|

QuantitY
(in Number)

9o0000.00

900000.00

90000000

900000.00



,1椰縄栞二騨1罵輔
K2s(MouldCd Colnponcnts)     ___
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ド conccrned may takc

t´ase Ro.:o′ 1901‐ ハ 菫J｀ンを′́ V■ ピ

 i,ス ざ人 ii:ξ i菜iVラ I゙・EIン IMITED ALC2/2017       Deferred

06032018

Lic.No/Datc:3110065618  Dctr Datc:

"器
肌 5υ002劉 ハ M附   町

尤」:iυ 099,7今Y対 . ."・ 1翌 ピ AAふ
―
rrll^

C-ase No.:6/14/81-Al,C2l2015 Party Namc:GLnZltJM Meet No/Date.23181- Status:
Dr\/A.r.E r rr\/r'rL'n Al c)DO17 Deferred

Decision : NC observed that appliCatioA もr iA3 above AA was referred tO

ⅣISMEo NC dCcided to a、 vaittheir comments and defer the casc.

Casc No.:14/17/81-Al,(t2/2015 Pany NanlciCOSMO liltRRI・
I｀ ItS MCCt NO/Datc123/8卜     StatuS:
Al′C2/2017          Dcfcrrcd

l′

′

11)、

06.03.2018

■ :^ヽ l´、′rヽ^4^.う 01001ヽ 21つ    Tヽρttr Iう atc:

06.03.2018

ltic No/Datc:2210015312  Dctr Datc:

節
器 脱 5υO∞37AM附   ツ カ

琳
liげ♀♀

"?竹

Ylγ
ハ 11711i:ピ 11二 :∬ ril∩

Dccision : N(l obscrvcd that application lor the abovc An was relerred to

MSMIT. NC dccidcd to await their comments and defer the casc.

'l'hc casc stands dcl-crred to 29-05'2018'

'l'hc casc stands dclcrrcd to 29.05.2018'

(3asc No.:2/23/81-Al,(〕 2/2015 Palty NanlciCOS■
10 FERRITES

lン

′

H).

Mcct No/Date:23/81‐

ALC2/2017
06.032018

Status:

Dcfcrrcd

I)cfc・rl)atc:

29052018
う
ι referred to

」'l'he casc stands delcrrcd to 29.05.2018'

′
I｀hc casc stands dcibrrcd to 29.05.2018.

Casc No。 :3/7/81-AI′ C2/2016   Party NamciSTERA         NlCCt No/1)atci23/81‐
IINGINI〕 I〕RING INDIA     Alッ C2/2017
1)ItiVA IIt Iッ 1ヽ41Tl〕D       06032018

Casc No。 :3/7/81-AI′ C2/2016   Party NamciS 「́ ERA

I´ ic No/1)atc:0410161615HQ Filc               ltl′ A Ifilc

っ。 :()1/81/050/00105//ヽ 4ヽ17/        :04/24/040/00231//ヽ
N116/        17022016

1)ccision  :  N(〕  Obscrvcd  tllat  application  for  thc  abovC  Aノ
 ヽ Vヽas

ヤISヽ/11〕 .N(l dccidcd to a、 vait thCir coinrncnts and dcfcar the casc.

Status:
Deferred

Dcfer Datc:

29.05.2018

rcferrcd to

‐

tuituUt" conscqucntial action accordingly'

HQ rilc

:01/81/050/00477/AN/116/

RI′AI'ilc

:22/24/040/00084/AM16/

Lic.No/1)atci221 001 5383

1812.2015



casc No.:5/7/81‐ Al′C2/2016

HQ I11lC

:o1/81/050/00107/AM17/

l)ecision : NC obscrvcd that application

frf .SVU. NC dccidc<l to await thcir commcnts and

Party NalllCiSl｀ Iう RA
lうNGINItl〕RING INDIA
PRIVATitiン IMITED

RIン A「 ilC

104/24/040/00232/ノ M`16/

Mcct NO/1)atc123/81-
‐
AlンC2/2017

106.03.2018

Lic NO/Datc10410161616
17.02.2016

for the above An was

deler the casc.

Status:
Deferrcd

Defer Date:

29.05.201 8

rel'erred to

'l'hc casc stands dclbrrcd to 29.05.2018.

Nlcct NO/Datc:23/81-
Pall、 ヽanlc:Irc1 01〕 N

(lasc NO.:4/10/81-Al,(:2/2016
(10ヽヽ11(｀「 ORSI′ IMITI〕 D    Al′

C2/2017

06032018

Status:
l)eferred

I)cfcr l)atC:

29.05.2018

rclcrrcd ttl

l´ic.No/Datc:1010059443
Rlッ A FilcHQ「ilC                                 30.03.2016

^●
′nl′ハ̀
^′
Arヽ 10n/Aヽガ:7/       ・10/24/040/00125/AM16/

:01/81/050i 001 89/AM I 7/ :1Ol24l04)l00l25ll\M161
:U l/6 l/U)u/uu I o7l/rrvr I /

Decision : NC obscrvcd that application. 
^fot, 'ht 

above AA

McitY. NC dccidcd to await their comments and defer the case'

25

cがcNα
“

″7田―ALCν2い 6 Pany NamcCOだ「 EC｀前
A 
性 き棚 ν

α2ν田―

き鰤 cd

06.032018

躙 児50/001ttAM口  賜 淵 ‰ /00001竹剛 ; 躙 鼎

α冽 剛 547_5串
毀 :

Dccition : NC ObSCrvCd that appliCatioA fOr the abovc AA Was referred tO
lヽSⅣ lIう .NC dCCidcd tO aWaitthcir cOmmentS and defcrthe casC.

'l'hc casc statrcls dclcrrcd to 29'05'2018'

'l'hc casc stands delcrrcd to 29'05'2018'

Case No.:12110/81-Al'(1212016 Pa(y Name:SIIIVAI'lK
lllMlit'AL CON'I'RoLS l-]'D'

I IQ Irilc Rl'A lrilc Lic'No/Date:0510398533

-16:01/81/0S0/00197/nMl7/:051241040t00045/AMl7/17'05'2016
Decision : NC <lbserved that application. 

^fo'., 
th" above AA was

DIPP. NC decided to await their comments and defer the case'

'l'hc casc stands dclcrrcd to 29'05'2018'

ぃ M“ 9/7/81‐ 碑 川 6器
漱 謂 冷 D 

幣 麟 rCr卿

‐

‐鵬 d
Iト

106.01

Mcct NO/Date:23/8ト

ALC2/2017
06.03.2018

Status:
Deferred

Defer Datc:

29.05.2018

referred to

Dcfer Datc:

29052018

rcfcrred  to‐

IIQ L'ilc Rl'A l:ilc Lic'No/Date:3110066160

:0 1 /8 1/050i 00 1 5 1 /AM l 7/ :3l l82l040l}0}37l AM17 l 26'05 '2016

Decision : NC obscrvcd that application for thc above AA was

DIPP. NC decidcd to await thcir comments and defer the case'

ヽシ
分
メ

.・

‐:‐



^

'l'he casc stands deferred to 29.05.2018.

case No.:51/7/81-Al′ C2/2016   Party Namc:1'C10EN
CONNltCTORS lン IMITED

HQ Filc

101/81/050/00153//ヽ M17/

'l'hc casc stands dcl'errcd to 29.05.201 8'

casc No.:11/13/81-Al′ C2/2016  Palty Namel」
AYBEE

:                    :l′ AMINAT10NS PVT Lッ TD
|         |

Dccision : NC observed that application for

McitY. NC dccidcd to scnd a D'O reminder to MeitY

being scnt.

IMcct No/Datc:23/81-    Status:
Dcfcrrcd

lAlンC2/2017

:0603.2018

1Lic.NO/1)ate:0510399391  Dctr Datc:
29.05.20181o908.2016

abOve AA was referred tO

′
I｀hc casc stands dcibrrcd t0 29.05.2018.

|

1

:

……‐」

Casc NO.:31/22/81-Al,(〕 2/2016 Pany Nanlc:INDIAN CHAIN   NlCCt NO/Datc:23/8卜
    StatuS:

Al′C2/2017          DcLrrcdPV′ 1 1,1｀ 1)

06032018
_●  ヽ● ,ヽ    ハ

^■
A^A/ハ 1ハ    ｀

^`_.・
Iヽ●10・

HQ IlilC               RI´A「ilc              .Lic.No/Datc:0210206910  Defer Datc:

30 :O1/81/050/00536/ノ
M`17/       :02/24/040/00089/AM17/        19.08.2016              29.05.2018

1)ccision  :  卜(C  ObServcd  that  application  for the  aboVe  AA  was  rcfCrred  tO

MSMI〕.NC decidcd lo awaittheir comments and deferthe case.

Sta

'l'hc casc stands dcl-crrcd to 29.05.2018.

(]asc No.:8/13/til-Al,(]2/2016 [)ar1y Nanrc:CMR C:ON.IROI, Mcct No/Date:2318 l. Status:

SYS'l'lrMS INDIA PRIVAl'll Al'Czl2Ol7 l)cfcrred

l.lMl'l'lil) 06'03'2018
r :^ \r../r\^+6.1 I I nO66?OR l)efer l)ate:

HQl'ilC               RI′ A rilc              Lic No/1)atc:3H0066308  Dcfcr Datci
n1/父 1/olo/00,43/AM17/        :31/83/040/00062/AM17/       129.082016              29.05.2018:o its I losoloo 2431 1\Mt7l :31/83/040/00 062lAMlzl 29'08'2016

3l Dccision : NC obscrved that application for the above AA was rel'erred to
員′CCISiUll  :  :｀ ｀″  ′`tノ 0し lVし u  1`｀いし  い

,´ r… ―――̂― ―

ンlcitY.NC dCcidCd to sClld a I).()rcmindcr to MeitY to cxpcditc the mattcr and samc iS

bcing scnt.

′
I｀ hc casc stands dclt31・rcd to 29.05.2018.

|

Status:

10

No/Datc:23/81‐

HQI'ilC

:01/81/050/00246//ヽ Nl1 7/

Rl,A lrilc

:05/23/040/00231/ANl17/

Status:
Deferred

29

32(laso No.:12/22/81-Al,(32/2016  Pally Namc:PREⅣ llER

い



Decision:NCobservedthatapplicationfortheaboveAAwas
MSME. NC dccidcd to forward a copy of the application to MoS for comments

casc.

'l'hc case stands dcfcrrcd to 29.05'2018'

CaseNo.:l lt22t8l-Ll,C2l20l6 PaflyNamc:PRDMIER MeetNo/Date:23181-

INDUS'|RIAL CORPORAI'ION ALC2l20I7

HQ I11lC

101/81/050/00517/ノ M`17/

HQ Filc

:01/81/050/00516//ヽ M17/

INDUS′ I｀RIAL CORPORATION
I′ I～1lTl〕 D

Rlン Al'ilc

:03/95/040/00538/AM17/

Iン IMl′ 1｀ 1〕 1)

RI′ A Filc

:03/95/040/00530/AM17/

Status:
l)cferred

06032018

Lic.NO/Datc:0310808554  Dcfcr Datc:
19.102016              29.05.2018

above AA was referred to

MoS for comments and defer the

ALC2/2017
06.03.2018

Lic.No/Date:0310808424
17.102016

Mcct No/Datc:23/8ト

AlンC2/2017

06.03.2018

Deferred

Dcfer Date:
29.05.2018

referred to
and defer the

Status:
I)eferred

Status:
I)cferred

Decision : NC observed that application for the

MSMII. NC decided to forward a copy of the application to

casc.

'l'hc casc stands dcfcrrcd to 29.05'2018'

cパcN∝
"2ν
創―ALCν狙 6 ml｀

顎 鰹 wHAN 監 き州 ッ

αttЫ ‐
淵 ed

INDUS′FRIES LTD         06 03.2018
1′ic.No/Datc1021 0207097  Defer Datci

l品鰤掲590053″AM17  ■た1;:10/0012αAM17  21 10 2016     29.052018
M鷲
11:ちOYぶ:罵き:¶詳‖ム::き殿:首殿::誌穐

n晶

∬脊lrlⅧ:&淵l∴棚
thcir commcnts and dCfCr thC Casc.

′
I｀he casc stands dercrrcd too 29.05.2018.          _

Case No.:30/22t81-Ll,C2l20l6 Party Name:lllNDUSl'flAN
I'NGINI'I]RINC ANT)

INDI.JS'I'RIES LTD.

IIQlrilcRl,Alrilcl,ic.No/Date:02lo207l33DeferDate:
:01/81/050/00535/AMl7/:021241040100155/AMl7/15.11.201629.05.2018

35 Decision : NC observcd that DIll dcficiency lctter seeking certain information sent to firm on

I I .08.2017 followed with remindcrs dated Oq'O:'ZOt 8 sent to firm' NC decided to await their

comments and dcfcr thc casc'

'l'he case stands delcrrcd too 29'05'2018'

Case No.:38/22181'Al'CZl2Ol6 Party Name:SVAM
PACKAGING INDUS'TRIES

36 PRIVNI'I' LIMITED

llQ Filc Rl'A lrilc

Mcct NO/Datc123/8ト

AlンC2/2017

06.032018

11

lン ic.No/Datc:0510400673  Detr Datc:



:01/81/050/00543//ヽ Nl1 7/        :o5/24/040/00446//ヽ M17/       o8 122016               29052018

1)ccision  :  卜(C  Obscrvcd  that  application  fOr  thc  abovc  AA  、vas  rcferrcd  tO
DIPP((〕 hCinlical DivisiOn)。 N(〕 dCCidcd to awaitthcir commcnts and dctrthc casc.

.I｀

he case stands dcibrrcd t0 29.05.2018.

Casc No.:11/25/81-AI,C2/2016 Pally Nanlc:COSMOS       、4cct NO/Datc:23/8卜     status:
I〕NGHl〕CH PVT L´ I｀D      AI′ C2/2017         Deforred

06032018
HQ「ilC              RIン A Filc l′ic.No/Datc:3410042745  Dcfcr Datc:
:O1/81/050/00606//ヽ M17/       :34/24/040/00244/ノ M`17/       o9122016               29052018
37 Dccision:NC obscrvcd that I)I H dcncicnc,Icttcr sccking ccrtain informajon scnt to irm on

ll.07.20171b1lo、 vcd、vith rclllindcrs datcd 09.03.2018 scnt to llrm.N(〕 decidcd to a、vait their
COlllmentS and dcibr tilc case.

´
I｀hc casc stands dcibl・ rcd too 29.05.2018.

Casc No.:19/22/81-A LC2/2016 1)alty Nanlc:V131]KAY       Mcct No/1)atc:23/8卜     status:
SMI〕 I′TItRS PVT Iン TI)       AIッ C2/2017            Dcfcrrcd

06032018              ‐
HQ llilC               RI′ A Irilc lン ic NO/1)atc:2610012779   1)cfcr Datc:
:01/81/050/00524//ヽ 1ヽ417/        :26/24/040/00019//ヽ N/117/        15 12.2016              29052018
38 1)ccisiOn  :  N(〕

 Obscrved  that  application  ttr  the  abOvc  AA  was  reたrred  tO
MSMI].NC dccidcd to fOrward a copy ofthc application tO MOs for comments and dcfcrthe

casc.

´
I｀hc casc stands dcibrrcd t0 29.05.2018.

(〕asc No.:28/22/81¨ AIノ C2/2016  Pany Nanlc:IIC1 0EN        Mcct No/Datc:23/8卜      status:
CONNI〕 CTORSI′ Iヽ41TED    AIン C2/2017          Dcft・ rrcd

06032018
HQl'ilC               RIッ A Ifilc Lic.No/1)atc:1010059679   1)cfc・ r Datc:

39 :O1/81/050/00533//ヽ M17/        :lo/24/040/00092//ヽ M17/       0501 2017              129052018

1)ccisiOn  :  N(] Obscrvcd  that  application  %r  thc  abOvc  AA  was  rcfcrrcd  tO‐

ヤIcitY.]ヽ (〕 dccidcd tO scnd a I)。 ().rclllindcr to ⅣlcitY to cxpcditc thcir collllnCnts.

′
I｀hc casc stands dcibrrcd t0 29.052018.

(〕asc No.:41/22/81-AI,C2/2016  Patty Nainc:VEDANTA      4ヽcct No/Datc:23/81-    status:
I′ I M ITIじ D               AI′ C2/2017           Dcfcrrcd

06032018
HQ「ilC              RI′ AI↑ ilc Iン ic No/Datc:0510401091   Dcfc・ r Datc:
40 :01/81/050/00546//ヽ

|ヽ117/        :o5/24/040/00477//ヽ N117/       0501 2017               29052018

1)ccision  :   N(〕  Obscrvcd  that application  for the  above Aノ ヘ  was rcferrcd  tO
ンlin.of)ν li1lcs.N(l dccidcd tO a、vait their cOlllinentS and deir the case.

白
12



′
「he case stands dcicrrcd t0 29.05.2011.

cぉcN∝ B2y制 _ALCν知 6熙
鮮 器 黒 Ⅷ ITED

41

Dccision:NCobscrvedthatapplicationfortheaboveAAwas
MeitY. NC dccided to await their comments and defer the case'

'l'he casc stands deferrcd to 29'05'2018'

CascNo.:33/2181-^1,C2/20lTPartyName:VISFIALSTEELSMcetNo/Date:2318|-:ALC2l2017
06'03'2018

lン ic No/1)ate:0310810594

18.012017

Mcct NO/Datc:23/81‐

Al´C2/2017

06.032018

Lic.No/1)ate:1010059691

13.01.2017

Status:
Deferred

Defer Date:

29.05.2018

referred to

Status:
Deferred

Defer l)atc:
29.05.2018

referrcd to

Status:
Deferred

Defer Datc:

29.05.2018

referred to

Status:
Deferrcd

Status:
Dcferrcd

HQI'ilC

:01/81/050/00608/Aヽ 417/

HQ IrilC

:01/81/050/00033//ヽ M18/

RLA rilc

:10/24/040/00095/ノ M`17/

RI′ A Filc

:03/95/040/00691/ANl17/
42

Decision : NC obscrvcd that rcply of the firm for the above AA was

I)IPP on 07 .l2.2or z. xc dccidcd to await their comments and defer the case'

'l'he case stands dclcrrcd to 29'05'2018'

Casc No.:24l 2t8l-Al,C2l2(,l1 Party Name:PREMIITR Meet No/Date"23l8l-

INDTJS'I'RIAI, CORPORATION ALC212017

I′ IMIl｀ 111)
06032018

IIQIrileRl'AlrilcLic'No/Date:0310810765
o,,oitsiios0/00024/AMl8/ 

:03/95/040/0068stAMr7t 
^ 

2s.01.2017

Decision:NCobservedthatrcplyofthefirm.fortheaboveAAwas
I)IPP.NCdccidedtoawaitthcircommentsanddeferthecase.

'l'hc casc stands dclcrrcd to 29'05'2018'

Casc No.:28/ 2l8l-Ll'C212011 Party Namc:SVAM Meet No/Date.23181-

PACKAGING INDUS'IRIES ALCZI}OI7

PRIVATItIン IN41TED 06.03.2018

IlQlrilcRl,AlrilcLic'No/Date:0510401434l)eferDate:
:01/81/050/00028/nMl8/:0512410401005371^Ml]l3l.0l'20175.2018
Decision : NC obscrvcd that rcply of the firm for the above AA was referred to

DIpp (Chemical oiuision). NC decided to await their comments and defer the case'

'l'hc case stands defcrrcd to 29'05'2018'

Case No.:12125181-Al,C2t20l6 Party Name:COSMOS
I]N(JI't'IiCH PVT i,TI)

Mcct No/Date:23/81‐

AlンC2/2017

0603201845

HQ Filc RI′ A Irilc

Ｏ
Ｊ
●
■

Lic NO/Datc:3410042906  Dcfc・ r Datc:



:01/81/050/00607/AM17/   ■34/24'040'bbbiケ /AMiケ′   102.0'.2017   ~   120.63:201恵  |

31111il‖むlcぶ :を腑:W∫ltil#::Tttcl::#‖ ::鱈 :謹tilti ab6Vさ AA 、vas referred 101
'l'hc casc stands dcl-crrcd to 29.05.201g.

l・ Quantity OfimpOn itcm may bc a110wed as 206 MT inclusivc Of3%wastage.

:

:

Casc No.:20/2/81-AI′ C2/2017  Party Nalη c:ヽ4ANASH KUMAR McctNo/Datc:23/8卜     Approvcd
PAUI′                 AIン C2/2017

0603.2018
HQ Irilc              RI′ A Irilc

l´ic.No/Date:0210207375
:01/81/050/00020/AM18/       :o2/24/040/00235/AM17/       20.02.2017:01/81/050/00020/AM18/       :o2/24/040/00235/AM17/       20.02.2017

“
D∝面On:NC dccittd b natt n∝ms br肥

守混鰍霞網:∫:瀾
°n tt rr Writt∽
‐conlmcnts ofI)IPP vide lr.No。 7/79/2018-TS d

ItA conccrncd may takc suitablc conscqucntial action accordingly.

lc:IiCI OI〕 N         Mcct No/Datc:23/81-     status:
FORSI´ INllTED    AIン(12/2017          Dcfcl・rcd

06032018
HQ irilc              RI′ A Ililc

lン iC● No/1)ate:1010059731   1)cFer I)atc:

47 :01/8:/050/oooo8//ヽ 4ヽ18/        :lo/24/040/00113/AM17/       23022017              29052018

需IVlkctcXdttHItthよ11)淵IT:∬ dtttttlas::°
VC AA was КたFed Ю

Casc No.:8/2/81-AI′C2/2017   1)alty Nainlc:IiCI OI〕 N
(10NNI〕 (「TORSI´ IMH｀ED

:____二__二、̈____-1

′
I｀hc casc stands dcibrrcd t0 29.05.2018.

´
Fhc casc stands dcfcrrcd to 29.05.2018.

Casc NO.:9/2/81-AIフ C2/2017   Pal■ y Namc:「 cl oIう N         Mcct No/Datc:23/81-     status:
CONNItCToRS Iッ Iヽ41TI]D    AIン C2/2017          Dcfcrrcd

0603.2018
IIQ Filc RLA tjitc Lic.No/Date: I 010059732 Defer Date:

ot:0li8ll050/00009/AMr8/ :r0r24/040/00fi2/A[r7r ,23.02.2017 
29.05.2018

I)ccision : NC obscrvcd that application for the abovc AA was referred to
MeitY. NC decided to await thcir comments and defer the case.

Casc No.:4/2/81-AIソ (〕2/2017    1)al■y Namc:ATC PRItCIS10N   Mcct NO/1)atc:23/81‐      status:
(「OMPONENTS Plフ TD      AIッ C2/2017          nnfOrroЯttり IVl Ptり NLNISi'1フ II)       AI´ C2/2017            Dcfcrrcd

06.032018
HO Ililc             pl AI↑ :10             =:_、 1′

=、
 ^″ ●̂′ 一 ^^^  ― ^ ―

06.03.2018
IIQ I;ilc R.t.A l:ilc Lic.No/l)ate:0510401g08 Dcfer Date:49 :011811050/00004/nMr8/ :051231040/00496rAM17/ 0r.03.201 7 29.05.2018
Decision : NC obscrved that application of the firm for the above AA was relbrred to
DIPP' NC dccided to await thcir commcnts and defer the case.

14い



´
l｀hc casc stands dcibrrcd t0 29.05.2018.

(3asc NO.:21/2/81-Al,(〕 2/2017  Pany Nanlc:MANASII KUMAR McCtNO/1)atci23/81-
Al′C2/2017PAlり I′
06032018

HQ IrilC

:01/81/050/00132/ノ Nヽ/118/

RIンA「 ilc

:03/95/040/00859/ノ Mヽ17/       127.03.2017

Lic No/Date:0210207425

Status:
Deferred

Defer Datc:

29.05.201 8

referred to

Status:
Deferred

Defer l)atc:
29.05.2018

referred to

Status:
Deferrcd

Lic.No/Datc:0310812136

Status:
Deferred

Defcr I)atc:
29.05.2018

referred to

Mect No/Date123/81‐     Status:

AIンC2/2017           Defcrred
06032018

Lic No/Date:0310812251  Defc・ r Datc:

HQ IoilC

i01/81/050/00021//ヽ M18/ :02/24/040/00222/ノ Mヽ17/       02.03.2017

Decision : NC obscrved that application of the firm for the above AA was

DIPP.NCdccidcdtoawaittheircommcntsanddeferthecase.

'l'he case stands dclcrrcd to 29.05'2018'

Casc No.:10/ 2l8l-Al,C'212011 Party Name:F'CI OIiN Meet No/Date:23181-

CONNI]C'|ORS LIMITED ALC2IZOI1
06.03.2018

HQ「 ilC
:01/81/050/00010//｀ Nl1 8/

RI′ A Irilc Lic No/Date:1010059734

:10/24/040/00117//ヽ M17/       109.03.2017

RI′ A rilc

Decision : NC observed that application for the above AA was

McitY. NC decidcd to await their comments and defer the case.

'l'hc case stands defcrrcd to 29.05.2018'

CaseNo.:5/2181-^|,C2l20llPartyName:B}IARATI]EAVY.MeetNo/Date:23181-
EI,I]C1'RICA[,S I,IMITED ALC2I2O17

'06.03.2018

"棚
掲5剛

"夕

AMtt litttυ ∞∞7胤 11。

“
Aぷ :1照 to DⅢ oA Ю .∬:凛

lλ

r

Dcciζ ion:Nc obscrvcd rcply ofthC Arm forl

commcnts.NC dccidcd tO aWal thcir comments and deferthC Case.

´
I｀ hc casc stands dcrcrrcd t。  29.05.2018.

C-ase No.:26i 5t8l-AL'C2I2017 Party Name:PIIOENIX 'Meet No/Date:23181'

INDUS'I'RII]S PV'f.I-TD AI'C2IZOI1
06.03.2018

Decision : NC obscrved that application of the firm for thc above AA was

MSMII. NC decidcd to await thcir comments and defer the case.

'l'he case stands defcrrcd to 29.05'2018'

case No.:22/5/81-ALC2/2017  Party Namc:SHREE‐
JI

POWIう RI′ INItS

54

HQ IrilC RI′ A Filc

15



:0i/81/050/00128/AMl8/ :03t95tO4OtOOg66tAMt7t 30.0i.2017 29.05.2018
Decision : NC obscrvccj thal application of thc firm lor thc above AA was rclbrrcd toMSMl,. NC dccidcd to await thcir comments and dcfcr thc casc.

'l'hc casc stands dcf'crrcd to 29.05.201 g.

(3asc No.:23/5/81-Al′ (32/2017   Palty Nanlc:sIIRIEE― JI         Mcct No/Datc:23/81-      status:
P()WIう ItI′ INIう S                  /、 1ン (「 2/2017                 1)。 fcrrcd

06032018
HQ「 ilc RI′A Ifilc                 Lic No/Datc:0310812250  Dctr Datc:

55 :01/81/050/00129/ノヽヽ 418/       :o3/95/040/00967/AM17/       30.03.2017               2905.2018

1ヽ nハ :。 :′、.. . 「ヽ′`  ^l_、 、́__ ^J ・1 ・     1   ・     ^ .   _    ^I)ecision : NC obscrvcd tlrat application of the firm for thc abovc AA was rclbrrccl 1oI)lPP. NC dccidcd to await thcir commcnts and crcrcr thc casc.

'l'hc casc srands dcl-crrcd to 29.05.201g.

Status:
Deferred

Defer Date:
2905.2018

I)ecision : NC obscrvcd that harrJ copy ol'the application not rcceived lrom thc RA. Mumbai
inspitc ol'rcnrinclcr'. \C dccidcd to send another rcmindcr and dclbr thc casc.

'l'hc casc stands dcl'crrcd to 29.05.201 ti.

(lasc No.1618/81-Al,c2/201]- [)ar1y Nanrc:MIrfAL poR.l'. Mcct NoiDate:23lgl_
Ar.c2/20t7
06.032018

HQ Irilc              RI′ Al'ilc              lン ic No/1)atc:o310812422‐‐× ‐ …~                          :、 1′ ′ヽ : llヾ                        lン lc No/1,atc:

57 :01/81/050/00167//ヽ 4ヽ18/        :o3/95/o40/00o09/ノ Mヽ18/        1o.o42017

Dccision : NC obscrvcd that hard copy of the application not rcccived from the
inspite of remindcr. NC dccidcd to scnd anotherreminder and dcfer the case.

'l'hc casc stands dcl-crrcd 1o 29.05.20111.

5$.vt'or/u-)u/uuroo/r\ivlld/ :u-i/95/040/0 lo43/AMl7l 10.04.2017 29.05.201g
I)ccision : N(l obscrvcd that hard copy of thc application not rcccivcd I.rom thc ItA. Mumbai
inspitc ol'rcmindcr'. N(l dccidc<i to scnd anothcr rcmindcr and dclcr thc casc.

'l'hc casc stands dcl'crrcd to 2g.05.201g.

Casc No.:7/8/81-Al,(:212017 [)ar1y r.-arne:MIil'AI- PoR'l'. Meet No/Date:23igl- Status:
/\LC2l20l7 l)e ferred
06.03.2018

llQ Irilc Rt.A Irilc Lic.No/Date:0 3l0gl242l l)cl.er Date:
-sg 

:0ll3l/0-s0/00168/n Ml8/ :03/95/040/0lO43tAMt7t 10.04.2017 29.05.20t8

ト

Casc No.:10/8181-Ar,c2/2017 parly Nanre:Mrj'r'Al poR'r'. Mccr No/Date:21lgl-
At.c2t20t7
06.03.2018

IIQ l;ilc RLA Irilc t,ic.No/Date:03 10g12320
s6 :01/81/050/00l7tlAMt8t :03t95t040t0to27tAMt7t 31.03.20r7

16
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Defcrred

Dcfcr Datc:

2905.2018
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Casc No.:8/8/81-AI′C2/2017   Party Namc:ME′ I｀ALッ PORT.  'Mcct No/Date:23/8ト
IALC2/2017
10603.2018

Lic.No/1)atc:0310812421  Defer DatelHQ IIHc               Rl´ A「 ilc

59 01/81/050/00169/AM18/    :03/95/040/00,08/AM18/    10.042017         29.05.2018
1)ccision:]NC obscrvcd that hard copy ofthc application not rcccived frorn the RA,Mumbai

inspitc ol｀ rcrYlindcr.卜 (C dccidcd to scnd anothcr rcrlinder and detrthe case.

′
「hc case stands detrred to 29.05.2018.

Casc No。 :17/5/81-AIン C2/2017

HQ「 ile

61 :01/81/050/00123//ヽ
M18/

PRIVATIう 1ンIMITED

RIンA「 ilc

:05/24/040/00028/AM18/    120.04.2017

Status:
Dcferrcd

06.032018

Lic.No/Datc:0510402276  Dcfcr Datc:
2905.2018

Casc No.:9/8/81-Al′C2/2017   Partv Name:METAL PORT.   'Mcet No/Datc:23/81‐
:AlンC2/2017

106.03.2018

HQ「ilc                 RIン A Ililc               lLic.No/1)ate:0310812603  Defcr Datc:

60 :01/81/050/00170//ヽ
Ⅳl1 8/       :03/95/040/00037/AM18/       119042017              .29.05.2018

Dccision:1ヽ C obscrvcd that hard copy ofthe application not received frorn the RA,Ⅳ lumbai

inspitc ollrenlindcr.N(〕 decided to scnd another rerninder and dcfer the case.

´
「 hc casc stands defttrrcd to 29.05.2018.

Status:
Deferrcd

Palty Nanlc:SVAM        IMCCt No/Date:23/81-    Status:
PACKAGNG INDUSTRIES  tAlン C2/2017          Deferrcd

Decision : NC obscrvcd that reply of the firm for the above AA was referred to

DIPP (Chcmicat Division). NC decidcd to await their comments and defer the case.

'l'hc casc stands dcfcrrcd to 29.05.2018.

Case No.:3/8/81-Al,C2/2017   Party Namc:METAl′ PORT    IMcCt No/Date:23/81-     Status:
:ALC2/2017           Deferred
106.03.2018

1Lic.No/Date:0310812754  Dcfcr Datc:HQ「ilc                RIノ A Irilc

62 01/81/050/00164/AM18/    :03/95/049/000'7/AM18/    125.042017         29.05.2018
Dccision:]ヽ C obscrvcd that hard copy ofthc application not rcceived fronn thc ltA,Mumbai

inspitc of rclnindcr.卜(C decidcd to send anothcr rernindcr and dcfer thc casc.

・
I｀he casc stands dcfcrred to 29.05.2018.

Casc No。 :4/8/81-ALC2/2017   Party Name:ME´「 Alン POR′F.  Mcct No/Datc:23/8卜     Status:
IAIンC2/2017          Deferrcd
06.03.2018

HQ「 ilC RI′ A Ifilc Lic No/1)atc:0310812757  DcFcr Datc:

:01/81/050/00165/AM18/       :03/95/040/00058/AM18/       125.04.2017 29.05.2018

Decision : NC obscrvcd that hard copy ol'the application not rcccived from the RA, Mumbai

irrspitc ol'rcmindcr. NC dccidcd to scnd anothcr reminder and delbr the case.
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'l'hc case stands delcrrcd to 29.05.201g.. ―¬

'l'he case stands de I'erred to 29.05.201g.
|

Party

HQ「ilC              RI′ A Filc
:O1/81/050/00163/ノ M`18/        :o3/95/040/00078/AM18/

Namc:MIt´
「 AIン PORT. Mcct No/Date:23/81‐

AIンC2/2017
06.03.2018

Lic No/Datc:0310812942  Dcfcr Datc:

28.04.2017 2905.2018

I)ccision:NC obscrvcd that hard cOpy Ofthe applicatiOn not rcccived frorn thc RA,Mumbai

inspitc Ofrclnindcr.卜 《(〕 dccidcd tO scnd anothcr rcnlindcr and dcfcr the casc.

'l'hc casc stands dclcrrcd to 29.05.201g.

66

C-ase No.:9/l llSl-Ll,C2l20l7 party Namc:[)IAMONI)(〕asc No。 :9/11/81-AI,C2/2017  Party Nanlc:DIAMOND      Mcct No/Datc:23/81-    Approvcd
IENGINI〕 IERING(CHENNAI)  Al´ C2/2017
PV′ FI′
′
I｀ 1)                    o6032018

H(1)lrilc              RIン AI'ilc Lic No/1)atc:0410163049
:01/81/050/00247//ヽ 4ヽ18/        :o4/24/040/00013//ヽ M18/       o2052017

1)ccisiOn:N(l dccidcd t()ratitt norms ibr thc abOvc advancc authorizatiOn as pcr writtcn

colnlncnts ol｀ I)IPP vidc lr.N07/65/2018-′
I｀ S datcd 12.03.2018 as tindcr:

I . Words "containing 324.952 M'l' of beam/Channel/Angle Bcam" may be suffixed with the
descripliorr of cxport itcm.

2. Word "l{clcvant" may bc prelixcd with the description of import item at Sl.No.l and its
quantity may bc allowcd as 33 I .45 I M'f as I .02 kgs/kg content in cxport items.

I{A concerned may take suitablc consequentiar action accordingly.

Dccision : NC obscrvcd I)IPP dcllcicncy lctter datcd 09.o8.2017 fo1lowed with renlindcr

datcd 20.10.2017 and 09.03.2018 scnt to■ rm.NC dccided tO await thcir reply and dcfer thc
casc.

Casc No.:32/5/81-AIッ (〕2/2017  Party Nanlc:M ItIITA Tl」 BES   Mcct No/Datc:23/81-     status:
Iン IMITIう I)               AlンC2/2017           Dcferred

06032018
HQ Irilc              RIン A Irilc Iン ic No/1)atc:o310813091  Dcfcr Datc:
67 101/81/050/00138//ヽ 4ヽ18/       :o3/95/040/01040/ノ Mヽ17/       05052017               29.05.2018

‐μ 18

Lic.No/Date:0310812782  Dcfcr Datc:

2504.2017 29.052018

HQ「 ilC
:01/81/050/00166/ノ Mヽ18/

Status:
Deferred

RLA Irilc

:03/95/040/00059/AM18/



ヘ

′
I｀he casc stands defcrrcd t0 29.05.2018.

casc Nα 3話ウ用 ―ALC2/2m7:霧
ぼ8跳

よ趣 Ёわ｀bむ SittES MCdN♂ Dttα 2ν8ト
IALC2/2017

106.032018

1Lic No/Date10410163091

68器航 5υ0034αAMly  蹴ち琳:II∬
1麟Iγぉi th:・1鮮:AA WasDccision : NC obServcd that そ

DIPPo NC decidcd tO aWaittheir commcntS and dё
ferthC Casc.

′
I｀hc casc stands dcfcrred to 29.05.2018.

casc No■ 8/1lβ l― Al′C2/2017 
鴨寝 ざ 讐 i貯

RAM Mect NO/Datc123/8ト

Status:
Deferred

Defer Datc:

29.05.2018

referred to

Status:
Deferred

Defer Datc:

29.05.2018

referred to

Status:
Deferred

Defer Datc:

29.05.20 I 8

referred to

Status:
Deferred

Defer Date:

29.05.2018

referred to

Status:
f)eferred

l)ccision : NC observcd that rcply of the firm for the above AA was

DIPP. NC dccided to await thcir comments and defer the casc'

'l'hc casc stands dcferred to 29'05'201 8'

cパcN∝ H2υ割 ―組 ′Cν獅 7鵬
畷TttW3「

R

70器試児590040VAM l'  
職た‖li010:T/梢 llrm hr2i[1:vc AA ttas

I)ccision : N(〕  ObSCrvcd that rCpl〕

I)IPP.N(〕 dccidcd to a、Vait thcir collllllCnts and dctr thc Casc

・
1｀hc casc stands dclbrrcd t0 29.05.2018.

(lasc NO.:42/20/81-Alン (:2/2017  Paltyヽ
anlc:Jlン (llう 1′ ItC′「 ROヽ4E′ F NIcCtヽ

0/1)atC:23/81-

PVT‐H),      説ir獄了

Rl′ Al'llC

:03/95/040/00112/ANl18/

AlッC2/2017

06.032018

Lic No/1)ate:0310813249

■2.05.2017HQ「 ilC
:01/81/050/00246//ヽ Nl1 8/

HQl'1lC

:01/81/050/00432/AM18/

Dccision : NC obSCrvcd that rcply of tAe flrm for thC aboVe AA was
I)lPP.N(〕 dccidcd to a、Vait thcir cornlncnts and defer the casc.

′
I｀hc casc stands dcfcrrcd t0 29.05.2018.

casc No。 :7/11/81-Al,C2/2017  Party NamclPARAM
INI)tjS・ 1｀RHtS

72

Mect No/Date:23/81-

AlッC2/2017

.06.03.2018

RI′ A llilc
L.ic No/Datc:1310048641

:13/24/040/00015/AM18/ 25052017

Mcct No/Datc:23/81-

/ヽ 1′(r2/2017

06.032018

ゝ :… j
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HQ IrilC              RIッ A Filc              lフ ic.No/1)atc:0310813563
:O1/81/050/00245/ノ |`｀418/        :o3/95/040/00155//ヽ M18/       25052017

l)efer Date:
29.052018

rcfcrrcd tO

Status:
Deferred

Defer l)atc:

2905.2018

referred to

l)ecision : N-c obscrvcd that rcply of the firm lor thc above AA was
DIPP. NC dccided to await thcir comments and defer the casc.

'l'hc casc stands defcrred to 29.05.201g.

Case No.:12/20/81-AI′ C2/2017

73

Paltyヽ annc:SANI〕 I〕
´
I｀ STI〕 l〕 I′S  Mcctヽ 0/Datc:23/8ト

/ヽ 1′ (「2/2017

06.032018

HQ IlilC               RI′A Irilc              I′ ic No/1)ate:0510403115
:01/81/050/00402//ヽ 1ヽ418/       :o5/24/040/00125/ノ Mヽ18/        14.062017

Dccision : NC obscrvcd that rcply of thc irm fOr the above AA was
I)11)P.N(〕 dccidcd tO a、vait thcil・ colη mCntS and dcた r thc casc.

I｀hc casc stands dcibrrcd to 29.05.2018

Casc No.:14/20181-Al'C2/2017 Parly Narne:'I'ITCIJNO SPRINGS Meet No/Date:23/Bl-

Dccision : NC obscrved thal rcply of the firm for thc above AA
DIPP. NC decidcd to await thcir comments and defer the case.

'l'hc case stands dcl'crrcd to 29.05.2018.

Status:
Deferred

Dctr Datc:

29.052018

was relcrrcd to

HQ IlilC

:01/81/050/00242/7ヽ 4ヽ18/

Palty Namc:NICOMET
INI)US′ FRII〕 SL′ TD.

RIッ A Ililc

:03/95/040/00181//ヽ M18/

Status:
Deferred

I)etrl)atc:

2905.2018

to

76

Dccision
I)lt'}P (Chcmical I)ivision) NC dccidcd to await their commcnts and deler the casc.

'l'hc casc srands dcl-crrcd to 29.05.201 8.

(〕asc No.:5/11/81-AI′ C2/2017

HQl'ilC

:O1/81/050/00243/A～ I18/

I)lPP (Chernical [)ivision) NC decidcd to await their commcnts and del'er the case.

'l'hc casc stands dcl'crrcd to 29.05.201g.

20

Mcct No/1)atc:23/81-

AlンC2/2017

06032018

1,ic NO/Datc:0310814032

16062017

HQ IrilC

:01/81/050/00404/AM18/
RI´ AI'ilc

:05/24/040/00131/AM18/

RI′ Al'ilc

:03/95/040/00183//ヽ Nl1 8/

I′ ic No/Datc:0510403136

1506.2017

Mcct No/Datc:23/81-

AlッC2/2017
06.03.2018

1ンic.No/1)ate:0310814030

16.062017

い
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Casc No.:6/11/81-AI,C2/2017

HQ IrilC

77 :01/81/050/00244/AM18/

Dccision : NC obscrvcd
DIPP.NC dccidcd to await

Party Name:PARAM
INDUS・FRIES

RI´A「 ilc

:03/95/040/00237/AM18/

Mcet No/Date123/8ト

AlンC2/2017

06.03.2018

Lic.No/Date:0310814090

19.06.2017

HQ Filc

78 :01/81/050/00162//ヽ
4ヽ18/

RI´ A「 ilc

:04/24/040/00043/AM18/

Palty NamciSUNDER
IMPitX.PVT.1″ TD.

RI´ A「 ilc

:05/24/040/00145/ノ Mヽ18/

Lic.No/Date:0410163268

21.06.2017

Mcct No/Date:23/8ト

ALC2/2017
06032018

Lic.No/Date:0510403185

21.06.2017

Status:
Deferred

Defer Date:
29.0s.20 r 8

referred to

Status:
Deferred

Defer Date:
29.05.20t8

rcferred to

Status:
Deferred

Defer l)ate:
29.05.2018

referred to

Status:
Deferred

Defer Date:
29.05.20]l8

referred to

Status:
Deferred

I)efcr I)atc:
29.05.2018

refcrred

that rcply of thc firm for the abovc AA was
thcir comments and defer thc casc.

′
I｀hc casc stands dcibrrcd to 29.05.2018.

(〕asc No.:1/8/81-ALC2/2017   Pallyヽ anlc:PONDY OXIDES  Mcct No/Datci23/81-
AND(1l H〕 ⅣlICAIン SLン IMITED  AIッ C2/20i7

06032018

Dccision : NC obscrved that rcply of the firm for the above AA was
DIPP. NC dccided to await their comments and defer the casc.

'l'he case stands dcl'crrcd to 29.05.2018.

Casc No.:16/20/81-Al′ C2/2017

HQ「 ilC
:01/81/050/00406/AⅣ l18/

Dccision : NC obscrved
I)IPP.NC dccidcd to avvait

thal rcply of the firm for the above AA was
their cornments and defer the case.

HQ「 ilC

80 :01/81/050/00338//ヽ
N418/

Case No.:15/20/81-AIJC2/2017

81 HQ rilc

:01/81/050/00405//ヽ 4ヽ18/

Decision : NC obscrved

RlンA「 ilc

:03/95/040/00259/ノ M`18/

Palty Name:SUN DER
IMPIう X,PVT.Iッ TD.

RI´ Al'ilc

:05/24/040/00144/ノ M`18/

that rcply of thc flrrn

′
l｀hc case stands dcfcrred to 29.05.2018.

Casc No.:28/17/81-ALC2/2017 Party Namc:PARAM
INDUS FRIES

Mcct No/Datc:23/8ト

AlッC2/2017

06.032018

Lic.No/Date:0310814213

22.06.2017

‐
Mcet No/Date:23/81‐

AIンC2/2017

06.03.2018

1ン iC No/1)atc:0510403204

22.06.2017

for the above AA was

Dccision : NC obscrved that rcply of the firm for the above AA was
I)lPP. r'l-C dccidcd to await thcir commcnts and defer the casc.

'l'he casc stands del-crrcd to 29.05.2018.
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DIPP. NC decided to awaii their nnm-enlc onrt .t^f^-,,DIPP. NC decided ro awair their comments and deler thc casc.||
|

'l'he casc stands dcl'erred to 29.05.201g.

Casc No.:13/11/81‐ Alノ C2/2017 Party Namc:JINDAI′ SAヽV     Mcct NO/1)atc:23/81-
1,IMI・ I｀1:D AI′ C2/2017

IHQ File                kiltt Ililも                I´ ic N8'I)atc:05104032'5
82 :01/81/050/00251/AM18/       :o5/23/040/00123/AM18/       23.062017

.  :|:i::li1161eぶ

:を腑:騨:itilTc:Tttcf:そ#‖:d露 tf:talli ab° VC AA 、vas
|

'l'he case stands deferred to 29.05.201g.

'fhe case stands deferred to 29.05.201g.

Sta tu s:
Deferrcd

I)cfcr F)atc:

29.052018

rcl-crrcd to

Case No':39/l7l8l-Al,C2/2017 Party Name:CI IINA S'l'ulil. Mcct No/l)arc:21/g I - starus:
CORPORATION INDIA N.C2l2Ot7 r)ct.errcd
PRIVA 't'tr t-tMI'I'ED 06.03.20 t8

IIQ lrile RLA lrile t.ic.No/Datc:141004ii05 l)ef.cr I)arc:
,r:01/8ll050l00349tAMIB/ :34/24t040t00079tAM18t 23.06.20t1 2e.05.20lli

I)ccision: NC observed that commcnts oll.cred by MoS rvcre rel-crr.cd back {br rclook. \crrLJ urrurrvu uy lvl()J werc fetCfl.CO baCK IOf fClOOk. \C.dccidcd to await thcir comments ancl defer thc casc.

'l'he case srands delcrred to 29.05.201g.

Case No.:l/17/81-Al,C2/2017 party Name:AWK Mccr r.No/l)arc:2jlgl- Status:
S'fljEt.WARIlS pR.tVAT.tt, At.C2t2Ot7 r)eterredr.tMITnD 06.03.20 t 8

I IQ lrile RLA lrilc Lic.rr-o/[)atc:0510,10i348 l)efcr l)atc:
to:01/81/050/003il/AMr8/ :05/23r040r00093/AMr8i 06.07.2017 ze.0_s.20r8

Dccision : NC observed that rcply of the firm {br thc abovc An was rcf'crrccl roDIPP. NC dccided to await their comments and dclbr thc casc.

'l'hc case stands del.crred to 29.05.201g.

Status:
Deferred

‐lEIIIII::i:::::::::||:   [_.1
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一

一
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HQ「 ile
:01/81/050/00407/AM18/

RLA F‖ e
:05/24/040/00166/AM18/

I′ic.No/Datc:0510403380

1207.2017

Mcct No/Datc:23/8ト
/ヽ 1′C2/2017

Status:
Del'erred

86‐
Case No.:3/20/81‐ALC2/2017  Party Name:ASKA

I]QUIPMENTSlン TD



:01/81/050/00393/AM18/

HQ File

:01/81/050/00408/AM18/

RLA F‖ e
:05/23/040/00147/AM18/

RLA File

:05/24/040/00186/AM18/ 1鼎辮
α
“
Ю
“
3478匿窟.辮:

loo.o:.zo I r
Lic.No/Date:0510403414

17.07.2017

Lic.No/Date:0210207778

|

Defer Date:
052018

Decision : NC observed that reply of the ffi was referred to
DIPP. NC decided to await their comments and defer the case.

The case stands deferred to 29.05.201g.

Decision : NC observed that reply of
DIPP. NC decided to await their comments and defer the case.

case stands deferred to 29.05.201g.

町
HQ File

:01/81/050/00321/AM18/
Lic.No/Datc:0210207772

31.07.2017

Decision : NC observed thut
MoS. NC decided to await their comments and defer the case.

case stands deferred to 29.05.201g.

Decision : NC noted that SION C-1627 
"iratify norrns for the above advance authorization as under :

l. Quantity of import item may be allowed as 304 MT inclusi ve of 2%owastage.
Purity Level of export product shall be strictly complied with during uxiort obligation
Discharge(EoDC).

RA concemed may take suitable consequential action accordingly.

F籠

¨鳳…
111:lli50/00324/AM18/      lλち

'iz;liO/00077/AM18/

町
階糖.器:|

:02/24/040/00069/AM18/

つ

Ю4.08.2017

Ｆ
‐
　

　

８７

NameiSTEEL CRAFT

No.:11/17/81‐ALC2/2017 Name:MANAKSIA
TED METALS AND

No/Date:23/8ト

17

18

No/Date:23/81‐

17

18

No.:12/17/81-ALC2/2017 Name:MANASH KUMAR No/Date:23/8ト
AUL

No/Date:23/81-

17

18



: NC noted that SION C-1627 allows 2o/o wastage. Accordingly, NC
noffns for the above advance authorization as under :

2. Quantity of import item may be allowed as204 MT inclusive of 2o/o wastage.
Purity Level of export product shall be strictly complied with during Export
Discharge(EoDc).

concerned may take suitable consequential action accordingly.

Pary Name:MANASH KUMAR
PAUL

Mcet No/Date:23/8ト Approved
ALC2/2017

91

RLA File

:02/24/040/00076/AM18/

Decision : NC noted that SION C-1627 allows 2o/o wastage. Accordingly, NC decided to
ratiff norns for the above advance authorization as under :

1. Quantity of import item may be allowed as204 MT inclusive of 2o/o wastage.

Purity Level of export product shall be strictly complied with during Export Obligation
Discharge(EoDC).

RA concerned may take suitable consequential action accordingly.

Mcct No/Date:23/8ト Approved
ALC2/2017 ALC2/2017

1鵠厨児50Ю 034νAMlν
RLA Filc

i03/95/040/00367/AM18/

Case No.:17/17/81-ALC2/2017

06.032018

:01/81/050/00327/AM18/

Paty NamclPOLYCAB WIRES
PVT.LTD.

06.03.2018

Lic No/Date103 10815079

09082017

ecision : NC decided to ratiff norrns for the above advance authorization as per written

rmments of DIPP vide F.No.7l79l20l8-TS dated 12.03.2018 as under :

l. Description, sizes, quantities and net weight of export items at Sl. No. I to 9 under the

Advance Authorization may be specified as under :

EXPORT ITEM LIST(ADVANCE AUTHORISAT10N N0 0310815079 DT.0908.2017)

ｒ
．　

０

Ｓ

Ｎ

Size & type Of Cables Qty
(MTRS)

Cable、■

(MTS)

1

Cu. Cond. Covered With Semi. Cond. Comp. XLPE Insulated Cu. Tape

ZHFR Sheathed Al. Wire Armoured Cables I I KV.

1.01 l Core X 120 Sq.MM 3000 5.610

2

Cu.Cond.Covered With Serni,Cond.Comp.XLPE Insulated Cu.Tape
PVC Sheathed Armoured Cables II KV.

2.01 3 Core X 185 Sq.MM 5500 55.220

2.02 3 Core X 95 Sq.MM 5000 31.900

Copper Conductor PE Insulated and Sheathed Unarmoured Cables

below 1000 V.

レ
24

No。 :31/17/81‐



l.0l , ('orc X l.-s Sq.\,1\4

I COppCr condudor PI〕 Insulttcd and

4 1 1000V
40112(lorc X 25 Sq MM

1生
照
|ゆ
C‐ ゝMM

トー     飾戴hd
:

ビ塑 ロエ里L二旦投」ヨ型里____

1  6

601

Coppci -ond. Xt.Ptl lnsularcd Zt
(lablcs Bclow 1000 V

I Corc X 95 Sq.MM

Coppcr Cond Xlン PIJ Insulatcd PV

170114(lorc X 25 Sq MM

17:0214(lorqざ 25Sq MM

170,i4(lolfヽ 25 Sqヽly   _
70115(lorcさ 120 Sq:｀ lM
79■ :5(｀Orcェ 150S9VV

1 7 11000V.

■         ⊆§
`Jy型
L_____

豊q・MM  __
7 084 3sorc■生§qlMM____
709上 1l COre X 2,ュ11聖

715 14Corc X4SqMM
5 ('orc X 2.5 Sq.MN4

3 C-ore X 2.5 Sq.MM
3 Corc X 10 Sq.ヽ 4M
5 Corc X 4 Sq MM

3 Core X 35 Sq.MM
3 Corc X 25 Sq.MM

3 Core X 2.5 Sq.MM

3 Core X 4 Sq-MM __
3Core X6Sq.MM
3 Core X 10 Sq.MM      _

5 ('orc X '1 Sq.\1i\4
5 Corc X 25 Sq MN4

12 Corc X 25 Sq.MM

2.1 ('orc X l.s Sq.!lM

■CnrC X 16 s■lMM
I cors_X2l!q]4M_
3 Corc X 4 Sq■ lM

６

７

８

９

０

１

２

３

４

．
５

６

一
７

８

９

〇

一
１

２

ｉ

21000 1.596

Sheathed Armoured Cables below

72000 19.872

51000 18.411

Al.Wire Armoured Cablcs

4000 27280
1225 4.092

11'R Shcathcd Al.ヽ Virc Armourcd

3000 3360

C' Sheathed Armourcd C-'ables llclow

28000 52.360

20000 37.400

28000 52.360

2.460

525 5.166

5500 6215
1500 0.585

6900 3.278

600 0504
3700 3.367

11500 6670
8000 9040
3700 8177
6200 5332
9600 5.280

6450 3.064

3700 1443

2800 2408
2300 1587
2100 3738

1.668

l1800 4602
5900 2803
つ
４ 0.696

4380 12.367

9600 13.524

4200 6745
0800 9.828

4500 7.245

5800 6.554

1500 3.315

10000 4.750

7250 4.2053 Corc X 6

25

711

712

1 713

17.14



734 3 Core X lo sq.MM           __ 7700 6622
7.35 290r9X2.5 Sq.MM                _ 4500 2.138
736 7 cor2 x 2:o Sl:MM 550 0358
7.37 16 Core X 2.5 Sq.MM              _ 900 1.089
738 3 Corc X 2.5 Sq.MM 1900 0.741
7.39 ,Core X 4 Sq.MM 3200 2.208
740 5 CorO X 6 Sq:MM 0420
7.41 5 Core X 16 Sq.MM 9250 14.615
742 12 Core X 2.5 SqoMM 4500 4095
7.43 3 9ore x 2:,Sq:MM 8650 3.374
7.44 3Core X6Sq.MM 29800 17.284
745 5 Core X 6 Sq.MM 8150 6.846
746 5 Core X 10 sq.MM              _ 4800 5280
7.47 3 Core X 16 Sq MM 6300 7.l19
7.48 受90re X 16 Sq.MM 1000 1 580
749 5 Core X 70 Sq.MM 500 2490
7.50 3 Core X 4 Sq.MM 4100 1 948

4Core X4Sq.MM 9900 _5445
7.52 5 Core X 6 Sq.MM 2500 2100
7.53 5 Core X 10 sq.MM 1650 i386
7.54 7 Core X 2.5 Sq.MM 1500 0975
755 10 Corc X 25 Sq.MM               _ 5000 4200
7.56 _12⊆9re r 2.5§ q.MM 30500 27.755
7.57 16 Core X 2.5 Sq.MM               _ 7600 9196
7.58 24 Corc X 2.5 Sq.MM 6000 9660
7.59 3 Core X 2.5 Sq.MM_        ____―

―
5000 l.950

760 3 Core X 35 Sq.MM 4700
761 3 9ore x 50 Sq.MM         _ l H5
7.62 3 Core X 70 Sq.MM 600 1.902
763 4фTと,9迦lyM _ _ _ _ _ 800 2264
764
・
       ――

―
――――

6 175

Copper Cond.PVC Insulatcd unarmourcd Cablcs Bc10w 1000 V

I Core X 70 Sq.MM 15000 9.975

|         ________ 2500 1 663
803

―

500 1 840
804 Cor_X35 Sq.MM  _ ____―

―
6000 2094

8.05 Core X 70 SqoMM 14700 9776
806 Core x 30o Sq.MM 500 1442
807 r 500 3.004

9

Copper Cond.XLPE Insulated ZHFR Shcathcd unarrnourcd Cables

Bclow looo v.

9.01 3 Corc X 2.5Sq MM 10000 2500
9.02 3 Core X 2.5 Sq.MM _____一

―――一一
7500 1 875

903 5 Corc X lo sq.MM _ 980 0735
904 3 Core X lo sq MM 6530 3657
9.05 摯 ―Sq・ MM 4000 1.620

2. Quantity of import item at Sl.No.l i.e. Wirc Rod

…
‐…
…
Ｉ
Ｌ Copper

ト
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may bc allowcd as l.0i Kgs./Kg.



contcnt in thc cxport itellls at Si.No. l to9.

3.Quantity of import itcm at SI.ヽ o.21.e.Aluminium lngot may be a‖ owcd as l.01 Kgs./Kg.

contcnt in thc cxport itcllls at Sl.No.1,5 &6.

4.Quantity of import itcm at SI.No.3 i.c.LDPE Compound may be aHowed as l.05 Kgs./kg
contcntin thc cxportitcms at SI.No. lto 7& 9.

5.Quantity ofimportitcm at SI.No.4 i.c.Scmi Conducting Compound may be aHowed as l.05

kgs/kg contcnt in thc cxpolt itcins at Sl.No.l gι 2.

6.Quantity Ofimport itcm at Sl.No.5i.e.PVC Rcsin may bc a1lowed as l.05 Kgs./Kgo contcnt

in thc cxport itcllls at SI.No.2,5,72貶 8.

7.Quantity of impolt itcm at SI.No.6i.e.PVC Plasticizer may be a1lowcd as l.05 Kgs./Kg。

contentin thc cxportitem at SI.No.2,5,7868.

8.Quantity ofimport itcm at SI.No.7i.c.Galvanised Stecl Wirc may bc a1lowed as l.02 kgs/kg

contcntin thc cxportitcms at Sl.No.2,4&7

9.Quantity of import itcm at SI.No.8i.c.Coppcr Tape may bc aHowcd as i.01 Kgs./Kg。
contcntin thc cxportitcms at Sl.No.1&2.

10.Quantitics of import itcms at Sl.No.9 to 16( LLDPE, Aluminium Trihydrate.Silanc
Coupling Agcnt, Pcrkadox, ノヽniOXident, Calciurn Carbonatc, Calcincd Clay, Magnisium
IIydroxide)may be al10wcd as  l.05 Kgs./Kg.content in thc cxportitem s at SI.No.1,6&

9.

11. Importitcm at SI No. 17i.c.Woodcn Cablc Drum may bc a‖owcd as per packing policy

lndividual cxpon itrnc havc to indicate Kg content of relevant input itern thcrcin which

shaH bc strictly complicd with during Dischargc of Export Obligation(EODC).

RA conccrned may takc suitable conscquential action accordingly.

Casc No.:35/17/81-AI.C2/2017 Party Name:R.R KABEL     .Mect No/Date:23/8卜     Status:
1ン IM ITIう D,             ‐ALC2/2017          DeFcrred

06.03.2018

HQ「 ilc               RLA Filc               Lic.No/Datc:0310815094  Defer Datc:

93 :01/81/050/00345/AM18/        :03/95/040/00815/AM16/       109.08.2017              .29.05.2018

Dccision : NC obscrvcd that rcply of thc f1111l for thc above AA was referred tO
I)IPP.卜(C dccided to a、 vait thcir colllinCntS and dcfer thc casc.

′
I｀hc case stands dcfcrred to 29.05.2018.

Casc No.:19/20/81-Al,C2/2017  Party Name:UTTAM STEEL   Mcct No/Date:23/81‐      Status:
ALIン()YS P.LンTD          IAI′ C2/2017          1Deferred

.06.03.2018

HQI'ile               RLA Ililc              Lic.No/Date:0510403636  Defcr Datc:

94 :01/81/050/00409//ヽ
M18/        :05/24/040/00203/AM18/        10.08.2017              .29.05.2018

Dccision : NC obscrvcd that rcply of thc rlrm for thc abovc AA was rcfcrrcd to
I)IPP.NC dccided to a、vait thcir colnments and defer the casc.

ア
I｀hc case stands dcfcrrcd to 29.05.2018.

Casc No.:35/20/81-AI′ C2/2017  Party Namc:DIACH        IMcCt No/Datc:23/8卜     Approvcd
95                     CHl,MICALッ S&PIGMI〕NTS  IAIン C2/2017

PRIVAT13 LIMITED        06.03.2018

‐
27



HQ File                ‐RIン A FHc I´ic No/Datc:0210207790
:01/81/050/00425/AM18/       :o2/24/040/00o82/AM18/        11.o82017

Decision:NC noted that SION C_1627 allows 2%wastage.Accordingly,NC dccidcd
ratify norms forthe above advancc authOHzation as undcr i

to

Quantity of import item may be allowed as 204 M'l' inclusiv e ol- zyo wastage.
Purity l.evel of export product shall be strictly complied with during Exfiort Obligation
Discharge(EODC).

ltA concerned may take suitable consequcntial action accordingly.

I  Case No。 :5/17/81‐ALC2/2017  Party Name:ELECTRO COPPItR Mcct No/1)atc:23/8ト

&ALLOYS MFG.CO.      AIン C2/2017
06032018

HQ「HC                RIンA Filc               I′ ic No/1)atc:o210207796
96 :01/81/050/003:5/AM18/       :o2/24/040/00081/ノ Mヽ18/        16_082017

Dccision : NC observed that reply of thc firm lbr the abovc nA was
DIPP. NC decided to await their comments and defer the casc.

'l'he case stands deferred to 29.05.2018.

l.

Statu s:

Defcrred

Detr Datc:

29.05.2018

rcfcrrcd tO

Case No.:29/17/81-ALC2/2017 1Party Name:PHOENIX       Mcct No/1)atc:23/8ト

INDUSTRIES PVT.Iン TD     Alッ C2/2017
0603.2018

IIQ lrile Rt.A l.'ile Lic.No/Date:0310g 15157
'01/Rl/050/oo?fc)/AI\,.llR/ .A1tO<tt,l.}/i^?2.)/Arr10/ tl t\o -^1n
HQ「 ilC

97 :01/81/050/00339/Aヽ418/
IンiC No/Datc:0310815157

:03/95/040/00332//ヽ 4ヽ18/:U1/6!/UDU/UUjjソ /′ lヽVl 1 3/        :03/95/040/00332//ヽ 4ヽ18/        16082017

. Decision : NC observed that reply of the firm lbr the above AA was
DIPP. NC decided to await their comments and defer the case.

't'he case stands deferred to 29.05.201 g.

Status:

Defcrrcd

DcFcr Datc:

29.05.2018

rcl'errcd to

Case No.:20l20l8l-Al'C2/2017 Party Name:SI IIVALIK Mccr No/l)arc:23l{l l- Status:t´ asc l、 o.:ZU/ZU/bl― Alン t」2/2017  Party Namc:SinVAlッ IK        lヽ 4cct No/1)atc:23/81-      status:
BIMI〕TAL CONTROl´ SIッTD  AI′ C2/2017          Dcfcl・ 1・cd

06032018
HQ File              Rlン A Iri!c I′ ic No/1)atc:0510403677   1)cfcr I)atc:

98 :01/81/050/00410/AM18/       :o5/24/040/00207//ヽ N418/        16082017               29052018
n^^:^:^_ _ 、 T′¬  ^L^^_^_^」  た1-_.    1   ●  1   ～    ′ヽ   ●    .                _Decision : NC observed that reply of the firm lbr the abovc AA was rcfcrrcd to
DIPP. NC decided to await their comments and defer the casc.

'l'he casc stands delerred to 29.05.2018.

(〕asc No.:50/20/81 ―AIコ (32/2017 Party Namc:SHIvALIK      Mcct No/Datc:23/81-    status:
IBIMETAL CONTROLSI′ TI)  AI′ C2/2017          Dcfcrrcd  ‐

RI′ A Irilc

:05/24/040/00206//ヽ 4ヽ18/

06.03.2018

1′ ic_No/1)atc:0510403709   1)c10r I)atc:

17.082017              29052018

呉
Ｆ
　
　
Ｏ，

一
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HQ File

:01/81/050/00440/AM18/

99



Dccision : NC observed that reply of the firm for the above AA was referred to
I)lPP. NC decided to await their comments and defer the case.

'l'he case stands dclcrred to 29.05.2018.

Case No.:15/17/81-Ll,C2l20l7 Party Name:MANASH KUMAR Meet No/Date:23181- :Approved
PATjI, ALC2I2O|'7

06.03.201 8

IIQ Irile RLA lrile Lic.No/Date:0210207802
:01/81/050/00325lAMtBl :02124/040/00083/AM l8/ 2l .08.2017

Decision : NC notcd that SION C-1627 allows 2Yo wastage. Accordingly, NC decided to
loo ratify norms for thc abovc advancc authorization as under :

l. Quantity of import item may bc allowed as204 M'l' inclusive of 2%o wastage.
Purity Lcvel ol'cxport product shall be strictly complied with during Export Obligation
Discharge(IJODC).

I1A conccrned may take suitable consequential action accordingly.

CaseNo.:16/17/81-Al,C2l2Ol7 PartyName:MANASHKUMAR MeetNo/Date:23/81- Approved
PAUI, ALC2I2O17

06.03.2018

IIQ File RLA Irilc ,Lic.No/Date: O2IO2O78O3
:01/81/050/00326lAMl$l :021241040100084/AM l8/ 2t .08.2017

Decision : nvC notcd that SION C-1627 allows 2Yo wastagc. Accordingly, NC decided to
tot ratify norms for thc above advance authorization as under :

l. Quantity of import itcm may bc allowed as204 MT inclusive of 2oh wastagc.
Purity l-evel ol-export product shall be strictly complied with during Export Obligation
Discharge(llOI)C).

ItA conccrned may take suitable consequential action accordingly.

CaseNo.:30/20A1-Al[22Ol7 PartyName:MIr'fALPORI'. MeetNo/Date:23l81- Closed
AL.C2|20t7

-06.03.201 8

llQ Irile RLA liilc Lic.No/Date:0310815270
:01/81/050/00420/AMl8l :031951040/00417 /AM18l 2t .08.20t7

I02 D""ision: NC obscrved that abovc AA has been issued repeat bais by RA Mumbai vide
their F'.No.03195104014171AM-181409 dated 21.08.2017. Accordingly, NC decided to close
the casc.

ILA concerned may take suitable consequential action accordingly.

Case No.:4/20/81-Al,C2/2017 Party Name:KEI INDUSTRIES Meet No/Date:23/81- Approved
103 t.tMI't'DI) ALC2t20l7

06.03.20r 8

\+ 29



HQ File

:01/81/050/00394/AM18/

IHQ File

104 :01/81/050/00441/AM18/

RLA「llc               l´ ic.No/Datc:0510403755
:05/23/040/00182/AM18/      22.08.2017

Decision:NC dccided tO ratify norms fOr thc abovc advancc authOnzati6h as lこ
r↓rittcn

corninents of E)IPP dated 12.03.2018 as under:

1.  Net weight Ofexportitcms may be specined as undcr:

Ｓ‐
．
Ｎ。

Net Export
Weight
Kgs./Km

Ｓ‐
．
Ｎ。

Net Export
Weight
Kgs./Km

Sl.

No.

| 448.8 0809 15
う
４ 688.3 9 526.2 ‐６

一
‐７1073.1 10 817.7

4 685.5 314.5 18

5 788.9 つ
ん 706.8 19

6 900.3 985.7 20
7 805.7 14 2006.2 つ

４

Net Export

Weight
Kgs./Km
2045.8

2513.1

Quantijes Of import item at SI.No l viz.COppcr Wire Rod/CC Rod(EC Gradc)/COpper
Cathode(99.99%pu面 ty)(ElectrOlytic gradc)may bC a1lowcd as undcE
For Exportitems rnentioncd at sI.No. 1,2 aspcrl]nginccring′ Fablc-4.
For Export itcms mcntioncd at Sl.No.3, 6,8,9, 10, 13 &21 as 208 Kgs./km, 184.9
Kgs./km,277.65 Kgs./km,462.3 Kgs./km,647.2 Kgs./klll,739.65 Kgs./km& 2588.76
Kgs./knl rcspcctivcly taking cluc frOm Enginccrin3′ rablc_5.
For Export items mcntioned at SI. No.  4, 5, 7, 11, 12, 14 to 20 & 22 10 25   as pcr

Engineering Table-5.

3. Words " Semi Conductive XLPE Compound" may be deleted from the descriplion of impc
item at Sl. No.2 and quantities of XLPE Compound of relevant grade may be allowed
L05 Kgs./kg content in the export items at Sl. No. 20 to 25.

4. Quantities of import item at Sl. No 3 viz. PVC l{csin may be allowed as 1.05 Kgs./t
content in the export items at Sl. No. I to 25

5. Quantities of import item at Sl. No 4 viz. Antimony'frioxide may bc allowed as l.(
Kgs./kg content in thc export items at Sl. No. I to 25.

6. Quantity of import item at Sl. No. 5 i.e. Galvaniscd Stecl Wirc/G.l Wirc may bc allowcd
1.02 kgs/kg content in the Export items at Sl. No. 1 to 1l&20to25.

Kg content of import items in exports as rccommend by DIPP shall be strictly
complied with during EO discharge.

RA concerned may take suitable consequentiar action accordingly.

ａ

・ｂ

つ
乙

| |    |

Status:
I)efcrred

Case No.:51/20/81-ALC2/2017 Party Namc:YOGl,SHWAR   Mcct No/1)atc123/81

P01ン YMERS             AIン C2/2017
06032018

RLA「ile                lッ ic.No/Datc:0810140816  Dcfc・ r Datc:
:08/24/040/00138//ヽ M18/       22082017              29052018

Decision : NC observcd that rcply of thc firrn for thc abovc AA was rcfr:rrcd to
DIPP. NC decidcd to await their commcnts and dcl-cr thc casc.

'l-hc case stands del'errcd to 29.05.201g.

リ

3433
50.63      1
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Case No.:26/17/81-AIッ C2/2017 Party Nalη c:NAGREEKA    Mect No/Datc:23/8卜     Status:
INDCON PRODUCTS(P)   ALC2/2017         Deferred
I´

′

H). 06.032018

HQ IlilC              RI′ Al'ilc              Iッ ic No/Date:0310815357 Defer Datc:

105 :01/81/050/00336//ヽ
M18/       :03/95/040/00343/AM18/       23.08.2017              29.05.2018

Dccision :NC obscrvcd that complctc sct of application for the above AA、 vas rcfcrred
I)IPP.卜《C dccided to a、 vait thcil・ corllments and defer thc casc.

´
I｀hc casc stands dcfcrrcd to 29.05.2018.

Casc No.:38/17/81‐ AI′ C2/2017 Party Namc:YASH METAL   Mcct No/Datei23/81‐
lMPitX PVT l′ TD.         ALC2/2017

0603.2018

Status:
Deferred

Defer Date:
29.05.2018

refcrrcd

HQ Filc

106 :01/81/050/00348/AM18/

Case No.:1/20/81-AI′ (〕2/2017

HQ IrilC

107 :01/81/050/00391/AM18/

Dccision : NC obscrvcd
I)IPPo NC dccided to await

Casc No.:5/20/81-Alノ C2/2017

109

HQ IrilC

:01/81/050/00395/Aヽ 418/

Party NamciVISHAlン M ItTAlン   Mcct No/Datc:23/8ト
IN DUS′FRIES           AL´ C2/2017

06.032018

RIン A「 ilc
:03/95/040/00374//ヽ M18/

RIン Al'ilc

:33/24/040/00005/AM18/

Party Namc:APLフ APOl´ LO
TUI〕 I]SI´ IMITED

RI´ A Filc

:05/23/040/00201/AM18/

1′ ic.No/1)atc:0310815335

23.08.2017

Lic.No/Datc:3310030405

23.08.2017

LAY INDIA IMcct No/Datc:23/8ト

・AlンC2/2017

06.032018

Lic.No/Datc:0510403798

Decision : NC obscrvcd that rcply of the firm for thc above AA was
MSMIl. NC dccidcd to await thcir comments and defer the casc.

'l'hc casc stands dcl.crrcd to 29.05.2018.

that rcply of the firm for thc above AA was
thcir comments and defer the casc.

Ⅳlect No/Datc:23/81‐

AlンC2/2017
0603.2018

Status:
Deferred

Defer Date:
29.05.201 8

referrcd to

Status:
Deferred

Defer Datc:
29.05.2018

refcrred to

Status:
Deferrcd

'l'hc casc starrds dcl'crrcd to 29.05.2018.

Casc No.:21/20/81-Al′ C2/2017  Pany NanlciSTAIN
Pヽ′F Iメ FI)

HQ IrilC RI.A Irilc

108 :01/81/050/00411/AN418/       :05/24/040/00211//ヽ 4ヽ18/       2408.2017

1)ccisiOn :  卜(C Obscrvcd that rcply of the flrin for thc abovc AA was
I)IPP.卜 Cヾ dccidcd tO await thcir corrlrncnts and dcfcr thc casc.

′
Fhc casc stands dcibrrcd t0 29.05.2018.

Lic N。/Date:0510403815   Defcr Date:

28.082017              29052018
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Decision : NC observed that reply of the firm for thc
DIPP. NC decided to await thcir comments and del'er thc oasc.

The case stands deferred to 29.05.201g.

abovc AA was rel'crrcd to

Casc No.:32/20/81-A IJC2/2017 Party Namc:ARJAN IM PEX   Mcct No/1)atc:23/81     status:
1)ヽ /■
｀
1′ I｀ n                   A:r｀ 3′ oAl年              _ ^

Defcrred

IHQ Filc               RLA Filc              l´
ic.No/Datc:0510403816  Dcfcr Datc:

1110 :01/81/050/00422/AM18/       :o5/23/040/00214/AM18/       28.082017              29052018

Decision : NC observed that reply of the firm lor the abovc AA was rcfcrrcd to
DIPP. NC decided to await their comments and defer the case.

'l'he case stands deferred to 29.05.201g.

Casc No.:13/17/81-ALC2/2017 Palty Namc:MANASH KUMAR McctNo/1)atci23/81     Approvcd
PAUL                AI´ C2/2017

06032018
HQ「ilC               RIン A Irilc              l′ ic.No/Datc:0210207824
:O1/81/050/00323//ヽ N118/       :o2/24/040/00090//ヽ M18/       30082017

Decision : NC noted that SION C-1627 allows 2o/o wastage. Accordingly, NC decidcd
ratify norms for the abovc advance authorization as undcr :

Quantity of import item may be allowed as204 M'l'inclusive ol2o/owastagc.
Purity Level of export product shall bc strictly complicd with during I:xport Obligation
Discharge(lioDC).

RA concerned may take suitable consequential action accordingly.

Decision : NC observed that reply of the firm lbr the abovc AA was referred
DIPP. NC decided to await their comments and defer the oase.

The case stands deferred to 29.05 .20 I 8.

Casc No.:49/20/81-A LC2/2017 Party Namc:SHIVA UTI〕 NSH′ S McctNo/1)atc:23/8卜    status:
INI)USTRIES PVI｀  L´ I｀D      ′ヽ1′C2/2017            DcFcrl・ cd

0603201806032018
HQ「ilC              RI´ A Filc l′ic No/1)atc:0510403897  1)cた rl)atcl

112 :01/81/050/00439/ノ N`418/       :o5/24/040/00242//ヽ 4ヽ18/       31 082017              29052018

to

Case No.:33/17/81-ALC2/2017 Party Name:POLYCABヽ VIRI〕 S
PVT.LTD.

113 HQ File              lRLA Filc
:01/81/050/00343/AM18/       :o3/95/040/00305/Aル 118/

Decision:NC decided to ratify norms fOr the abovc

cornlnents of DIPP dated 12.03.2018 as under:

Mcet No/Datc:23/8ト

AIンC2/2017

06.03.2018

Lic NO/Date:0310815474

0109.2017

Approved

い
一

Ｆ
　
　
ゝ
　
“
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.sr. I Sizc&typc
No.

J Copp",'Cond. Xl.Pl: Insulat
I I Alqrourcd Cables Below l0

_1,91 ] z corc x 2,! Qq,\!M
1.02 2Corc X4Sq.MM

Coppcr Cond. Covcred wit
Insulatcd PVC Sheathcd A

爆:

l. Dcscription. sizcs, quantitics and net weight of cxport items at Sl. No. I to l4 under
thc Advancc Authorization may be specified as under:

EXPORT ITEルlIノ IS′ I｀ (ADVANC E AUTHORISATION NO. 0310815474 DT.01.09。 2017)

OfCablcs Qty(Ml｀RS) Cablc wt

(MTS)
atcd PVC Shcathcd

000V
5250 1.890

9300 3.953

26350 43.214

th Glass Mica Tape XI,PE
rrmoured Cables Below

30550 14.664

51205 21.506

29550 う
４
（
υ

70_50 13.748

th Glass Mica'l'ape Xt.PE
LJnarmourcd Cables []clow

1000 0.225

500 0.088

960 0.307

500 0.280

atcd ZIIFR Shcathcd

v1000V.

3000 0.765

3000 0.975

l.PIl Insulated Overall
narmoured'l'hermocouple

1100 0.259

atcd Overall Shieldcd I']VC
mcntation Cables Bclow

60050 23.l19

3250 0.894

1650 1.700

51550 30.930

43050 9.471

atcd ZHFR Shcahcd
on Cablcs Bclow 1000 V

500 0.121

19200 1.171

atcd l and O Shicldcd PVC

incntation Cablcs Bclow

46100 22.128

ユ _    生

1  2  11000V.

2.04 124(1()FC X 25SI MM
Coppcr Cond. Covered wi
Insしllatcd ZIII「 It Shcathcd

3  11000V.
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8.02

器撃留鷲ly冷
_______ 89600     1  79.744

8.03
κム∩∩ 8778

16.600
8.04

5 Pair X l.5 SQ.M
16600

8.05
16100 12.236

8.06 2 Pair X l.5 Sq.MM
14650 6.739

8.07 2T Xl.5 Sq.MM
3400 1.836

808

II丁

蹂:胤∫穏F諏認繭諏臨露濡島
Cables Bc10w looo V.

14700 17640
8.09 く7く∩ 9430

9

9.01
33670 21.549

9.02 10 Pair X o.5 Sq.MM 18900 22491
9.03 5T Xl.5mMM 23100 28.413
9.04 10T Xl.5 SqoMM           I「 I

鷺:胤f翼ぷ∬よ漁Ъ8ど盤嵐胸耳7:甑
「
III

41950 84320

10

10.01 2300 0.851
10.02

董曇墨曇量量量量笙量IIIIII正三I:|: 15450 12.669
10.03

2200 3.080
10.04

7400 3.848

11

Copper Cond. Covered with CIass tr4ica fapc X[_I'ti
Insulated Overall Shielded pVC Sheathed Annourcd
In trumentation Cables Below 1000 V.

H.01 lM 106700 30.410
ll.02 興 1.5 Sq.MM 25694 9.121

う
乙

Copper Cond. Covered with Glass MiCi Tapc Xt.pli
Insulated Overall Shielded ZHFR Sheathed
Unarmoured Instrumentation Cables Below 1000 V.

1201 I Pair X l sq.MM 16400 l.230
12.02 lT X L5町 ML_____三 I~I 56050 6.166

Copper Cond. PVC Sheathed Unarmoured Cablcs
Below 1000 V.

13.01 l Core X 25 Sq.MM           i 3000 0.780

14

Coppcr Cond.xIン PE Insulatcd PVC Sh6athcd Al.
Wirc Armourcd Cablcs lloo v.

14.01 l Core X 300 SqoMM 1330 1.503

う
Ｄ

2.Quantity of import itcm at SI.No.l i.c.cOppcr Wirc Rod

l.0l Kgs./Kg. contcnt in the cxport items at Sl. No. I to 4 tv 6
Quantity of import itcm at Sl.No.2 i.c. Alurninium lngot
l.0l Kgs./Kg. content in the cxport item at Sl. No. 14.
4.Quantity of import itcm at SI.No.3 i.c.I´ DPI〕 COmpound

may bc a‖ owcd
to 14.

may bc aHowcd as

い

may bc allowcd as



1.05 Kgs./kg contcnt in thc cxport items at Sl. No. 1 to 12 & 14.
5. Quantity ol' import itcm at Sl. No. 4 i.e. PVC Rcsin may be allowed as

1.05 Kgs./Kg. contcnt in thc cxport items at Sl. No. l, 2,5,6, 8 to 10, I I , 13 &.14.
6. Quantity of import item at Sl. No. 5 i.e. PVC Plasticizer may be allowed as

1.05 Kgs./Kg. content in thc cxport item at Sl. No. I , 2,5,6,8 to 10, ll ,13 & 14.
7. Quantitics of import itcms at Sl. No.6 to 13 ( LLDPE, Aluminium Trihydrate. Silane

Coupling Agcnt, Perkadox. Anioxident, Calcium Carbonate, Calcined Clay,
Magnisium Ilydroxide) may be allowed as 1.05 Kgs./Kg. content in the export item
s at SI. No. 3. 4,7 &12.

8. Quantity ol'import item at Sl. No. 14 i.e. Glass Mica'fape may be allowed as
1.02 Kgs./Kg. conlent in the cxport items at SI. No. 2,3 &9 to 12.

9. Quantity ol-import itcm at Sl. No. l5 i.e. Galvanised Stccl Wire may be allowed as
1.02 kgs/kg colltcnt in thc cxport items at Sl. No. 1,2,6 & 8 to ll

10. Import itcm at Sl. No. l6 i.c. Wooden Cable Drum may be allowed as per packing policy

Kg contcnt of import itcms in exports as recommend by DIPP shall be strictly
complicd with during I:O discharge.

RA conccrned may take suitable conscquential action accordingly.

Case No.:31/2ot8t-Lr.Czt20t7 Parry Narne:METAL PORT 
[l;:r,)ojDatei23t1l- 

Closed

06.03.2018

l14 D"cisio, : NC observed that abovc AA has been issued repeat bais by RA Mumbai vide
thcir I:.No.03195104014431AM-l8l4l9 datcd 0l .09.2017. Accordingly, NC decided to closc
thc casc.

I{A conccrncd may takc suitablc consequential action accordingly.

HQI'ile

:01/81/050/00421/ノ ｀` 418/

HQ「 ilC

I15 :01/81/050/00412//ヽ
M18/

Casc No。 :4/17/81-AI′ C2/2017

H6HQ「
ilc

:01/81/050/00314/AM18/

Dccision:NC dccidcd to

RIン AI'‖ c                    Lic No/1)atc:0310815479

:03/95/040/00443//ヽ M18/       01.092017

RIンA Ililc                 Iフ ic.No/1)atc:0510403914
:05/24/040/00239/ノ M`18/       04.092017

Casc No.:22/20/81¨ AI,C2/2017 Party Namc:SANEET STEELS  Mcct No/Date:23/81-

ALC2/2017
06.03.2018

Status:
Deferred

Defer Date:
29.05.2018

referred toDccision : NC obscrvcd that rcply of the firm for the above AA was
DIPP. NC dccided to await thcir comments and defer the case.

'l'hc casc stands dcfcrrcd to 29.05.2018.

Party Name:DIAMOND
I〕NGINItI]RING(CHENNAI)
PVTI′TD

RI′A「 ilc
:04/24/040/00109/AM18/

Mect No/Datc:23/81‐       Approvcd
ALC2/2017
06.032018

1ンic No/Date:0410163497
05.092017

ratify norms for the above advance authorization as per written
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⌒

COm ments of DIPP vidc FoNo.7/65/2018ゴ FS datcd 12.03.2018 as undcl・
:

l. Words "containing 421.682 MT of Beam/Channcl/Anglc Ilcam" may be sul'fixcd lvith
the description of export item.

2. Word "Relevant" may be prefixed with the description of import itcm at Sl.No.l & 2
their quantity may bc allowed as 430.1 l5 MT as I .02 kgs/kg contcnt in cxport items.

RA concerned may take suitable consequential action accordingly.

♭

4ヽcct No/1)atc:23/81-

ALC2/2017
06.032018

Status:
I)efcrred

HQ Ir‖ e                RLA「 ilc I´ ic NO/1)atc:0510403943   1)cibr l)atc:

118 :01/81/050/00413//ヽ Ⅳl1 8/       :o5/24/040/00243//ヽ M18/       o6.092017              29052018

1)ccision : NC obscrvcd that applicatin of thc nrin ibr thc abovc /ヽA 、vas rcn〕・rcd t。
[)IPP.NC decidcd tO a、vait thcir conlrnents and dcfcr thc casc.

|

'l'hc case stands deferred to 29.05.2018.

Case No。 :34/17/81-Alノ C2/2017 Party Namc:R R KABIう 1,     Mcct No/1)atc:23/8卜     status:
Iッ Iヽ41TED,              AIン (12/2017          Dcfc:・ 1・cd

06032018

HQ Filc               RLA File              Iッ ic No/1)atc:o310815583
:01/81/050/00344/AM18/       :o3/95/040/00185//ヽ M18/       0609.2017

Decision:NC observcd that application of thc flrin for thc abovc AA was

I)IPPo NC decided to await their cornrncnts and dcfcr thc casc.

'l'he casc stands dcferred to 29.05.2018.

Casc No.:25/20/81-AL(〕 2/2017 Party Namc:SWAS′
I｀IK      Mcct NO/1)atc:23/8卜     status:

INDUS・「 RIES          AI′ (｀2/2017        Dcfcl・
1・cd

06032018
HQ FHc                RLA「 ilc                Iッ ic No/1)atc:0510403944  Dctr Datc:
:01/81/050/00415/AN/118/       :05/24/040/00250//ヽ M18/       o6092017              29052018

Dctr Datc:

2905.2018

retrrcd tO

Decision : NC observed that application o1'thc firm lor thc abovc AA was rcfbrrcd to
DIPP. NC decided to await their comments and dcfer thc casc.

Casc No.:24/20/81-ALC2/2017 Party Namc:Ulレ TRA FOHノ     Mcct No/Datc:23/8ト

RLA Filc

:05/24/040/00245/AM18/

AL′C2/2017
0603.2018

1´ ic No/Date:0510403929

05.09.2017

Status:
Deferred

Defer Datc:
29.05.20 r 8

referrcd to

HQ File

l17.:01/81/050/00414/ANl18/

Casc No。 :23/20/81¨ ALC2/2017 Party Name:PILOT
INDUSTRIES LTD.

Decision : NC observed that reply of the firm for thc above AA was
DIPP. NC decided to await their comments and defer the case.

'fhe case stands deferred to 29.05.2018.
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・
I｀ hc case stands delbrrcd to 29.05.2018.

Casc No。 :7/20/81-AL(〕 2/2017  1Party Name:JINDAlン SAW   IMcct No/Datc:23/8ト
IンIMITItD               IALC2/2017

.06.032018

HQl'ilC

121 :01/81/050/00397/AⅣl18/

Dccision:NC obscrvcd that application of the nrm for thc abovc AA was
I)IPP.卜(C dccidcd to await thcir cornlnents and defer the case.

′
I｀ hc casc stands dcibrrcd to 29,05.2018.

Casc No.:13/20/81-AIノ C2/2017 Party Namc:MAHARASHTRA IMcct No/Datc:23/81‐
SItAMl´ ESS Iン IMI′ I｀ED       ALC2/2017

06.03.2018

Status:
Deferred

Defer Datc:
29.05.2018

referred to

HQ「 ilC RI′A「 Hc Iン iC No/1)ate:0510403958

122 :01/81/050/00403//ヽ
4ヽ18/       :05/24/040/00130/AM18/       0709.2017

Dccision : N(〕 obscrvcd that application of the flrm for thc above AA was

I)IPP,N(〕 dccidcd to await their colllments and deferthe casc.

′
「hc casc stands dcibrrcd t0 29.05.2018.

Casc No.:30/17/81-AI′ C2/2017 Party Namc:POLYCAB     Mcct No/Date:23/81‐    Approved
WIRItS PVT.1ン TD.       ALC2/2017

06.03.2018

HQ「 ilC RI´ Al'ilc Iン ic No/1)ate:0310815631
:01/81/050/00340//ヽ Mi8/       :03/95/040/00439/AN418/     08.09.2017

Dccision:NC dccidcd lo ratitt nOrmS fOr thc abovc advancc authorization as pcr writtcn

conllllcnts ol｀ I)IPP datcd 12.03.2018 as under:

l. I)cscription,sizcs,quantitics and nct、 veight of cxport itcms at SI.No. I to 18 undcr

as under:

ヒ

E AUTIIORISATION NO.0310815631 DT.08。 09.2017
orcablcs Qty

(MTRS)
Cable wt

(M′ 1｀ s)

atcd [Jnarmourcd I'win Twistcd

4038000 69.454

cd ZIIFR Shcathed Al.Wirc

00V.
10500 28.245

6000 16.140

10500 28.245

4000 17.040

6000
4000

19.800

17.040

Coppcr Corrd. Xl.Pll Insulat

Aryo,{q{ -ce!l!q tlgbry I olq

2.03

RI´A「 ilc Lic.No/Datc:0510403969

Status:
Deferred

I)cfer Datc:

29.0s.2018

rcferred to

:05/23/040/00229//ヽ Ⅳl1 8/       07.092017

2

2.01

2.02

2.04

205

1219■

1_色墜 x P40 S91MM_
1_勉_A_2Jttq・W__
l Corc X 240 Sq.ν Iヽ4

l Col‐ c X 400 Sq.ン 1～1

l Corc X 300 Sq.VIン 1

1 Corc X 400 Sq.ヽ 4ン1

,
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2.07 l Corc X 300 Sq.Ⅳ IM 6000 9R00
2.08 韓 800 SqoMM 1000 8.700

Copper Cond.Xlン PE Insulatcd PVC shcathcd Al.ヽ Virc
Armourcd Cabics Bc10w lo00 v.

3.01 l Core X 185 Sq.MM 3000 6.360
3.02 l Core X 300 Sq.MM  ____ 4000 13.160
3.03 l Core X 185 Sq.MM        _ 3000 6.360
3.04 4 3000 6.360
3.05 l Corc X 300 Sq.MM 4000 13.160
3.06 l Core X 240 SqoMM 6000 16.140
3.07 l Corc X 400 Sq.MM 3000 12.780

4

Copper Cond. PII Insulated and Sheathed tjnarmouicd
Cables Below 1000 V.

4.01 2 Corc X l.5 Sq.MM           I 21000 l.590

5

Cu. Cond. Covcrcd With Scmi. Cond. Cornp. XLpli
Insulated Cu. 'fapc ZIIITR Sheathed Al. Wirc Armourcd
Cables I I KV.

5.Ol l Corc X 165 Sq.MM 3000 7.902

6

Coppcr Cond.Xlン PE Insulatcd PVC Shcahcd Armoul・ cd
Cables Bc10w 10oo V.

601 2 COre X 2.5 Sq.MM 6000 2.160
6.02 2 Core X 4 Sq.MM 10800 4.590
6.03 10000 3.600
6.04 M 5350 2.274
6.05 W 1950 1 833
6.06 24 Corc X 2.5 Sq,MM 25200 41.328
6.07 24 Corp X l.5 Sq.MM 3233 3.653
０
０
０′
υ MM 8598 2536
6.09 旦COrp X l,5 Sq.MM______ 6427 2.153
6.10 12 Cotq]_!.! Sq MNa 1485 1.025
6.11 3 Core X 2.5 Sq.MM 846 0.338

7

Copper Cond. XLPtr Insulated Zl II.R STcirlrcrJ
[Jnarmoured Cablcs Below 1000 V.

7.01 12 Core X 2.5 Sq.MM 3000 1 740
7.02 24 Core X 2.5 Sq.MM 2000 1.940
7.03 2 Core X 6 Sq.MM            I 3650 1.186

8

Copper Cond. Covcred with Glass Mica 'l'apc Xl.Pl:
Insulated ZHIrR Shcathed Unarmoured Cables llclow 1000

8.01 600 0135
8.02 2 Core X 2.5 Sq.MM 60_50 1.361

9

Copper COnd. Covered with Glass Mica ´
I｀ apc Xlン PE

Insulated Ovcrall Shiclded PVC shcathcd Armourcd
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Cablcs Bclow 1000 V.

!lq[ x 0_,lSq.MM
l0 Pair X 0.5 Sq.MM
2 Pair X O.5 Sq MVI

10 Pair X 0 5 Sq.MM10 Pair X 0 5 Sq.MM

5 Pair X 0 5 Sq.ン lM

KX Cond.PVC Insulatcd Ovcrall

Arrnourcd Inslrumcntatiot'r
l0 l)air X i.34 Sq MM
r0 Palr I l!4!q.l4l4

C-opper aond. XLPE Ins
Shcathcd Armourcd Instrumcn
5 Pair X O.5 Sq.Ⅳ いИ

2 Pair Xp.5 SqoMM  _
5 Pail・ X05 Sq.ン 1ン 1

2Fll X 9・ 5_5q:MM_
5 Pair X O.5 Sq.ル l Ⅳl

_19_堕
=さ

Q・
p§q,MM _

lTXl.5 Sq.MM
Li墜_興 _―一一――lPXl.5 Sq.MM
ITXl.叫 __

L^oppcr Cond. Xt.PL Irrsu
Shcathcd Unarmoured Ins1n
V

lQ豊童X■■SqoMM
l0 Pair X 0.5 Sq.MM

Copper Cond. Xt.Ptl Insu
Shcathcd Armourcd Instrurncnlat
5 Pair X O.5 Sq.ン lVl

5 Pair X Jニュ至皇金型コ___
2TXl.5 Sq.MM
7TXl.5 Sq.MM

13.05 10 Pair x■ .5S■、lM_
13.06

13.07

13.08

13.09

5 Pail・ XO.5 Sq.ン 1ン1

101)lLX 9至 昼■MM_
_■墜 l・ 0亀・MM__
5 Pair X l12至 q・ソ型__
_■工_型:litMM___
2 Pair X l.5 Sq.MM

10 Pair X l.5 Sq.Ⅳ IM ___
10TXl.5 SqoMM
2′ I｀ Xl.5 Sq.MM

13.10

13.ll

15300 7.956

500 0.410

500 0.185

3800 3.l16

10900 5.668

)vcra‖ Shicldcd PVC Shcathcd

Cablcs Bclow 1000 V.

5700 8.037

500 0.705

Lrlatcd Overall Shielded PVC
rcntation Cables Below 1000 V.

12950 4986
3400 0.935

9200 3.542

1450 0.399

1500 0.578

24800 14.880

17450 3839
800 0.224

26566 7.173

23784 7.135

786 0.263

,taiia Oveiatt St ietAca zilt,i{
rumentation Cables Uclow 1000

3500 0.847

800 0.194

latcd I &O Shielded PVC
ntation Cablcs Bclow 1000 V.

2650 1.272

2000 1.520

500 0270
9150 10.980

1350 l。 202

6500 3.120

6700 5.963

6000 6.000

3200 2.432

5200 5.200

4300 1.978

1550 2.093

18400 30.176

650 0351
3400 4.080

5196 4.261

い
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9.03

9.04

9.0_5

10.Ol

10.02

12.01

1202

13

13.Ol

13.02

13.03

13.04

1315
13.16



12 Pair X l
4668

8155

10692
16 PairX l

Copper Cond. Covered with Glass Ivlim 'ttipc-Xf-nlf-
Insulated OveraH Shicldcd zHFR Shcathcd ljnarmourcd

Cablcs Bc10w 10oo V.

5 Pair X O.5 Sq.MM

5 Pair X O.5 Sq.MM
LQ:22§

20 Pair X O.5 Sq.MM __上 j哩ユ_p260
___ l liI‐

~

Copper Cond.Covered with Glass Mica Tape XIン PE InSulatcd()vcrall Shicldcd I)Vc
Sheathcd Armoured Instrumentation Cablcs [Jclorv 1000 V.

li 16

l Pair X I Sq.MM

|

l.050    1

0.228    1

5:286    1

ia Pvむ   |

|

一 ―
― ― ― 一 ―

Jト ヌ ♀ 西 1-―

― ―

≦ 菫 墨 1__

lTXl.5 Sq.MM ¬0 1  9.961
I Pair X l Sq.MM

Copper Cond. Covered with
Insulated I&O Shiclded PVC
Below 1000 V.

Glass Mica l｀ apc Xlン PIt

5 T X L5 SqoMM
10TX l.5Sq MM
20TXl.5 Sq.MM
10 Pair X O.5 Sq.MM

5TXl.5 Sq.MM
10TXl.5 Sq.Mヽ4

Copper Cond. Covered with Glass Mica 'l'apc Xl-pli
Insulatcd PVC Shcathcd Armourcd Cablcs Bc10、 v1000V
12 Corc X 2.5 Sq.MM

2 Corc X 4 Sq.MM

2 COrc X 2.5 Sq.MM

12 Corc X 2.5 Sq.MM

24 Core X 2.5 Sq.MM

li
I,Ptr Insula;aO"#l Shtelded ZiIrR

Quantity of import item at Sl.No.1 i.c. Coppcr wirc li.od rnay bc allowcd
I .01 Kgs./Kg. content in the export items at Sl. No. I to 9 & I I to I g.

Quantity of import item a1 Sl.No.2 i.c. Aluminiurn Ingot may bc allowcd
l.0l Kgs./Kg. contcnt in the cxport itcms at Sl. No. 2,3 & 5.
Quantity of import item at Sl. No. 3 i.e. l.l)pE compound may bc allowed

Sheathcd Armourcd Cablcs

う
Ｄ

4.

as

い

as

13.17 6 Pair X l.5

12 Pair X l.5

MM

16 Pair X l.5 7068

4.435

10.275

16.252

1.959

13.005

l150 1.415

6.2313100

u <ry



1.051く gs./kg contentin thc cxportitems at SI.No.2,4to 9&ll to 18.

5.Quantity of import itcm at SIo No.4 i.e.Semi Conducting Compound may be aHowcd

as l.05 kgs/kg contentin thc cxportitem at SI.No.5.

6.Quantity Of import itcm at SI.No.5 i.c.PVC Rcsin  may be a1lowed as
l.051く gs./Kgo contcntin thc cxportitcms at Sl.No.3,6,9 to 11, 13&15 to 17.

7.Quantity Of import item at Sl.No.6 i.e.PVC Plasticizer may bc a1lowed as
l.051く 8s./Kg.contcntin thc cxportitem at SIo No.3,6,9to ll,13&15 to 17.
8.Quantity Ofimpolt itclη  at SI.No.7i.e.Galvanised StccI Wire may be allowed as l.02

k8s/k8contCntin thc cxport itcms at SI.No.6,9 1o ll, 13&15 to 17

9.Quantity of import itcm at SI.No.8i.c.Copper Tapc may be aHowcd as l.01
Kgs./K8.contCntin thc cxport itcm at SI.No.5.

10.Quantitics of impon itclns at SI.No.9 to 16(LLDPE,Aluminium Trihydrate.

Silanc (3oupling A3cnt, PCrkadox, Anioxident, Calciunl Carbonate, Calcined Clay,

Magnisium IIydroxidc)may bC a1lowed as l.05 Kgs./Kgo content in thc cxport items

at Sl.No.2,5,7,8,12,14&18.
ll. Quantity of iinport itcm at SI.No.17i.e.Glass Mica Tape may be aHowcd as
l.02 Kgs./K8.contCntin thc cxportitcms at Sl.No.8,9 `%14 to 16.

12.Quantity of impolt itcm at Sl.No.18i.e.HDPE Compound may be a1lowed as
I.05K3s./Kg.contcntin thc cxportitcm at Sl.No.1.

13.  Illlport itcln at S1 1ヽ o. 19 1.c.Woodcn Cable I)rurn may bc a‖ o、ved as pcr packing
policy.

Kg contcnt ofimpolt itcms in cxports as reconlrncnd by I)IPP shaH be strictly complicd

with during I〕 ()dischargc.

RA conccrncd may takc suitablc conscquential action accOrdingly.

Casc No.:2/20/81-AI′ C2/2017  Party Namc:RAJHANS      Mect No/Datc:23/8卜     status:
MI:TAlン S PVT● LIMITED     Alン C2/2017           Dcfcrrcd

06.03.2018

HQ「ilC               RIッ A Filc              Lic.No/Date:2410042277  Dcfcr Datc:

124 :01/81/050/00392/AIヽ418/       :24/24/040/00020/AM18/       108.092017              29.05.2018

Dccision : N(3 obscrvcd that application of the flrm for thc above AA was referrcd tO

I)IPPo N(〕 decidcd to await thcir colllinents and defer the case.

´
Fhc casc stands dcfcrrcd to 29.05.2018.

Casc No.:26/20/81-Al,C2/2017 Paltyヽ amciVOITH IIYDRO  ‐Mcet No/Date:23/8卜     status:
PRIVATI]1ン IN/11TED       ‐ALC2/2017         Deferrcd

06.032018

HQ IlilC                 Rlン A Ifilc                lLic.No/Datc:0510403978  Dcfer Datc:

125 :01/81/050/00416/ノ
N`/418/       :05/24/040/00251/AM18/       0809.2017              29.05.2018

Dccislon : N(3 observcd that applicatiOn of the flrm for thc above AA 、vas referred to
I)IPP.卜(C dccidcd to awaittheir commcnts and defcr the casc.

´
I｀ hc case stands dcibrrcd to 29.05.2018.

い 41



:01/81/050/00318/AM18/

17/81-AlコC2/2017 Party Namc:KALPANA
INTERNAT10NAL

RLA Filc

:06/24/040/00024/AM18/

Mcct No/Datc:23/8ト

AlンC2/2017

06.03.2018

1´ic.No/Datc:0610038692

13.092017

Status:

Defcrrcd

Dcfcr Datc:

2905.2018

that application of the firm for the abovc AA
. their comments and defer thc casc.

was rcferrcd to

127

'l'he case stands deferred to 29.05.201g.

.,\pprovcd

Decision : NC decided to ratify norms lor the abovc advance authorization as per writtcn
corninents ofDIPP dated 12.03.2018 as undcr:

1. Description, sizes, quantitics and nct、 veight of cxpOrt itcms at SI. 〕ヾo l t0 15 undcrthc
Advance Authorization may be speciflcd as undcri

EXPORT ITEM LIST(ADVANCE AUTHORISATION NO.0310815746 DT.13.09.2017)

ｒ
．　
ｏ

Ｓ

Ｎ

Sizc & type Of Cables Qty
(MTRS)

Cablc wt

(Ml｀S)

1

Alu. Cond. Covered With Semi. Cond. Comp. Xt.pelniutarca
Cu. Tape PVC Shcathed Armoured Cables l2 KV.

1.01 ,c212x355q.MM 1000 3.350

つ
乙

Copper Cond. XLPE Insulated Overall Shielded pVC Shcarhcd
Armoured Instrumcntation Cables Below 1000 V.

2.01 2 Pair X O.9 Sq.MM 3700 l.129
202 10 Pair X O.64 Sq.MM 9100 6.370
Ｏ
Ｊ
（
υ
０
４ 2 Pair X O.9 Sq.MM 13900 4.240

Copper Cond. Covcrcd with Glass Mica 1'apc Xl.pli Insulatcd
I&O Shielded PVC Sheathed Armourcd Cables Itclow 1000 V

3.01 2 Pair X 4 Sq.MM 24000 25.440
3.02

1 52300 55.438
3.03 2 Pair X 6 Sq.MM____ 52600 63.646

4

Alu.Cond.cOvcrcd With Scmi.Cond.Comp.XIン PIう Insulatcd

Cu.Tape PVC sheathed Armourcd Cables 1l KV.
401 3 Core X 300 Sq.MM 1000 10.368

5

Coppcr Cond.XLPE Insulatcd ZHFR Sheathcd AI Wirc
Armoured Cablcs Bc10w 1000 v.

5.01 1⊆ore x 630 Sq.MM 3000 20.310
5.02 l Corc X 240 Sq.MM 6000 16.140
503 I Core X 120 Sq.MM 6000 8280
504 l Core X 185 Sq.MM 6000 12.780

い
.,

Iヽハ^:_:Decision : NC observed

42

Case No.:32/17/81-ALC2/2017 Party Name:POLYCAB WIRIう S McctNo/Datc:23/81-
PVT.Iン TD.             AIン C2/2017

06.03.2018

HQ Filc Rlン A IfHc lッ ic No/1)atc:0310815746



i塾置姜霧》記Ⅷ≡

1器は
饉 I

] Coppcr Cond. XI-PI: Insulatcd
6 ] Armoqryd Cablcs Ilclow 1000

6.0i i lCorcX400Sq.VM
6.0211⊆堅望と生po sq・MM

~¬
こ665『そうonどで面Ъ

'3a Wml lnsulatcd Cu.Tapc ZHIrR S

Coppcr Cond. ZIIFI{ Shcat
9  11000V.

9.03

9.04

9.05 Corc X l20.Sq.MM

Coppcl・ Cond.Covcrcd wiJl Glas〔

()vcraH Shicldcd ZIII「 It Shcathcd

‖ .01 6 Pair X 2.5 Sq.MM

ｄ
ｐｎＯ

ｄ炊
　
ｎ・ｄｃｄ儡｝叩
卿

Ⅶ

Ｏ

Ｓ

Ｓ

ｔ‐

５

５

５

Ｓ

１

３

９

|

1103
11.04

11.05

11 02 12 Pair X 2.5 SqoMM

l Pair X 2.5 SqoMM

lPaiixlssq.MM

11.06

12 Pair X l.5 Sq.～ lⅣ l

6 Pair X l.5 Sq.ヽ4ヽ46 Pair X l.5 Sq.MM

l´ I｀ Xl.5 SqoMM

_ |             _            __      ___    __

I COppCr cond.Xl′ PI]Insul江

!!qu{gQr1]lqqq{qgQlc!
I Pair X 2J Sq.MM

2000 13.540

6000 10.380

6000 12.780

3000 20.310

PVC Sheathed Al.Wirc
V.

3000 2.780

4000 7.040

3000 6.020

3000 2.780

3000 6.020

r Scmi Cond. Comp. Xt,PE
heathed Armoured Cables Below

2000 16.900

ZH「R Shcathcd Armourcd

40000 74.800

50000 93.500

hcd [Jnarmourcd Cablcs Bclow

100 0.017

1590 0.405
（
υ
‘
υ
つ
ん 0.899
う
ん

０つ
４ 1 348

401 0.453

Copper Conductor
457 0585
2000 0.606

8390 6.888

Glass Mica'l'apc XLPII Insulated
lthcd Annourcd Cablcs Ilelow

6750 10.287

5400 8.856

3730 1.645

35689 13.205

2180 4.654

7120 7.739

3300 1 373

icd Ovcra‖ Shielded ZHFR
Bclow 1000 V.

930 0.270

い
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Cablcs Bclow

4 ('orc X 25 Sq.MM

{ coryl zs lqltl{
b.MM
MM



6 Pair X 2.5 Sq.MM
l2 Pair X 2.5 Sq.MM

2 Pair X 1.5 Sq.MM

Copper COnd.XI′PE Insulated Overall Shieldcd zHIrR ~

aЫ∝ BdOw lo00 V.

磐 轟 霧 錦 FI正 三 ‐ III‐I
24 Pair X 1 5 Sq MM          ~―  ――――
I Pair X l.5 Sq.MM

lTXl.5 Sq.MM 13590

Copper C6nd.xLPE Insulatcd I&o shieldcd 2「
雨雨瓢面而こ

Armourcd lnstrumcntation Cabics Bc10w looo v

6 Pair X 1.5 Sq.NaM
12 PairX l.5 Sq.MM

2Pair X 1.5 Sq.MM
6 Pair X l.5 Sqル 1ヽ4

24 Pair X l.5 Sq.MM
8TXl.5 Sq.MM

200o コ
90pP,r?9nd・

COVCrcd wiぬ Glass Mたa Tape xl而 〕hsJttcd「議 び面 画 面 景 而
―
|ぐス^^+■ ^" A____   1,9Ethg!4lror!.d Lnrtrur.nturion Cables llclow 1000 V.
|

6 Pair X 1.5 Sq-NaM

」
6T x L5Sq.MM       ~~~ ― - 1需lh:l夕 |

:驚F I 卵!' \<uorrLru ur rrr,pulL lrem at Sl'No. I l.e. copper Wirc llod may bc attowcO as f nTfgsXg.-
^ content in the export itcms at Sl. No. 2,3 & 5 to 15.
3' Quantity of import item at SI.No.2 i.e. Aluminium Ingor may bc allowed as l.0l Kgs./Kg.
. content in the export items at SL No. l, 4, 5 & 6.
4' Quantityof import item at Sl. No.3 i-e. LDPII compound (crosslinkable) may be allowed as

- l'05 Kgs./kg content in the export items at Sr. No. I to 9 & r r ro 15.5' Quantity of import item at Sl. No. 4 i.e. Semi conductinj compound may be allowed as 1.05kgs/kg content in the cxport items at Sl. No. l, 4 & 7 .6' Quantityof import item at SI. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. contcntin the export items at SI. No. I to 4 & 6.
7' Quantity of import item at Sl. No. 6 i.e. PVC Plasricizcr may be allowcd as I.05 Kgs./Kg.
- content in the export item at Sl. No . I to 4 & 6.
8' Quantity of import item at Sl. No. 7 i.c. calvanised Stccr wirc may bc allowcd as 1.02 kgs/kg
^ 

content in the export items at Sl. No. I to 4,7, g & I I to I 5.9' Quantity of import item at Sl. No. 8 i.e. copper'l'apc rnay bc allowed as l.0l Kgs./Kg. conlcnrin the export items at Sl. No. l. 4 & 7.l0' Quantity of import item at Sl. No. 9 i.e. Glas_s Mica'l'ape may bc allowed as 1.02 Kgs./Kg.
. . content in the export items at SL No. 3, l l & 15.,,."",3i,1T',,f:jf 

'TH;l:.*.^11,_sl,,N: 
,! to.17 ( t.t.nptj, Aluminium .r.rihydrare. 

SitancCOu口 hg Agcnt Pきrkad。、ズ絲&iぶ t,・心Jふご∴k遭|::i盤 ,ハさIt私よr`巌;Id賜亀n:」]謂IIvdroxideヽ  m2v he,‖ ∩、ぇ′ハバ。0  1 ∩々 レ^^′ 1/ヽ __ ′   ・  .HydЮ対do maybc Jおwcd tt L05 Kふ
え
「
高 ItttII‖ :L[1部 1蝋 肝

=iぷ

:11:Bバン11 +^ls&‖ to 15.
12' Import item at SI' No. l8 i.e. wooden cable Drum may bc allowed as per packing policy.

ト
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Kg contcnt of import items in cxports as recommend by DIPP shall be strictly complied
with during trO discharge.

I{A conccrncd may take suitable conscquential action accordingly.

Casc No.:25/17/81-AI′ C2/2017 Party Namc:MONTEX GLASS  Mcet No/Date:23/8ト
1'IBRI]IND PVTlン TD       ALC2/2017

06.03.2018

Status:
Deferred

Defer Date :

29.05.20 r 8

refcrrcd to

HQ「 ilC

128 :01/81/050/00335/Aヽ
418/

129

掌‐1鯰・_1卦営
1 3   1 10067      1 16   2

1413301 :11'121:
1 5   1 9535       1 18  1 31.

16  ‐9535      . 19   34.16  ‐9535      . 19   34
1 7   1 6.98        1 20  1 37

18 18.59  121141
門旧 4-―場瑞

1)ccision : N(3 obscrvcd that application of thc flrm for thc above AA 、vas

I)IPP.N(〕 dccidcd to a、vait thcir col■linCntS and defer thc casc.

′
I｀hc casc stands dcibrrcd to 29.05.2018.

RI′AI'Hc 1ン iC No/1)atc:0310815783

:03/95/040/00488/AM18/       15092017

Mcct No/Date:23/8卜     Approved
ALC2/2017
06.03.2018

1ン iC●No/Datc:0510404021

18092017

'let llxport
Veight
Kgs./Km)

Ｓ‐
．
Ｎ。

Net ExpOrt

Wcight

(Kgs./Km)

・　
０

Ｓ‐

Ｎ

Nct Expon
Vヽcight

(Kgs./Klη )

49 27 118.72 40 5259.2

3.04 28 18007 41 10464.2

5.69 29 278.7 42 979.4
44 30 378.9 И

” 606.l

538.8 44 156.3
.57 つ

乙 998.2 45 295.98

7.82 1243.7 46 309.5

34 4279.5 47 432.4

.77 35 3274 48 682.1

8.41 36 2661.1 49 6697.1
2.25 37 670.4

56.17 ０
０ 1245.5

2.09 39 3150.9

Casc No.:6/20/81-AIン (〕2/2017 Party Namc:Klう IINDUSTRIES
I´ IMH｀1lD

HQ「 ilC RI′A「 ilc
:01/81/050/00396/ノ Nヽ118/       :05/23/040/00212/AM18/

Dccision : NC dccidcd to ratify norms for the above advance authorization as per written
commcnts oIDIPP datcd 12.03.2018 as under:

l. Nct wcight o1'cxport itcms may be specificd as undcr:

「こI耽iF°
rt l■
‐
1凝

つ
乙

ａ

，Ｄ

Ｃ
　
　
　
コ
０

Cathode (99.99% purity) (lilectrolytic gradc )may be allowed as under:
Iror cxport itcms rncntioncd at Sl. No. 1, 2,7 to25, as l.0l Kgs. Kg. content in export items.
Iror Irxport itcnts mentioncd at Sl. No. 4 to 6,26 to 38, 42, 43 & 45 to 49 as per lingineering
'l'ablc-5.

Iror cxport iterns mentioncd at Sl. No. 39 & 4l as 2588.76 Kgs./km & 8815.16 Kgs./km
respectivcly taking cluc lrom Iingineering'l'able-5.
I"or cxporl itcm mcntioned at Sl. No. 40 as applied lbr i.e. 4523.2 Kgs./km taking clue from

レ
45

13   1813

QuantitiCS ol｀ inlport itclη  at SI.No l viz.Copper Wire Rod/CC Rod(EC Gradc)/COppcr



ａ

ｂ

Engineering Table-5.
(e) For Export item mentioned at Sl. No. 44 as per Engi,ccring Table-4.3' Words " Semi Conductive XLPE Compound" ,ry u. deleied lrom thc description ol. impoft

item at Sl' No. 2 and quantities of xt.pp Comiound ol'relevant grade may bc allowcd as
1.05 Kgs./kg content in the export items at Sl. No. 1 to 6 &. 49.4' Quantities of imporl item at Sl. No 3 v1z.. PVC llesin may bc allowed as 1.05 Kgs./kg
content in the export items at Sl. No. 1,2, 4 to 6 & 26 to 49.5' Quantities of import item at Sl. No. 4 viz. Aluminium wire Ilod (lllcctrolytic gradc ) rnay be
allowed as under:
For export items mentioned at SI. Nor & 3 , as per Iinginccring'l'ablc-5
For export item mentioned at SI. No. 2 as l77l Kgi. Km, taking cluc from linginccring
Tablc 5.

6' Quantities of import itcm at Sl. No 5 viz. I IDPII may bc allowcd as I .05 Kgs./kg contcnt in
the export items at Sl. No. I to 3

7 ' Quantity of import item at Sl. No. 6 i.e. Semi Conducting watcr Illocking 't'apc/Watcr
Blocking Tape(Cable grade) may be allowed as l.0l Sq.Mtrs./Sq.Mtr. contcnt in thc cxporl
items at Sl. No. 1 &2 as claimed by the firm.

8' Quantities of import item at Sl. No 7 viz. Nyton Compound olrelcvant gradc may bc allowcd
as 1.05 Kgs.&g content in the export items at Sl. No. I to 3.9. Quantities of import item at Sl. No 8 viz. Galvanised Steel wirc/(i. I. wirc may bc allowcd
as 1.02 Kgs./kg content in the export items at Sl. No. 5,6 &.49.

l0' Quantities of import itcm at SI. No. 9 viz Copper 'l'apc/Copper I:oil (Ii.C grade) may bc
allowed as l.0l Kgs./kg content in the cxport items ar st. xo. r,2 & 49.

Kg content of import items in exports as recommend by DIPP shall be strictly complicd
with during EO discharge.

RA concerned may take suitable consequential action accordingly.

Case No.:45/20181-ALC2/2017 Party Name:PADIA EXPOR'|S MeetNo/Datc:23l1t-
PVT.I,]'D. AL.CLI2OI7

06.03.20 | 8

HQ File RLa t.it" Lic.No/Date:05 t0404044
,ro:01/81/050/00435/AMl8/ :05124/040/00265/AMrBt rg.09.2017

Decision : NC observed that application of the firm for the abovc AA was
DIPP. NC decided to await their comments and defer the casc.

'fhe case stands deferred to 29.05.201g.

Case No.:8/20/81‐ALC2/2017 Party Name:INDIA TRADING IMcct No/Datc:23/8ト

HOUSE AIン C2/2017
06.032018

Status:
Deferred

Dcfcr Datc:
29.05.2018

rclcrrcd to

HQ「 ile

131 :01/81/050/00398/Aヽ 418/

RLA「Hc               Iン iC No/Datc:0510404048
:05/23/040/00237/AM18/      2009.2017

Status:

I)cfcl・rcd

Dcfbr Datc:

29.052018

Decision : NC observed that application of the firm I'or the abovc AA was rclerred to
Mos. NC decided to await their comments and defer thc casc.

'l'he case stands deferred to 29.05.201g.

46い
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Casc No.:27/20/81¨ AIッC2/2017 Palty Namc:MAHARASHTRA  Mcct No/Date:23/8ト
SICAMI´ ItSS IンIMITED       ALC2/2017

06.03.2018

HQ「 ilC

132 :01/81/050/00417/ノ
Mヽ18/

Decision : NC obscrved that rcply of the firm for the above AA was
DIPP. NC dccided to await their comments and dcfer the case.

'l'hc casc stands delcrred to 29.05.2018.

Case No.:9/20181-Al,C2/2017 PartyName:INDIA TRADING MeetNo/Date:23181-
I tor.Jsri AL.c2t20t7

06.03.20 I 8

HQ「 ilC RI′Al'ilc 1ン ic.No/1)atc:0510404070

133 :01/81/050/00399/AM18/       :05/23/040/00244/AM18/       21.09.2017

1)ccision  :  NC  obscrvcd  that  application  for thc  abovc  AA  was

ⅣloS,NC dccided to awaitthcir col■ lmentS and deferthe case.

′
I｀hc casc stands dcftarrcd to 29,05.2018.

Casc No.:47/20/81-Al,C2/2017 Party Namc:RAINTECH     Mcct No/Date:23/8ト
INTI〕RNAT10NAL(INDlA)  ALC2/2017

06.03.2018

HQ「 ilC RI´A「‖c

Casc No.:10/20/81-AI′ C2/2017 Party Namc:CHANDA STEEL  Mcct No/Date:23/8ト
WORKS PVT LTD        AIン C2/2017

0603.2018

136 I lQ I.ilc Itlッ A lrilc Lic No/1)atc:0510404087
:01/81/050/00400//ヽ Mi8/       :05/23/040/00247//ヽ M18/       22.092017

1)ccision  :  N(〕  Obscrvcd  that  application  for thc  abovc  AA  、vas
I)IPP.N(〕 dccidcd to a、vait thcir conlments and dcfer thc casc.

盗

RI′AI'ilc I′ ic No/1)atc:0510404052

Status:
Deferred

Defer Date:
29.05.2018

relerred to

Status:
I)eferred

Defer Datc:
29.05.20t8

referred to

Status:
Deferred

Defer Datc:
29.05.20 r 8

referred to

Status:
Deferred

Defer Date:
29.05.201 8

referred to

:05/24/040/00266/AM18/       20.09.2017

1ン ic.No/1)atc:0510404062

134 :01/81/050/00437//ヽ
ン118/       :05/24/040/00270/AM18/       2109.2017

1)ccision  :  NC  observcd  that  application  for thc  above  AA  was

I)IPP.卜《C decidcd to await thcir conlments and deferthe case.

′
Fhc casc stands dcibrrcd to 29.05.2018.

Casc No.:28/20/81-AI′ C2/2017 Party Namc:VEDANTA      Mcct No/Date123/81‐     Status:
1ン IM ITI〕 I)               ALC2/2017          Dcttrrcd

06.03.2018

HQ rilC                RIッ AI=‖ c               lン ic No/1)atc:0510404060  DcRr Date:

135 :01/81/050/00418/Aヽ
418/       :05/24/040/00268/AM18/       21092017              29052018

1)ccision  :  N(3  obscrvcd  that  application  for the  above  AA  was  reた rred  to
Ⅳlin.Ⅳlincs.N(〕 dccidcd to a、vait thcir cOrnincnts and dcfer thc case.

′
I｀hc casc stands dcfcrrcd to 29.05.2018.

イ
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'l'he casc slands dcferred to 29.05.201g.

'l'he case stands deferred to 29.05.201g.

Mcet No/Datc:23/8ト

AI′ C2/2017

Status:
Deferred

Defcr Datc:
29.05.201 8

relcrrcd to

29052018

HQ File

138 :01/81/050/00430/AM18/ :05/23/040/00246/ノ Mヽ18/ 28.092017

Decision : NC observed that application of the firm lbr thc abovc AA was rcI'crrcd to
DIPP. NC decided to await thcir commcnts and del'cr thc case.

'l'he case stands deferred to 29.05.2018.

Case No。 :2/23/81-AIJC2/2017  Party Namc:KIRTANI″ AI′     Mcct No/Datc:23/8ト
STEEL PRIVAl｀ E LIMITED   AIフ C2/2017

0603201806032018
HQ Filc                RLA Filc

Iン ic No/1)atc:0310816055   1)cibr I)atc:
:01/81/050/00501/AM18/       :o3/94/040/00529/AM18/       29.09.2017               29.05.2018

Dccislon:NC exarnincd thc cOmments Of DIPP vidc oM No.7/351/2018-´
I｀ SW datcd

12.03.2018 and noted that SIo卜 ( C385 aHows wastage of 650/0 1br thc input non a‖ oy
stcc1/bar/rOds/platcs/billets/b100ms. In thc present casc, ho、 vcvCr, thc itcm Of ilnpOrt is
“Pipcs''.It was fclt that this involvc wastagc lcss than what is rccolnincndcd i.c.60%.I)IPP

rnay bc requested to 100k intO this aspect.

'l'hc casc stands defbrred to 29.05.201g.

139

―

一　
Ｆ Case No.:43/20/81-ALC2/2017 Party Namc:KEIINDUSTRHIS

Iン IMITED

IRLA Fllc

:05/23/040/00257/AM18/

Mcct No/1)atc:23/81‐      Approvcd
ΛIンC2/2017
06.03.2018

1ンic.No/Datc:0510404347

23.10.2017

as pcr wriltcn

HQ Filc

:01/81/050/00433//ヽ M18/

Dccision:NC dccidcd tO ratitt nOrmS fOr thc abovc advance authorization
comments of DIPP datcd 12.03.2018 as under :

l. Net wcight of exporl items may be specificd as unclcr:

loL_l Nct lxpOrt I歴 竃三日壼亘薫魔亘IttIT :下 d=ふ F6Л
~i SI:Tiヽ

了lネ1研! |

Ｆ
　
　
Ｄ‐
“
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HQ File

137 :01/81/050/00428/AM18/

Itlッ /ヽ Irilc

RI´ A Filc

:05/23/040/00211/AM18/
I′ ic.No/Datc:0510404084

22.092017

Status:
Deferrd
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Wcight

(Kgs./Km

No. Wcight

(Kgs./Km)

No. Wcight

(KRs./Km)

22 2839.2
ス
十 690.9 64 729.9

つ
４ 292.2 44 875.5

‘
υ 3687.2

24 292.2 45 486.5 66 8825.9~125
394.3 46 806.l 67 2333.6

／０

７

８

９

つ
ル　
つ

　́
っ
´
　
っ
´

939.9

939。9

1287.9

1287.9

47 1029.8 68 6322.1

48 1348.5 69 4606.3

49 1810.7 70 9014.1

50 847.2 71 3655

菊 1507.4 709.8 72 357.6

―

248.l
つ
乙 372.5 73 357.6

つ

´ 879.9 1037.3 74 1.6

210.3 54 1493.6
７
′ 1682.8

34 210.3 6898.2 76 8866.2
″ヽ
、′ヽ一　　　′‘【〕〉　一
【一′′

307.8

668.9

56 810.9 77 27435

57 737.7 78 14033

868.5 58 1243.8 79 4048

38 868.5 59 1119.5 80 4983.2

39 1199.6 60 1468.1 81 1447.7

40 1199.6 61 6994.7
つ
４
０
０ 248.1

一
４‐ 4697 つ

４
‘
υ 2314.3

市 469.7
κ
Ｕ 4055.9

No l viz.Copper Wirc Rod/CC Rod(EC Gradc)/COppcr
ytic grade )may be allowed as under:

I.'or exporr itcm mcntioncd at Sl. No. I as applied for i.e. 4523.23 Kgs./km taking clue

from Iinginccring'l'ablc-5.
Iror l:xport ilctns mcntioncd at Sl. No. 2 to 8,

67,12 to 74 & 82 as pcr Iingincering 1'able-5.
12,23 to 25,31,45,50 to 54,56 to 60,62 to

Iror i3xpon itcms mcntioncd at SI.No.9 to ll,26 to 30,
′
I｀ablc-4.

32,47 to 49, as per Engineering

Iror cxpolt itcms mcntioncd at SI.No. 13 to 22, 33 to 44,68 to 71,75 to 81 as l.01 Kgs.

Kgo contcnt in cxport itcins.

Iror cxpo■  itclns mcntioncd at Sl.No.  46 as 184.96  Kgs./km taking clue fl・ om

Iingincering'l'able-5.
(l) Iror each cxpon item mentioncd at Sl. No.

taking cluc l-rom Bnginecring'l'able-S.
55 &61 as applied for i.e. 4523.23 Kgs.ikrn

Words.. Scmi Conductivc XLPII Compound" may be deleted from the description of import

itcm at Sl. No. 2 and qLrantitics of XLPE Compound of relcvant grade may be allowed as

1.05 Kgs./kg contcnt in thc cxport items at Sl. No. l to 44,53 to 56,60 to 63, 65,66 & 68 to

82.

Quantitics of irnporl itern at Sl. No 3 viz. PVC Resin may be allowed as 1'05 Kgs'/kg

content in thc cxporl items at Sl. No. 12,45lo 58, 60 to 66, 68, 70 to77,79 &80.

euantitics of imporl item at Sl. No 4 viz. Antimony'l'rioxide may be allowed as 1.05

Iigs./kg contcnt in the export itcms at Sl. No. 12, 45 to 58, 60 to 66, 68, 70 to J7 ,79 & 80'

euantitics of irnport itcm at Sl. No. 5 viz. Aluminium Wire Rod (Electrolytic grade ) may be

allowcd as undcr:
a) Iror cxport itcr.n mcntioncd at Sl. No. 56, as l.0l Kgs. Kg. content in export item.

bi l.or cxport itcms mcntioncd at Sl. No. 70,J\,14,15 & 79 to 8l ' as per fingineering
'l'ablc-5

(d)

D

4.

6
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４
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．
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Quantities of import

Wcight

6621.6

2915.4

1711.5

484

555.8

3517
409.l

944
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ぉもさJlowed iζ ib3 kgS/kg COntent in‐
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犠撤榊鱗鷲l電
i黒も湯TapC may be al10Wed aS l・

01 Kgゝkg

& 13&30.

lifttltllllli1111:FSincxpOrtsaSrecOrnlnendbyDIPP ShallbeStrictlycOmplied

RA COncCrncd may t,卜
e,Vitablec° nseqventi,l acti°

n acCOrdingly.

品 ヽc“″m愚
―ALCν血 7 Pany N犠 :朧

「

LIMITltD

tnd defer thC Casc.

′
1｀hc Casc StandS dCSCrrCd t0 29.05.2018.

casc No。 も″20β
l‐ AI,C22017 1illド lTIぶ ∬ 島 1ヽ 1ッ 1ヽD,

L.ic.No/Date:05 1 040439 I

r re r:irc - , . M r 8/ [:tl,i[r..26slAM r 8/ 27 'to'2011

,," :01/81/050/00416/A,.- 
n""i.ion : Nc our"rr",l that appiicution or thc^firm-for thc abovc AA was

I)lPP. NC dccidJj-i"^"*"it thcir commcnts and dcler the casc'

'l'hc casc statlds dclcrrc<lto 29'05'2018'

McCt NO/Datc:23/8ト

Al,C2/2017

0603.2018

Status:
Deferred

Defcr f)ate:

29.05.2018

referred to

-vleet No/Date:23l81-

casc No.:44l 20t81-^t'c2t2011 ',,1+1,IiT,.[illll'Pto ' tjjt?rT 
-

Flo l:ile 
RLA Filc 

l-ic'No/Date:0510404406

1a3.si7317g50/00434iAM18/ 'os)'oloooloo33l/AMl8/ '30'10'2017

Dccision t Nc oi'"rved th'at'*ou;;;" oi th"^fi''-for the above AA was

DIPP. NC dccidJi"'"*"ft their comments and defer the case'

StatuS:

DeferrCd

DcfCr Datc:

29.052018

rcferrcd tO

,
50
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'l'hc case stands dcferred to 29.05'2018.

casc No.:46l 20181-Al,c2l2ol7 Party Name:PUNJAB Meet No/Date:23181- Status:

S]'AINI.ESS STEEL ALC2|2O17 Defered

INDUS'|RIES 06.03.2018

IIQ Irilc Rl.A Irilc Lic.No/Date:0510404404 Defer Date:

,oo,oiltrlos0/00436/AMl8i :o5l24lo40l00323lAM18l '30.10'2017 29'05'2018

Dccision : NC observed that application ol- the firm for thc above AA was relerred to

DIPP. NC decidcd to await thcir comments and defer the casc.

'l'he case stands dclcrrcd to 29.05.2018.

casc No.:37l 20t81-Al,(:212017 Pa(y Namc:HAVt')LLS INDIA Meet No/Date:23181- Status:

t.lMl'l'lrD ALC2l20l1 Deferred
06.03.2018

I lQ Irile RLA Irilc Lic'No/Date:05 10404433 Defer Date:

,0, ,oitaiios ollo427tuwtlt :05123t040100:281/AMl8{ 31.10'2017 29'0s'2018

Decision : NC obscrved that application of the firm for the abovc AA was referred to '

DIPP. NC decided to await their comments and defer the case.

'l'hc casc stands dcflcrrcd to 29.05.2018.

Case No.:33/ 20181-Al,CZl20l7 Party Name:3.C. pOWin Meet No/Date:23l81- Status:

CON'I'ROLS LIMITED ALC2|2017 Deferred
06.03.2018

llQIlileRt,AIriloLic.No/Date:05l0404465DeferDate:
,ou ,oitattos0/00423/AMl8/ :O5l23l04OlO0284lAM18l .01.11.2017 

29'05'2018

Decision : NC obscrved thal apptication of the firm for thc above AA was referred to

MNRII. NC dccidc<J to await thcir comments and defcr the casc.

'l'hc casc stands dclcrrcd to 29.05.2018.

case No.:41l20181-Ll,c2l20l7 Party Name:JINDAL SAW 'Meet No/Date:23181- Status:

I-lMI'l'ltD ALCZ|2017 Deferred
06.03.201 8

I Ie l.'ilc RLA Irilc Lic.No/Date:0 510404464 Defer Datc:

,0, ,oirstlos0/0043tiAMl8/ :0512310401002871AM181 0l.l1.2017 29'0s'2018

Dccision : NC obscrvcd that application of the firm lor thc above AA was relerred to

DIPP. NC dccided to await their comments and defer the case.

'l'hc casc stands defcrred to 29.05.2018.

CaseNo.:39/20/81-Al,C2/20lTPartyName:lNDlATRADINGMectNo/Date:23181-Status:
I IOLjSL ALC2lz}lT Deferrcd

148 06.03.2018

I Ie F.ile RLA lrilc Lic.No/Date:0 510404493 Defer Date:

い
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:o1/81/050/00429//｀
1`18/       :05/23/040/00275/ANl18/       02112017              29052018

DcCiSion:NC ObSCrVCd that applicatiOn of thC rlrmお

r thC aboVC AA Was rcfCrrcd tO

VloS.ゝくC dCcidCd tO a、
vait thCir colllincnts and defCr thc casc.

′
「 hc casc StandS dCiCrrcd t0 29.05.2018.

C asc N o. : 4E/ 20 t E t' 
^r'cz 

t 2017 
r[i]ifi",rl3tilBYi:li' 

tt

畦ち肌iυoo33yAMlν

Meet No/Date.23181-

L1,c212017
06.03.2018

Lic.No/Date:05 I 0404498

02.1r.2017

AA Was

Status:
Deferrcd

Defer Date:

29.05.2018

referred to
tlQ l;ile

, oo ,o ilt r loso/oo438i AM l8i

Decision : NC obscrved

irPP. NC decidcd to await t思ぶ糧翼為∴署tttc鯛.ab°
Ve

′
l｀hc casc StandS dCfCrred to 29.05.2018.

ぃ に卿
“
脚7聯

灘 導:Mivギ 静
霜
珈 ‐

淵 ed

32018              ‐

鷺蹴 α話 ljl剛ッ サ
ち需
柏 面 橘 91邪

聯 |

htil::‖ lilllillit::1]「
lells:hι

 ab°↓ぎ AA Was referred tOI

′
I｀ hc casc StandS dCfCrrCd t0 29.05.2018.

McCtin3.

騒cN硬正亜三車嚢葬葬藝9
「

雨 .Ю lβ 1/―
土燒 帯〔|…烹平l    l二Fi…ⅢP仲 w-as ret'erred to

;t?".:; : Nc obse,Jff'Til' tii-:ig3*;3* lll. 
uo"'"うulCOti__ ⌒ヽ l iliド

し
Iil′

｀
二

:ij∫ヒlやくと:】 dゝ:廿1:111llifltircふ話mcnts and dcfCrthe casC.

1922⊇至2■■

い
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l 152

I Casc No.AR-195
lνlccting No  23/81

1 1)atedi-06.03.2018

1器R:滸ぶ翻囲轟駐世翌々ヒ1三:I
IRご人「iた 6ヽ.:萌/95/o4075o616/AM14f/aLgu.- vv.vJ.4v r u

Si.-uii......::-:|"'_in;.in.;.l;norno,*,@;i,"ti"nN".03'07565]6
above AA was rcferred to

MSMtr. NC dccided to await thcir comments and defer the case'

′
l｀ he case stands dcfcrrcd to 29.05.2018.

M/S.SUMI MOTHERSON INNOVATIVE ENGINEERING LIMITED
liO Irilq螢 01plJ014050/00376/AM‖ /DES― I1/

IR l_/ヽ File No.:05/24/040/00460/AM10/

iii*ation oT noirnt
datcd 17.02.2010

0510258719

Dccision : NC obscrvcd that rcpty of thc flrm for the above AA
I)tpp (Chernical Divisiorr). NC dccidcd to await their comments and defer the case.

'l'hc casc stands dcl-crrcd to 29.05.201tt.

IT面 ま雨
「
51781/050/00103/AM16/DES― II′

abovc AA was relerred to

was referred to

1墨II亜llc No.:01/81/050/00473/AM15/DES― I1/
Subjcct: Modification/amcndment of ratified norms

authorization no. 0710106866 datcd 20.10.2014.
rcspect of advancc

u*"i.ionl Nal ;bd;;;"rr',u,l"or, ffiffi
C&PC. NC dccided to await thcir commcnts and defer the casc.

'l'hc casc stands dclcrrcd to 29.05.201U.

155

Casc No.AR-202
y望J■翌■ユ
Datcd:-06.03.2018

SullCCt:

M/S.Dl〕 I′I)lH CONNliCT10N SYS′ I｀ 1]MS PRIVATEIッ IMH｀ 1:D

I Rl′だ百Tさ N6.l10/24/040/00135/AM15

lfixation ol' nortrls in respect of advance authorization no. 1010059079

i datcd 25.03.2015.

Dccision :NC obscrved that reply of the flrm for the
C&PC. NC dccidcd to await thcir cornmcnts and defer the case.

´
I｀hc casc stands dcncrrcd t。  29.05.2018.

1鵠 -203~~¬ 面 応.Fα Ott cONNECTORS uMIED

l SulDiC∝

111鐸憲洲群チ淵器憮鰐
型

I Irixation of norills in rcspect of advance authorization

い
53
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[   高
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AA ** referred to
「
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‐
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1驚Vヽ ごゝ c甚思 :熟詰
li」
「ヒ品 mctts and detr山 C Casc

I 'rn. .ur. stands deferred to 29'05'2018'
inじ じabじ しヽ。llu、,Vy・

ヤヽ ^― ―

「casc雨ゴ上型 7面で101N C【璽璽璽撃粟藝県[♀
蹴 辟 工
=:輔
草  量軍 or oosq t os

1   1:… 1]    π  創師 蝋

「
「ζttlttπ「

~~~~~~~
Fixatiion o[' llol'l.l1s tn *W..t "f advance aut

|

|百Ъciξ面高百
~可

ててア
~石

扇驀西rvcd that reply linl::
firm-for the above AA Was relerred to

1驚 Vヽ (比 c甚‖ :猟詰 li」
「 lttmctts and dCtr血

C CaSQ

|

L墜型     J上 型堅 11曼 i

: 
「
 [I~ 
「
:~~~~1 
「
:i 
「
 [

ruuruvr' 
i 051037801-' lurgq0l'u/441-=_--it"--uuor" Ta-wat refcrrcd to

n""i.ioni Ni- oui"tutd ttra-r"pty of

McitY. NC decidcd to await thcir comments and defer the case'

L   墜"些型 111

l159
市 可
―

…

。        一

靡
靭

二
十靡 βヽ  岩竜悪巧面悪  曲%“ 6

I雨
“

1     1」

11::f}♯i::イiキ
与:illiililililii:ii:i「

:::「7:i'  in  rCSpectR Anted 22.11.2013. _

of advance

糀 膏 轟 出 郡
論 縮 赫 獅

脚 帥
…
缶m臨

′。11⌒n nflhc casC.l'eclsrorr' I\v vvo"^ '-^ 
io' finaliz'ation olthc case'

scnt lurthcr informatio

'l'h".:serr!g&gqd-el4'I9!EEq-!or2'-0-!'2i18'

隅悪萬悪扉一         牡壁
l                     ii::,iii'ii:'111::1;7;::旱 :::::::::::主 :::

|
l SuЦ CCti rcferrcd to
r_ _=-;;.--,1 , 

r Authorlzatr('rl I'Y'ffiUOr" AA WaS

Iu""i"---i.ion,-Xe ous,crved ]l?l^f:Y-,l.nts and dcfer thc case.

1驚V｀業C連温品
轟li」 Lttmmsttd“帥hC∽"・

r 
'l'hc casc slands dcl'crrcd to 29'05'2018'
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Casc No.AR-208 1ヽ/S AI.S′ I｀OMI)ItO」 l〕CTSINDIA lン IⅣIITItD

01/81/050/00515/AM12/DES.H/

1 1)atedi-06.03.2018    1 1tl,A 「 ilc No:03/94/040/01033/AM12/
I Itati「 catio1l of lヽ orms of Advancc Authorization No. 0310683926I{atification ol Norms of Advance Authorization No.

1 29.02.2012.
・        ―    ――      ―     ―  ――    ― ~――――一―――

          017 follo、 vcd v間 th rclllindcr datcdl I)ccision: くヽC obscrvcd that I)III dcllcicncy lctter dated 23.10.2

06.11.2017 was scnt to firm seeking certain information. NC decided to await their reply and defer

thc case.

'l'hc case stands deferred to 29.05.201 8.

陣 藝 票 璽

=璽

専
NDHYA TELEUNKS uMrED

匝蔓亜憂亜I=亜IIコImttI藝10.:01/81/050/00166/AM14/DES-l1/
I RLA Filc No.:l1/24/040/00021/AM13/
+ --_,--
I Ratification of ltornls in respect of Aclvance Authorization No.

Decision: NC obscrvcd that rcply of thc firm for the abovc AA was rcferrcd to
McitY. NC dccidcd to arvait thcir commcnts and defer thc case.

'l'hc casc stands dc{brrcd to

1)atcd:-06.03.2018

SubieCt

IIQビ 19:01/01イQQ`型⊆生IZ生型生Z121■型∠
I Iti′ /、 Irilc:03/95/040/00079/Λ Ⅳl17/

1 /ヽ1odiflcation of rlxcd nOrms ill rcspcct oll advancc

|        1 0310804562 dtted ll.05.2016.
11)もttioI:ヽこ

~Obttl」

`ご

liitti lDIPP RIζ
 6              c ttbovL case lhd sahc is under

l cxamination ofthc Norms Commitcc.´ I｀hc case stands defcrrcd to 29.05.2018.

TUMKUR

was referred to

I Ⅳlodincation of ratincd nOrms in
1 0510261567 datcd 31.03.2010.

D;i.i", NC oU.crr"O-tn-ut ..pr;srr1;tio";f the f,trn for
I)IPP lゝ (〕 dccidcd to a、vait thcir collllη CntS and dcfer thc case.

respcct of Advance Authorization No.

thc above AA was relcrred to

聾
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casc No.AR-217
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Subjcct:

l avJhbiHty ofttCtechnに
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・
IIξ」まands dctり 9堂亜型堕型壺二
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I SubiCCti

availability oI thc tcchnical pcrson'

29.05.2018.
|

而面雨■ili亜亜璽薬璽摯響い 一一一―――
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Iご犬誦きヽも:o57'罰75/00176/AM10/
焉
望二∬瑞講議      thOnZtt° n

1 )uuJUUL' 
oiiozsq+:s datcd 25'02'2010' - - <

i. , - ,.-.- -- - rtion of the firm tor-the uUo* Ae was referred to

I ff;lt;:;).t;':t:il,',t.1x1;'J:"""'."lna u,o*,fil"^,:::::;i**li ffJtl'JI',:::
i:ili ?:;Tx[:J:l'iffii':ilT,,ffi".i r,"",i"g'.o,ra-no, turl prace, nrm on rast

ioccasion to, po.rio,,,"*"n, of thc t,"uring'for the month of April' 2018 due to non

ctt」湿憂聾2■三二聖摯撃栗栗輌7騨I平薯:讐さ
競出 ≒T~1頼輛,爾鱚語鵬曜――――一一一一~~~一~~=~~τ ~=τ~~~環 :~
1織畢brヒ 11濡需こ∫「  肝面 ization No.

I Sili i-"",T[ffiJ:l'$;i'F1T,,:';;;; ;;;'i'g'"o'rJ-not tatl prace' nrm on rast

loccasionlbrpostponementofthcr-,.u,ing,forthemonthofApril,2018duetonon

ThC Cl彗 ■墾坐 些
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辮蘊
器 鼎守

4瑞講洋縞苛而薦扇面Zttm Nα
OStO:OSZfZ datcd 14'10'201 1'SubiCCt:

1話ζ面 で 可繭 :鍔 畔 ぶ話 誦
編 話 Ⅲ Ⅲ

AWTttrfl瀧

需
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盟[T器 lal:lSItttビI雌♯卜 俳1濡
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1 0ccasion fOr postponcmert

availability of thc tcchnical pcrson'

1｀hc casc stano,IC●「rcd 19 2910012018.
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n"cision: NC <lU.i"rr",f that represcntuti* of tt'," i"m f"' the above AA was referred to
r^^n1nl.^.L2^

1)lH.COrlinittCc considcrcd thc CasC and a‖ oヽvcd thc pcrsonal hcaring on 5.12.2017 in this

casc for cxplanation of thc Casc. IIo、 vcvCr, hearing could not take place, flrm on last

occasion ibr postponcmcnt of thc hcaring for the month Of April, 2018 due to nOn

availability ofthc tcchnical pcrson.

′
I｀ hc casc stands dclbrrcd tq 2910o1291 1・

M/S.BHARATIIEAVYELECTRICALSLIMITED

翻RP:写囲躍鎧置翌:
ItiiAcal。五 o「 nOrms in respcct Of Advancc Authorization No'

0510317273 datcd 10.02.2012.

Dccision: C` Obsciv6d that r611cscntttion of thc irm for t,Dccision: NC obscrvcd that rcprcscntation of tn. hrm l'or the above AA was referred to

DIlt. committcc considcrcd thc casc and allowed the personal hcaring on 5'12'2017 in this

casc lbr explanation of thc casc. llowevcr, hearing could not take place, firm on last

occasion lbr postponcmcnt of thc hcaring for the month of April, 2018 due to non

VES LIMI′ I｀ED __            _
0624/AM08/DES― II生 _

bcdζ 6n「雨 66石ζ面ぎcd thcl色 5nda菌 61       ::ittT7耐 画 面 画 面

datcd 13.03.2018. Conllllittcc dccidcd to cxanlinc thc case on flle.

availability of thc lechnicaI person'

l'hc casc stands dcfcrrcd to 29.05.2018.

I'hc casc stands dclcrrcd to 29.05.2018.

M′ Silr｀ IDA'′

`,O INDUS′

「 RIES LIMITEP=」

‖辮lR13
Moaifi"iiion ol ratil'red norms in respect of

・
               1 3410040605 datcd 08.10.2014.

1)ccision: NC ObScrvcd that rcprcscntation of thc flrrn for the

I)lpp. NC dccidcd to arvait thcir commcnts and dcfer the case.

′
I｀hc casc stands dcfttrrcd to 29。 95.2018:

Advance Authorization No.

above AA was referrcd to

M/S.MARINO CABlンESINDIA PRIVATE I′ IMITED

I10「 ilき o`:o1/81ィ 9,19螢魅墨 L型工LI1/_
klン入1'119が 0:Q04244量9⊇11笠∠生壁里7/ _.

I Modillcation of ratilrcd norms in rcspcct of Advance

0510399551 datcd 24.08.2016.
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Casc No.AR-231
MCCti,3ヽ 9123/§ l
I)atcdi-06.03.2018

I SubiCCti

|
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覇      NC decid“ 0

hc casc.

|

|ェhc case stands dcttrc豊ユ竪型望里L

rcply ofthc firm and dclcr thc casc'

I Thccascstandsdcfcrrclt0 29.05.2018.
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03 20r' 
r il",*'#+l^1ii*f,t%rt 

respea or tio'' no

, i13100{8ll3datcd25'01'2016'. - ---- =-ffi
l no"i.ion, Nt obr.rr.o in;iffitA"im ' however' no

i Lrr, t"..ir.o. NL'a""io"o to scnd a rcminder and defer the case'

′
l｀ hc casc stands dcた rrcd t9 2?pO.2Q18

70/AM17/DES-1 1/
牛

「Ⅲ W4駆喫蝉 4
I tfatincalion of norms in respect ol advanct

I datcd 06.12.2pt`二__
DcciSi6F:i雨 C~‐3bscFしこ:liはili雄群

ξざ論 竃五百
TttT再
「 可5丁百訂戻「 above AA Was referred tO

61:ドl'ミ
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なIcIIJJ13~1、vait thcii commcntS and dCfCrthe case.

l !. gqlq ttgnds -dcfcrrcd 
to 29'05'20 I 8'
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1・hc case stands defcrrCd 19 29100・ 2918.
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贔 1・
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蔦;ri#fuaI", o.zo r z nortowea *ltr.r reminder dated

i ir;"ll;l -N e oui"rrco tr.,ui ijipit-de fi ci er

i 06. I I .201 7 was sent to firm, howcv"r, no ,.-Jpon'" tttti'"0 from the firm' NC decided to await the
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IM/1 WI][:SISt」 N co頁戸可雨両面覇万

lヽodilication ol｀ ratincd norins in rcspcct Of/ヽ dvancc Authorization No.

3410042780 datcd 20.12.2016.

1)ccision: NC obScrvcd that rcprcscntation of thc lo[ the firm for the above AA was referred to

l)lPP. NC decidcd 1o arvait thcir comlncnts and defer the case'

'['hc casc stands dclcrrcd to 29.05.201 tl.

179

(lasc Xo AR-273

MC,1■8NQ.23/尋 1

1)atcd:-06.03.2018

M/S,Witl′ SPUN CORP LIMITED
, ttq i'itc : 0l/81/050/00634/AM17/DES-Il/
I Riス Filさ F34'24′ 040/00258/AM17/

SutjJcr: ] Moair,*tlon oi ratif'eO norms in .espect of Advancc Authorization No.

1 3410042789 datcd 21.12.2016.

Decision: NC obscrvccl that l{cprescntation of thc firm lbr the abovc AA was refcrred to

DIPP. NC decidcd to await thcir comrncnts and defer the case.

'l'hc casc stands dcfcrrcd to 29.05.201ti.

180

Casc No.AR-274

L壁堕亜Lビ堅≧≦壺畳L
I Datcd:-06.03.2018

i llQJ'虹 ⊇lr81ィq型理22製旦⊇墜旦生 _
I ItIフ ノ` 1'ilc i 34/24/040/00271/AM17/

Subject: Itodification of tutif,"a nott* in respect ol Advance Authorization No.
1 3410042808 datcd 03.01.2017.

1)ccision: N(〕 ()bscrvcd that ltcprcscntation of thc flrrn for thc above AA 、vas rcfcrrcd to

I)IPPo NC dccidcd to a、vait thcir coinllη cnts and defcr thc case.

'l'he casc stands dcfcrrcd to 29.05.201tt.

IM/S.ASSOCIATED PIGMENTS LIMITED

IIIQ Ⅲlこ:D7念 1饉0/00591/AM17/DES■
VI

IRIン ノヽ
「
ilC:02/24/040/00143/AM17/

Modillcation ol-ratificd norms in rcspect ol Advance Authorization No.
‐ 0210207113 datcd 28.10.2016.

Dccision: NC obscrvcd that Rcprcscntation of thc firm lor thc

I)lPP. NC dccidcd to arvait thcir cornmcnts and del'cr the case.

'l'hc casc stands dclcrrcd to 29.05.201tt.

above AA was relerred to

IMアS.ASSOCIA′ I(面5下 iё MI]NTSIフ IMITI]D

HQ IrilC:01/81/050/Ooo75/AM17/DES― I1/

Iヽ 1′ /ヽ lrilc:02/24/040/00177//ヽ M17/

IM面而cati。百0「 ratincd norms h respect

い

0210207204 datcd 15.12.2016.

oI Advance Authorization No.
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I l"t--Di-Ptrld Galvanized

Shccts in Coils of rclcvant

gradc of 'l'hickness

0.48nlm

H"t Otppa calvanized

Sheets in Coils of relevant

grade of 'l'hickness

0.43mm     ____

1己整        上望し■
uential action accordi

■

2.

ĺ｀hickncss O.50mm   l

意::Fll:i「予潔翻
lrl∵T∵∵T__1
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o r @ t to AllfryA, 14 t,1PEtl1-

rri--n I'ir", o2.l24lo4olool6ll\l\Al',ll : : :

Modification or ratifi"d norms in rerpect of n'ovancc nuthoriz'ation No'

)uuJUU' : ozro2}'tzt8 datq{2.L!!r4]lli-
Dccision: NC dJcidca'. h;iirv"trr.',;,*; ro' tr'" iu-o" ua'ance authorization as pr

wriuen commcnts or:vo.S uia. do f ".zidi)iOi7- 
lW dated 08'02'201 8 as under :

難榊騰:∬:

:隔品鮒fI脱:sRお璃
rlЪ:H譜翻1雷II:1観 ::よ
ζrnin against export of 754Ⅳ

l・「 Of Prc― paintCd GalvaniZCd]Non

A1loy StCCI ShcCtS/(〕 OilS′
I｀hiCknCSS O.50Π lln".
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(lasc｀ 0.AR-281

:νlCCtil13 1ヽ 01 23/81

1)atcdi-06032018 1緞1神澪営:盤撫震

397.44MT

‐′
I｀ hc casc stands dcibl・ 1・ Cd t0 29195.2018.



Request of M/s. Jindal Saw Limited to allow actual exports
made viz. Plain End seamless Pipes Hot Finished (Seamless
carbon Steel Pipe) in respect of Advance Authorization No.
3110029281 dated 22.05.2007 br redcmption

Decision: NC considered the written cOmmcnts of DIPP vide F.No.7/47/2018-TS dated

12.03.2018 and decided to discuss this with Technical Authority offered comments in this
case in next meeting.

The case stands deferred to 29.05.201g.

Ｄａｔｅ

Ｐ‐ａｃｅ

2806.2018
New Delhi

Vγ タ́
(Vinod Kumar Kashyap)
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F.No.7(416)ノ 2017-TSW
Ministry of Commerce&lndustry

Department of lndustttal Policy&Promotion

(TSW Section)

Subject:Advance Authorisation No.0510394455 dated。 4.6.2015 for export of rnolded

components― 】燿/s PIIotherson Sunli Systellll Ltd。 …New Delhi

DGFT UO No.01/81/50/189/AⅣ l‐16   2/499 dated 2.1.2018.

M/s.Motherson Surni Systerll Ltd.has proposed inanufacturcぞ%export of polyanlideゼ %

plastics/molded parts.The flrn■ 、vas rcquestcd to provide certain detailsだ %clariflcation

rcgarding thc、 vastagc generated in the manufacturing proccsso While the f1111l has provided

clariflcation regarding thc proccss involved in the manufacture ofthe vcry high wastagc

generated in the manufacturing process,ranging fron1 355 0/Oto 5 0/O due to using number of

cavity in the rnould and runner. Accordingly,the fo1lowing is recommendcd.

Item of Export
232.5 Kgs.1。 Polyalllide 66

Stanyl TE250F8

00001 NATURAL

150000.00

Nunlbcrs
l.Articles made of Polyamide 66

components for EnergY Meters:

BETATIGER (Stider Lifter RH) (740-

BTGR-001-A) (Net content of irnported

inputs in export item : Polyamide 66

:STANYL TE250F8 00001 Natural:93.0

300.55 Kgs.2.Polyanlide 66

Stanyl TE250F8
00001 NATURAL

150000.00

Numbers
2.  Articles  made  of Polyamide  66
components   for   Energy    Meters:
BETATIGER (Slider Li■ cr LH)(740¨
BTGR-002¨ A)(Net contcnt of imported
inputs ill export item  :  Polyalnide 66

:STANYL TE250F8 00001 Natural:115.50

430.35 Kgs.3.Polyalllidc 66

Stallyl TE250F8

00001 NATURAL

3. Articles made of PolYamide 66

components    for    Energy    Meters:
UMLENKHEBEL(HingC)(740-HEUL-001-
A)(Net contcnt ofimported inputs in export

itelll: Polyamide 66:STANYL TE250F8
00001 Natural:228.00 Kgs)

1778.09 Kgs.4.Polyanlide 66

Stanyl TE250F8

o0001 NATURAL

1080000.0

0 Numbers
4. Articles made of PolYamide 66

corxponents for EnergY Meters:

BETATIGER(721-BTGR-002-A) (Net

content of imported inputs in export item :

Polyamide 66 :STANYL TE250F8 00001

Natural:1220.400 Kgs)

4l 1.48 kgs.

5。  Polyanlide 66
:LATILUB  66‐
20T      G/20
Nat:0079

150000.00

Numbers
5. Articles made of PolYamide 66

components for Energy Meters, SCHIEBER
(Slider Lifters) (740-SCHB-001-A) (Net

content of imported inputs in export item :

Polyamide 66 :LATILUB 66-20T Gl20
NAT:0079:253.50K

書



6. Articles made of Polyamide 66
components for Energy Meters,
BOBBIN(Slider Lifters) (740-SCHB-001-
A) (Net content of imported inputs in export
item : Polyarnide 66 :LATAMID 66
H2Gl35-VOKBI BLACK:3324 :3780.00
Kss)

900000.00

Numbcrs
6。  Polyamide 66
:LATAMID  66
H2 G/35-VOKBl
BLACK 3324

4691 .5 I kgs.

7. Articles made of Polyamide 66

components for Energy Meters,
GRUNDPLATE (Housing) (740-GRPL-
002-4) (Net content of imported inputs in
export item : Polyamide 66 :LATAMID 66

H2G/35-VOKBI BLACK: 3324 :6987.00
Kes.)

150000.00

Nuinbers
7. Polyanlide 66

:LATAMID  66
H2 G/35-VOKBl
BLACK 3324

7336.350 kgs.

8。  Articles madc of Polyarnide 66
components    for    Energy    Meters,

ABDECKKAPPE(Cover)(740-ABKP-002-
A)(Net content ofimported inputs in export

item : Polyamide 66 : LATAMID 66
H2G/35-VOKBI BLACK: 3324 :3075.00
Kgs.)

150000.00

Numbcrs
8。  Polyamide 66
:LATAMID  66
H2 G/35‐VOKBl
BLACK 3324

3331 .44 kgs.

9. Articles made of Polyamide 66
components    for    Energy    Meters,

ABDECKKAPPE(72卜 ABKP-001‐A)(Nct
contcnt of imported inputs in export item

:Polyamide 66 LATAMID 66 H2G/35-
VOKBIBLACK:3324:7387.200 Kgs.

1080000.0

0 Numbers. 9. Polyalllide 66

:LATAMID  66
H2 G/35‐VOKBl
BLACK 3324

8082.28 kgs.

10。  Articles made of Polyarnide 66
componeilts    for    Energy    Meters,

GRUNDPLATE(740-GRPL-002-A) (Net
content of imported inputs in export itelll :

Polyamide 66 : LATAMID 66 H2G/35-
VOKBIBLACK:3324:121旦 2.400K至 .)__

1080000

Nulllbers. 10. Polyanlide 66

:LATAMID  66
H2 G/35-VOKBl
BLACK 3324

12935.16 kgs.

11. Articles ふade Of Polyamide 66
components for Energy Meters, Bobbin

(700-SPKR-008¨ A) (Net  content  of
iinported inputs in export item :Polyanlide

66  LATAMID  66  H2G/35-VOKBI
BLACK:3324:1328.400 Kgs.)  ______

1080000.0

0

Numbers.

11. Polyalnidc 66

:LATAMID  66
H2 G/35-VOKBl
BLACK 3324

I 7l 8.36 kgs.

This has the apProval of TA (B).
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F.No 7(416)ノ2017-TSW
Ministry of Commerce&lndustry

Department of lndustrial Policy&Promotion

(丁S1/V Section)

SubieCt:Advance Authorisation No.0510394456 dated.4.6.201 5 for export of molded

components― Mノs Motherson Sumi System Ltd.― New Delhi

DGFT UO No.01′ 81′50′189′AM‐16 dated 10.10.2017.

M/s. Motherson Sumi System Ltd. has proposed manufacture & export of
polyamide & plastics / molded parts. The firm was requested to provide certain details &
clarification regarding the wastage generated in the manufacturing process. While the
firm has provided clarification regarding the process involved in the manufacture of the
very high wastage generated in the manufacturing process, ranging from 102 % to 5 %
due to using number of cavity in the mould and runner. Accordingly, the following is

recommended

Item of Export QuanJty Item of lmport Quanuty
1.Articles rnade of Polyamlde 66

components for Energy Meters,
Molded Components Slider Lifter

(743-BTGR-001¨ A)(Net content
of imported inputs in export item

:Polyamide 66.Stanyl TE250F8
00001 NATURAL:1557.00 Kgs.)

900000.00
Numbers

1.Polyarnide 66
:Stanyl

TE250F8 00001
NATURAL

1856.64 Kgs.

2.Articles rnade of Polyamide 66
components for Energy Meters,
Molded   Components   Slider
Lifter(743-BttGR-002-A)) (Net
content of irnported inputs in
export item:Polyarnide 66.Stanyl
丁E250F8  00001  NATURAL
:1,503.00 Kgs.

900000.00
Numbers

2.Polyarnide 66
:Stanyl

TE250F8 00001
NATURAL

1939.18 Kgs.

3.Articles rnade of Polyarnide 66

components for Energy Meters,
Molded Components Housing
(743-GRPL-001¨A))(Net content
of imported inputs in export item

iPolyamide 66:LAttAMID 66 H2
Gノ35-VOK81  BLACK:  3324
i33210 00 Kqs.

900000.00
Numbers

3.Polyarnide 66
:LATAMID 66
H2Gノ35-VOK81
BLACK:3324

34870.500
Kgs.

_cキー

八
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4. Articles made of Polyamide 66
components for Energy Meters,
Molded Components Covers
(743-ABKPP-001 -A) (Net content
of imported inputs in export item
:Polyamide 66:LATAMID 66 H2
G/35-VOK81 BLACK: 3324 :

17,010.00 Kqs.

900000.00
Numbers

4.Polyamide 66
:LAttAMID 66
H2Gノ35-VOK81
BLACK:3324

18591.94
Kgs.

This has the approval of TA (B).
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F.No.7/79/2018-TS

ⅣIinistry of ConlIIlerce dL Industry

DepartIIlent of lndustrial Policyど 髭Promotion

(lrechnical Support Section)

UdYog Bhawan, New Delhi

Dated, the 12th March,2018

OFFICE MEMORANDUM

Subject: Ratification of norms in respect of Advance Authorisation No'

02L0207375 dated. 20.02.2017 issued to M/s Manash Kumar Paul

Ref: DGFT U.O. No. 01/81/50/0020/AM18/DES-2/08 dated 07.03.2018.

Advance Authorization may be ratified as under:

1. Quantity of import item may be allowed as 206 MT inclusive of 3 oh

wastage.

Norms committee maY take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES'ID

Udyog Bhawan, New Delhi.

一 tЧ″メ
'ム
・′

(S. K. Jain)

Development Officer

Tele : 2306 3166
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FoNo.7/65/2018‐ TS

R4inistry of Conllnerce dL Industry

DepartIIlent of lndustrial Policy`&PromotiOn

(lrechnical Support Section)

Udyog Bhawan,New Delhi

Dated,the 13m March,2018

0FFICE MEMORANDUM

Subject: RatirlcatiOn of norms in respect of Advance Authorisation No.

0410163049 dated 02.05。 2017 issued to M/s IDiamond Engineering(Chenna)

Pvt.Lilllited

Re■ DGFT U.0。 No.01/81/50/247/ANI11 8/DES-2/275 dtd。 16.08.2017

Advance Authorization may be ratifled as llnder:

1。  WordS``Containing 324.952 MT of BCanychame1/Angle Bcam''may
be sufflXed wlth the description ofexport item。

2. Word``Relevant''Inay be preflxed with the description of import item at

Sl.No。 l and its quantity may be a1loWed as 331.451 MT asl.02

Kgs./kgo content in exportitems

No■nscolnmitteernaytakeavieW                             i¬
ヮ罵キし・

.

Development OfflCer

Tele:23063166

To

Directorate General ofForeign Trade

(Sh・ VinOd Kumar Kashyap,FTDO,DES.II)

Udyog Bhawan,New Delhi。

,
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6 &.9.
1l.Import item at Sl' No. 17 i'e'

policY
Norms committee maY take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-II)

Udyog Bhawan, New Delhi'

$"''

qz

WoodenCableDrummaybeallowedaSperpacking

r'-%i,u,
(S. K. Jain)

DeveloPment Officer

Tele : 2306 3166

Departlllent of lndustrial Policy`髭 PromOtiOn

(「
rechnical Support Section)

DttedttlF¶獄,電椒

SubieCt:  Ratiflcation  Of                        Advance  AuthoriSation  No.

0310815079 dated 09。 08.2017 issued tO Ⅳ1/s PolyCab Wires Pvt.Linlited

Ret DGFT UoO.No.01/81/50/0341/ANII-18/DES‐ 2/373 dated 03.11.2017

Advance Authorisation rnay be ratifled as under:

・
貯 “

“

°

LЫ

Zes』uantHl轟

写 :Πl∬

」 CXp顔
"“

試 訛 ｀ lt0 9 und∝

dttICttrel鮮
雷

・

晩 州 。祠 郎

lt Sl.No. l t09.

. Aluminium lngOt  may bC alloWed aS
i Sl.No.1,5&6.
.c.LDPE Compound may bC a110WCd as

島漱∴況維&mpOund may be ttoWed
at Sl.No.1&2.
5 i.e.PVC Rcsin  Fnay be a1loWed as

針il。当:'ll:島ler mtt bc ttoWed aS
ilttinf'こ皇18続Кm…洲owcd as

:::僣Iヒf:1:gil:y“州。w“益■∝KがノKト

・
鱗盤獣撚i捕縫
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ExPORT TEM L ST(ADVANCE AUTHORISAT10N N0 0310815079 DT 09 08 2017)

Sr. No.

…

ЫeS Qty(Ml caue m(MT9
1 Cu Cond Covered Wlh sem COnd c                 eathed A W re Armoured caЫ

es ll KV
101 l Core X 120 Sq MM 3000

2 Cu Cond Covered Wnh seml Cond comp XLPE nsubted cu Tape PVC Sheathed Armoucd CaЫ es ll Kv
3 Core× 485 Sq MM 5500 55220
3 Core X 95 Sq MM 5000 31 900

3 Coppo Condudσ  PE hsutted and Shedhed unamoured caЫ es bebw looo V
301 2 CoЮ 瓢 V 21000

4 Copper cpndudOr PE hsubled and shealhed A「 moured CaЫes beЮw looo v
2 Core X 25 Sq MM 72000 19872
4 Core X 2 5 Sqヽ lM 51000 18411

5 Cu Cond XLPE Insu aled PVC Sheathed AlVVre Annoured cables Below 1000 V

Core X 630 So MM 4000 27280

¨ 1225 4092

6 Copper cOnd XLPE nsu ated ZHFR Sheathed AI VVre Armouled Cables Be ow 1000 V

l Core× 95 Sq MM 3000 3360

7 C022e「 COnd XLPE nsu ated PVC Sheathed Armoured Cables Below 1000 V

4 Core X 25 Sq MM 28000 52360
4 Core X 25 So MM 20000 37400

703 ¨ MM 28001 52360
5 Core X120 Sq MM

5 Core X150 So MM 525
3 Core X16 Sq MM 5500
3 Core X25 So MM

3 Core X4 Sq MM 6900
10 Core X 25 So MM 600
12 Core X 2 5 Sq.MM 3700

711 3 Core X 6 So ИM 11500 6670
712 3 Core X 16 Sq MM 8000
713 5 Core X 25 Sq MM ,700

714 3 Core X lo sq MM 6200 5332
715 4 Core X 4 Sq MM 9600
5 Core X 25 Sq MM 6450

717 3 Core X 25 Sq MM 3700
3 Core× 40 So MM 2800
5 Core X4 Sq MM 2300
3 Core X35 So MM

721 3 Core X25 Sq MM 1668
3 Core X25 Sq MM 11800 4602
3 Core X 4 SO ИM 5900
3 Core X 6 Sq:MM 0696
3 Core X10 Sq MM 12367
5 Core X 4 Sq MM 19600 43524

727 5 Core X 25 Sq MM 14200 6745
¨ M 10800 9828
24 Core X25 Sq MM 4500

‥ J 5800 6554
731 5 Core X 25 Sq MM 1500
732 3 Core X 4 SQ MM 10000
3 Core X6 Sq MM

3 Core X10 Sq MM 7700 6622
5 Core X25 Sqヽ ИM
7 Core X2 5 So MM 550 0358
16 Core× 25Sq MM 900
3 Core X 25 So MM 1900 0741
5 Core× 4Sq MM 3200 2208
5 Core X6 Sq MM

741 5 Core X16 Sq MM 9250 14645
12 Core X 25 So MM 4500
3 Core X25 So MM 8650
3 Core X6 Sq MM 17284
5 Core X 6 Sq MM 8150 6846
5 Core X10 Sq MM 4800
3 Core X16 Sq MM / ″ :た :′ 、 6300

♭

ヽ
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F.No.7/83/2018-rs ffi
Ministry of Commerce & Industry

Department of Industrial Policy & Promotion
(Technical SuPPort Section)

UdYog Bhawan, New Delhi

Dated, the 12th March, 2018

OFFICE MEMORANDUM

subject: Ratification of norms in respect of Advance Authorisation No'

0210207790 dated 11.08.2017 issued to lWs Diach chemicals & Pigments (P)

Ltd.

Ref: DGFT U.O. 01/8I IO5)I00425/AM18IDES-21476 dt.l4'r2'2017 '

Advance Authorization may be ratified as under on repeat basis as per their

Advance Authorisation No. 0210207825 dated 30.08.2017 ratified in NC meeting

dated 07llll20l7:

l.Quantityofimportitemsmaybeallowedasappliedfori'e.178.5
MT as l.O2kglkgcontent in export item'

Norms committee maY take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES'II)

Udyog Bhawan, New Delhi'

"

(S. K. Jain)

Development Officer

Tele : 2306 3166

-1'l --



DepartEnent Of lndustrial Policy“ L PromotiOn

(lrechnical Support Section)

DatedュhCIFa¶獄,号椒

Advance Authorisation No.Subject: Ratiflcation Of norms in resp(

0510403755 dated 22。 08。2017 issued to M/s KEI Industries Linlited

Ret DGFT U.0。 No.01/81/50/00394/AM‐ 18/DES‐2/482 dated 14.12.2017

Advance Authorisation inay be ratifled as under:

1.Net weight of exportitems may be speci■ed as undcr:

Sl.

No.

1

Net Export

Weight
Kgs./Km

Sl.

No.
Net Export
Weight
Kes./Km

Ｓ‐
．
Ｎ。

Net Export

Wdgllt
Kgs./Km

Ｓ‐
．
Ｎ。

Net Export
Weight
Kgs./Km

448.8 8 080.9 2045.8 22 4390.6
０
フ
う
ι 5309.7

つ
ん 688.3 9 526.2 16 2513.1

3 1073.1 10 R177 17 3580.6 24 68915

18 34.33 25 8138.6
4 685.5 11 314.5

788.9 12 706.8 19 50.63

6 900.3
２
， 985,7 20 3491.7

7 805。 7 14 2006.2 21 4340.6/ lAt,l.i I lr r;vvv'- | - '

Quantities of i*Po ::::S:..Grade)/Vu興
“

■い V・
… rV'一

^ぉ

Ⅲ

t理 (ied10,■
:∫ 空 2)may be dbWed as under

Coppcr Cathodc(99・ 99% ]_^:^△△.・:nfT T,hlρ _4ilIi;r* i,"irrl"",ioned at Sl. No. t, i ur p.. Engineering Table-4.
, il oo rnQ I{;r;:i# ffi: -;;;;; u, s-r N9, 3,-^6,8,'e^, t2,1:-1,.^ ":"10:5*Yy;-fofror Lxpom■じHb u1011uυμνu磁

どダJttg:ル品,つぎ7.2′ K疹)./knl, 739.65  Kgs./km &Kgs./km,277.65 Kgs.牛 m,. …  . r _「 _^:_^^=輛 A Ta■ 10_ヽ';f;d ;k;;ril,.rp..iir"ry taking ciue from Engineering rable-5.
+^ 1i 2,

C) ;:ffi;riffi:;#,l",,#;il;.r; 4, s,7, 11, t2, t4 to 20 & 22 to 25 as per

2.

↓

Ｄ

Engineering Table-5.

3. Words " Semi Conductive XLPE Compound'' may be deleted from the description of

import item at Sl. N;. , and quantities of XLPE Compound of relevant grade may be

allowed as r.oirgr.ltg content in the export items at Sl. No. 20 to 25.

4. Quantities of import item at sla.\: 3 vtz. ivc Resin may be allowed as i '05 Kgs'/kg

cintent in the 
"*port 

items at Sl' No' I to 25

5. Quantities of import item at Sl l'{o 4 viz' Antimony Trioxide may be allowed as

1.05 Kgs./kg conient in the export items at S1' No' I to 25 '

6. euantity of import item at SL N;. 5 i.e. Galvanised Steel Wire/G'I Wire may be

allowed u, f .Oi[gG content in tft" Export items at Sl' No' I to 17 & 20 to 25 '

Norms committee maY take a view ～

― ‐

″   

一, . .lc l'7lv t)
(S. K. Jain)

Development Officer
Tele: 23063166
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DttcdttlF な` ,3淵

Ref: DGFT U.o. No. 01/81/50/0343/AM-18:DES-21370 dated 03.11.2017

Advance Authorisation may be ratified as under:

1. Description, sizes, quantities and net weight of export.items at S1' No' 1 to 14 under

theAdvanc.eutt,o'i,ationmaybespecifiedasperenclosedAnnexure.
2. euantity of import item at Sl.N.li-i.;. 

-Copp.t 
Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl'No' 1 to 4 & 6 to 14'

3.Quantityofimportitematsr.No:i...Aluminiumlngotmaybeallowedas
1.01 Kgs./Kg. content in the export item at Sl' No' 14'

4. Quantity of import item at sl. N;. I i.e. LDPE Compound may be allowed as

1.05 Kgs./kg .oi*" i"ht export items at Sl' No' 1 to 12 &' 14'

5. Quantity of import item at sl N; 4 i.e. PVC Resin may be allowed as

1.05Kgs./Kg.contentintheexportitemsatSl'No'l'2'5'6'8to10'11'13&14'
6. euantity of import item at Sl. No' 5 i.e' PVC Piasticizer may be allowed as

1.05 Kgs./Kg. content inthe export iiem at Sl' No' l' 2'5' 6' 8 to 10' 11' 13 & 14'

7'Quantitiesofimportitems{!lNo.o.ot:(LLDPE,AluminiumTrihydrate.Silane
coupling Ag.r;,'p;;k;a;;, Anioxid-ent, cut.ir* carbonate, calcined clay, Magnisium

Hydroxide) may be allowed as 1.05 Kgs'/Kg' content in the export item s at sl' No' 3'

8. tJ"*rr of import item_ at sl. No. 14 i.e. Glass Mica Tape mav be ailowed as

1.02 Kgs./Kg. content in the export items at Sl' No' 2'3 &'9 to 12'

g. euantity of import item at Sl. No. i; l';' Galvanised Steel Wire may be allowed as l'02

kgs/kg content'in the export item-s at Sl' No' l'2' 6 & 8 to 11

10.Import item atil-No.^16 i.e. wooden cable Drum may be allowed as per packing

policY

Department of Industrial Policy & Promotion

(Technical SuPPort Section)

OFFICE MEMORANDUM

Subject:RatificationofnormsinrespectofAdvanceAuthorisationNo.
0310815474dated01.09.2017issuedtoM/sPolycabWiresPvt.Limited

Norms committee maY take a view

To

Directorate General ofForeign Tradc

(Sh・ VinOd Kumar Kashyap,FTDO,DES―
II)

Udyog Bhawan,New Delhi.

2,-*rffit'^'
DeveloPment Officer

Tele : 2306 3166

二可5′
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EXPORTITEM LIST(ADVANCE AUTHoR SAT10N N0 0310815474 DT ol o9 2017)
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./ -+-
(S. K. Jain) Y

Development Officer
Tele : 2306 3166

F.No.7/65/2018-TS

ⅣIinistry of ConlIIlerce dL Industry

Departlllent of lndustrial Policy`&Promotion

(lrechnical Support Section)

Udyog Bhawan, New Delhi

Dated, the l3th March,2018

OFFICE MEMORANDUM

Subject: Ratification of norms in respect of Advance Authorisation No.

0410163497 dated 05.09.2017 issued to M/s Diamond Engineering (Chennai)

Pvt. Limited

Re■ DGFT U.Oo No.01/81/50/00314/Aヽ 418/DES-2/380 dtd.06.11。 2017

Advance Authorization lnay be ratifled as under:

1. Words ``Containing 421.682   4ヽT of Beanプ Channe1/Angle/Scalnless

ERW Pipe/Square Tube"may be sufflxed with the description of export

item.

2. Word“ Relevant''may be preflxed with the descriptions ofilnport items at

Sl.No.1&2 and their total quantity put― together may bc allowed as

430.115 NIT as l.02 Kgs./kg.content in exportitems

Norms committee may take a view

To

Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES.ID

Udyog Bhawan, New Delhi.

″可‐



DepartIIlent of lndustrial Policy`&PromOtiOn

(lrechnical SuppOrt Section)

DttedtthelFa悧剛,3椒
OFFICE MEMORANDUM

SubieCt: Ratiflcation Of norms in respect Of Advance Authorisation No。

0310815631 dated 08。 09。2017 issued tO Mノ
s Pol17cab Wires PVt.Limited

Re'DGFT UoO.No.01/81/50/0340/ANII‐ 18/DES-2/372 dated 03.11.2017

Advance Authorisation lnay be ratiflCd as undCr:

1. Description,sizes,quantities and net weight of exportitems at Sl.No.l to 18 under

2鵠耐.y::鋸服
ittrl%黒yCttd酬毬¶relぽ:滞

・
bc dbwd“

L01 KgゝK,COme■ h■ec■燎冨.∬ l淋」uFi亀∬1:;・ be dbwed郎
・

'1篭

。腱 l器 よ t鴇 ∴
#留 lS Ty器 :,3鵠 ud may bC洲 0鵬d郎4.Quantity Of import item at

,慇鰐lyぽ:1:肌篭:tNQTll.省
為漱組鳳:&I轟1・ mり晩洲owd

aWよ
ノ鍵 .::II:ltttlp樹

・ 跳・tl・:Qttc ktt m… 狙嗣 パ

TΨ ttFS♂ il・当:'1lm比」■
lTttw“ ぉ

Ψ耀&1:翼jttlttl七:簡脇 as.舵
tcrns at Sl,No.6,9t011,13&多 15 to 17

.No.8i.e,Copper Tapc may be al10WCd as l.01 Kgs./Kg.

contentin thc cXportitem at Sl.No.5。

10.Quantities of import items tt Sl・
No.9t016(LLDPE,Aluminium Trihydrate.Silanc

馴鵬身鶴 :『m:鷺嵐
bl糧
邸ょ棚 1針私認露1淑:踏記サタ

・ 1:衆よ.庵Ⅷ認+卜寺礼養蹴尭1孫:七lllittiSぉ
・

2,1霞

よ .鷹 Ⅷ 」 ‰

憮 思 蹴 ぶ 犠 b釧 。鵬 d郎

"叩

¨ Htt pOliCD7

絶鷲庶器里習1星::°:Ew        4姦航Thレノ
Development OfflCer

Tcle:23063166

To
Dircctorate Gencra1 0fForeign Trade

(Sh. Vinod Kumar Kashyap, FTDO' DES-ID

Udyog Bhawan,New Delhi.
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EXPORTITEM LIST(ADVANCE AUTHORiSAT10N N0 0310815631 DT 08 09 2017)

Sr. No. S ze&type Or cables Qtv(MTRS) CaЫe wl(MTい
1 Cg⊇ ei Cond HDPE hsubled Unamoured Tw n Twisled Cabes Bdow 1000 V

101 Core X08 MM 4038000 69454

T
2 CgFer Condざ LPE hsualed zHFR Shealhed AI Wire Amoured CaЫ es Below 101D V

Core X 240 Sq.[,4]!! 10500 28245
202 Core X 240 Sq.Mi,l 6000 16140
203 Core X 240 Sq.l!ll!! 10500

Core X 400 Sq MM 17040

Core X 300 Sq.[,'11\,1 19800

Core X 400 Sq MM 17040

Core X 300 Sq.MM 19800

Core X 800 Sq MM 1000

3 Copper Cond XLPE Insulated PVC Sheathed AI VV re A「 moured Cables Belllw 4000 V

301 Core X 185 Sq MM

Core X 300 Sq.MM 13,60

Core X 185 Sq MM 3000 6360
Core X 185 So MM 3000 6360

Core X 300 Sq MM 4000 13160

Core X 240 So MM 16140

Core X 400 So MM 3000 12780

4 Coooer Cond PE lnsulated and Sheathed unarmoured Cables Below 1000 V

401 2 Core X1 5 Sq MM 21000 1 590

5 Cu Cond Covered Wlh Semi Cond comp xLPE lnsulated Cu Tape ZHFR Sheathed AI VVire Armoured Cables l KV

l Core X 185 Sq MM 7902

6 CODperCond XLPEinsuatedPVCSheathedAmouredCablesBelowlll10V

601 2 Core X 2.5 Sq.[,rt\,l 6000 2160

2 Core X4 Sq MM 10800 4590

2 Core X 25 Sq MM 10000 3600

2 Core X4 Sq MM 2274

12 Core X 2 5 Sq MM 1950 1833

24 Core× 25So MM 25200 41 328

607 24 Core X 1 5 Sq MM 3653

2 Core X1 5 So MM 2536

3 Core X1 5 Sq MM 6427 2153

12 Core X 1.5 Sq.[.iM 1025

611 3 Core X 25 Sq MM

7 Copper cOnd XLPE lnsulated ZHFR Sheathed unamOured Cables Below i100 V

2 Core X 25 So MM 1740

24 Core X 25 Sq MM 2000 1940

703 2 Core X 6 So MM 1 186

8 Copper cOnd Covered wnh G ass M ca Tape XLPE nsu ated ZHFR Sheath∞ UnamOured Cab es Be ow 1000 V

2 Core X 25 Sq MM 0135

2 Core X 25 Sq MM 6050 1361

9 Copper cOnd Covered wlh Glass Mica Tape XLPE Insulaled OveraI Shielded PVC Sheathe( i Armoured Cables Below 1000 V

5 ParX05 So MM 15300 7956

lo Par x o5 Sq MM 0410

2 ParX 05 Sq MM 0185

lo Par xo 5 Sq MM 3800 3116

5ParX05SqMM 10900 5668  
‐  t

KX Cond PVC hsdaled Overa‖ Shdded PVC Sheathed Armoured hゞ rumema10n caЫ es Bdow 4000 V __

1001 lo Par x1 34 Sq MM 5700

1002 lo ParX1 34 Sq MM 0705

11 Copper Cond XLPE hsdaled Ovela‖ ShわOed PVC Shealhed Armoured hslrumenta10n Ca bles Below 1000 V

11 01 5 ParX0 5 Sq MM 12950 4986

1102 2 Parx 05 Sq MM

1103 5ParX05SqMM 3542

1104 2 ParX 05 Sq MM 1450 0399

1105 5 Pa「 X05 Sq MM 1500

1106 10 ParX 05 Sq MM 24800 14880



107 l ParXl SqMM 17450 3839

1108 lT X15Sq MM 0224

l PXlSqMM 26566 7173

1110 lP X15Sq MM 23784 7135

lTX15SqMM 0263

12 CoDoer cOnd XLPE lnsu ated Overa‖ Shielded ZHFR Sheathed unarmOured lnstrumentalon Cables Below 1000 V

1201 10 ParX 05 Sq MM 0847

1202 10 Pal「 X05 Sq MM 0194

13 Copper Cond XLPE nsulated l&O Sh e ded PVC Sheathed Armoured instrumentalon Cab es 3elow 1000 V

1301 5ParX05So MM 2650 1 272

1302 5 Pal「 X15 Sq MM 2000 1520

1303 2TX15sq MM 500 0270

1304 7TX15SqMM 9150 10980

1305 lo Parxo5 Sq MM 1350 1202

1306 5 PaliX 0 5 So MM 6500 3120

1307 10 ParX 05 Sq MM 6700

1308 5TX45SqMM 6000

1309 5ParX15Sq MM 3200 2432

1310 5TX15Sq MM 5200 5200

2 Pa"X15 Sq MM 4300 1978

1312 10 ParX1 5 Sα MM 1550

1313 10T X15Sq MM 18400 30176

1314 2TX15Sq MM 0351

1315 7TX15SoMM 4080

1316 6 ParXl Sq MM 5196 4264

1317 6 Pal「 X15 Sq MM 4435

1318 12 Pa「 Xl Sq MM 8155 10275

1319 12 ParX1 5 So MM 16252

1320 16 ParXl Sq MM 1272 4 959

1321 16 ParX1 5 Sq MM 7068 13005

Copper Cond Covered wlh C ass M ca Tape XLPE nsu ated Overa‖ ShededZHFRSheathedunamOuredCabesBeow1000V
1401 5 ParX 05 So MM 6000 1050

4402 5 ParX 05 Sq MM 1300 0228
1403 20 Pa"X05 Sq MM 500 0280

Copper COnd Covered wlh Glass M ca rape xLPE lnsulaled Overa‖ Shielded PVC Shealhed Amoured nstrumentalon Cables Be Ow

411al V

1501 lPairXlSq.MM 23460 6686
1502 4TX15Sq MM 28060 9961

1503 ,ParXl Sq MM 7800 2223

¨ 壺 Wt・ CbSS Mにa Tape XLPE mSualed&o shbtted PVC Sheahed Amoured CaЫ es Beow 100o V
1601 5TX15SqMM 1150 1415
1602 10T X15Sq MM 6231
1603 20T X15Sq MM
1604 10 Pair X 0.5 Sq.[,llM 550 0655
1605 5Tx15sqMM 500 0615
1606 10T X15 Sq MM 2000 4020

17 Copper C90d Covered W“ h C ass M ca Tape XLPE lnsulated PVC Sheathed Armoured Cables Below 1000 V

4701 12Core X25SqM[,4 500 0550
1702 2 Core X 4 S■ MM 1750 0980
1703 2 Core X 25 Sq MM 500 0210
1704 42 0ore X 2 5 Sq MM 7100 7810
1705 製 P:。 Sq MM 2600 5070

Copper Cond cOvered wnh Glass Mica Tape XLPE lnsu ated Overa‖ sh elded ZHFR Sheathed unamOured lnstrumenlalon Cab es

8elow 1000 V

4804 4 Pa"Xl Sq MM 18300 1373
1802 lTxl‐ 5Sq MM 3000 0330

_つ ´ ― .
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Departnlent Of lnduStrial Policy“ &PromotiOn

(TeChnical Support Section)

DttedttlFa¶獄,3淵

Subl:1081:サ
】:ll::11:9                       Advance  AuthoriSatiOn No.1ノs Polycab Wires Pvt.LiEnited

Re'DGFT UoO.No.01/81/50/03402/ANl-18/DES‐
2/378 datcd 03.11.2017

Advance Authorisation rnay bC ratifled as under:

ht of eXportitems at Sl,No.l t0 15 under

d酬
聯琴精
elttn:滞・

bc ttOw“ 不

1滋淋′lit亀謂
llay be dbwed郎

嘗習Ъtttlin mり 騰洲。w“ お

itilよ

°
):1し :tl卜til(lLer may bC alloヽVCd as

:.冦 1弾hil∬ :ふ f・w缶c may be dbWCd as

::」:litl:11:∴∴|:帆lls L∝ KぃノK3

f[.7,31ass NIlica Tape  may be allo、
ved as

7 to 9&1l t0 15。

12.Import item at Sl.No.

policy

Norms committee maY take a view

To

Directorate Genera1 0fForeign Trade

(Sh・ VinOd Kumar Kashyap,FTDO,DES‐
II)

18 ioc. W00den Cable Drum may be al10Wed aS per packing

′
′称 レ1〕

(S. K. Jain)

Development Officer

Tele : 2306 3166
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EXPORT ITEM LiST(ADVANCE AUTHORISAT10N N0 0310815746 DT 13 09 2017)

|マ

―
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Sr No Size&lype Of Cables Qly(MTRS) Cable wt (MTs)

Alu. Cond. Covered Wilh Semi. Cond. Comp. XLPE lnsulated Cu. Tape PVC She4heqA!9llgq-qellCg
3 Core X 35 Sq MM 1000

2 Copper Cond XLPE Insu ated Overa‖ Shielded PVC Sheathed Armoured instrumentalon Cables Below 1000 V

2Par X09sqMM 1129

loPar xo64 Sq MM

203 2Par X09sq MM 13900 4240

3 Copper Cond. Covered with Glass Mica Tape XLPE lnsulated l&0 Shielded PVC Sh€alhed Armoured Cables Below 1000 V.

2ParX4SqMM 24000 25440

302 2 Par X 4 Sq:MM 52300

303 2 ParX 6Sq MM 52600

4 Aiu. Cond. Covered Wilh Semi. Cond. Comp. XLPE lnsulaled Cu. Tape PVC Sheathed Armoured Cables 11 Kr'.

3 0ore X 300 Sq MM 10368

5 Copper Cond XLPE lnsulated ZHFR Sheathed AIヤ V re Armoured Cables Below 1000 V

l Core X 630 Sq MM 20310

l Core X 240 Sq MM 16140

l Core X 120 Sq MM 8280

504 1 0ore X 185 Sq MM 6000 42780

505 l Core X 630 Sq MM 13540

l Core X 150 Sq MM 6000 10380

507 l Core X 185 Sq MM 6000 12780

1 0ore X 630 Sq MM

6 Copper Cond XLPE lnsulated PVC Sheathed AI VVre A「 moured Cab es Below 1000 V

l Core X 400 Sq MM 12780

602 l Core X 400 Sq MM 4000 47040

603
`Core X 500 Sq MM

3000 16020

604 l Core X 400 Sq MM 3000 12780

603 l Core X 500 Sq MM 16020

7 Coooer ConO. CovereO With Semi Cond. Comp. XLPE lnsulaled Cu. Tape ZHFR Slq4heq AlrnglIg! !q!!!! !91

3 Core X 150 Sq MM 16900

8 CopperCond XLPElnsuatedZHFRSheathedArmouredCablesBelow1000V

一「 tl t,)

〉



4 Core X 25 Sq MM 74.800

4 Core X 25 Sq.MM 50000

Copper Cond. ZHFR Sheathed Unarmoured Cables Below 1000 V.

l Core X 16 Sq.MM 0.017

9.02 1 Core X 25 Sq.MM 1590

9.03 1 Core X 35 Sq.MM 2605

9.04 1 Core X 70 Sq.MM 2012 1.348

9.05 l Core X 120 Sq.MM 0.453

Stranded Round Compacted Copper Conductor

150 Sq mm

1002 35 Sq mm

1003 95 Sq mm 8390

@ss Mica Tape XLPE lnsulated Overall Shielded ZHFR Sheathed Armoured Cable.s Below 1000 V.

1101 3Par X25Sq MM 10287

11.02 12 Pair X 2 5 Sq.MM 5400 8.856

1103 1 Pair X 2.5 Sq.MM 3730 1645

1104 1 Pair X 1.5 Sq.MM 35689

1105 l2Pai X 1.5 Sq.MM 2180 4.654

1106 6 Pair X 1.5 Sq.MM 7120 7.739

11 07 lT Xl.5 Sq MM 3300 1373
―

♂
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Copper Cond XLPE lnsulated Ove[eJ§ L!QI」9」 ZHFR Sheathed Armoured Cables Below 1000 V.

l PairX 2 5 Sq MM
0.270

12.02 6 PalX 25 Sq MM

12.03 12 Par X 2.5 Sq.MM 1050 1.723

ffi overall Shielded ZHFR Sheathed Armoured lnstrumentation Cables Below 1000

13.01 2ParX15 Sq MM 10130 3.819

13.02 6 Par x l.5 Sq.MM 17320 11.154

1303 12 PairX 1 5 Sq MM

1304 24 Pair X l.5 SqoMM 5400 11.286

l Palr X l.5 Sq.MM 13590 3248

lTXl.5 Sq.MM 0.163

Copper Cond XLPE lnsulated l&O Shielded ZHFR Sheathed Armoured!nstrumentallon Cables Below 1000 V.

1401 6 PairX 1 5 Sq MM
7.633

14.02 12 Par X1 5 Sq MM
11.917

1403 2 PairX 1 5 Sq MM 4830 2135

14.04 6PaI Xl.5 Sq.MM
0.629

14.05 24 Par X 1 5 Sq.MM 2400 6.149

8TXl.5 Sq MM 2000 2760

ёd httumetton CaЫ es Bdow

1000V

1501 3Par xl.5 Sq.MM

1502 12 Par Xl.5 Sq.MM 3320 8217

1503 6T X15Sq.MM 1900 3.644

12T Xl.5 Sq,MM 3200 9.917

/多 -7メ ′卜 り



Departlnent of lndustrial Policy`覧 PromotiOn

(「
rechnical Support Section)

DttedttlFa悧剛,1椒

Subject: Ratiflcation:::甲I]:f(「11ドギlillilコ [ヽ Advance Authorisation No.
0510404021 dated 18.09.2017 issued to Ⅳ1/s KEI InduStries Linlited

Re■ DGFT U.〇.No.01/81/50/00396/AM-18/DES-2/471 dated 14.12.2017
Advance Authorisation inay be ratifled as under:

Net weight of cxportitems may be spcciflcd as under:

Sl.

No.

Net Export

WVeight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export

VVeight

(Kgs./Km)

Ｓ‐．、
Net Export

Wei311t

(Kgs./Km)

Sl.

No.

Net Export

Weight

(Kgs./Km)

1 7693.3 14 20.49 27 118.72 40 5259.2

2 4116.7 23.04 28 180.07 41 10464.2

●
Ｄ 1006.7 16 25.69 29 278.7 42 979.4

4 330。 1 17 28.44 30 378.9 43 606.1

5 953.5
０
０ 31.53 538.8 44 156.3

6 953.5 19 34.57 32 998.2
ξ
υ
И
↓ 295.98

7 6.98 20 37.82
●
′
Ｏ
Ｄ 1243.7 46 309.5

8 8.59 21 41.15 34 4279.5 47 432.4

9 10.24 22 44.77 3274 48 682.1

6697.149
10 12

り
，
う
Ｚ 48.41 36 2661.1

13.86 24 52.25 37 670.4

12 1599
つ
４ 56.17

０
０ 1245.5

り
， 18.13 26 72.09 39 3150.9

ぶ鷲 IM樹梅さ蕉猛:証品 rttζ:蔦1-T,1,7誌
2」,as l.ol Kg&町 COme■ h

(b)FttE[::rt items mcntioned at Sl.No. 4to 6,26 to 38,42,43&345to 49 as per

19 8L41 as 2588.76 Kgs./kコ n& 8875.76

婦nTi導よ魁■に452■ 2 Kgまたm
as pcr Enginecring Table-4.

impl[il『
li穂:lliil][iI[:llil∬

L:l露塩|:t:匙1腫t首II発電::;∬

服‖精胤
i器
糧鋪き1｀∫ち,捨

電hl群慨1罵£彙
41.05 Kg羹

lto 6そ% 26 to 49.

2.                                                         C Rod(EC Grade)/
Copper Cathode(99・ 99°/o?uritI)(Elect[91ytiCgrall)Inay bC a1loヽ

VCd as undCr:    .
ミ 。0101て σミ Ko content ln

3。

4.

_言
`ノ



5.Quantities of import item at Sl.No.4宙 z.Aluminium WirC Rod(Electrolytic grade)

mayIま

llままI磐1週|::∬:鮮 :liR_lil'aξ
SpeittT豊
誤litt」
alliligcluc

IDPE Inay be allowed as  l.05 Kgs./kg

rw竃艦器「篭柵鵬
,flrm.

ylon Compound Of relevant grade may be

lmirき出
・↓乳た.Lw.c may be

rtitcms at Sl.No.5,6&49.
pilelal.1::ヽ

:ミぅち1:・ itirade)may be
NomscOmmi■ ce mtttよea宙eW           /午 ´

憔 _し り
(S.K.Jain)

Development OfflCer

Tcle:23063166

To

蔦譜轟蘇蜂藝:喘鵠
E側 )

■

_sl″
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Fo No.7/351/2018‐ TSW
ⅣIinistry of Conllllerce dtt lndustry

Departlnent of lndustrial POlicy“ &PromotiOn

(「
rechnical Support Section)

D殿躍より熙 ,電椒

―
 

「

´

ノ

ーヽ
21・ 51“ ノ

(S.K.Jain)
Development Officer

卜
・

OFFICE MEMORANDUM

subitt R耐mmぽ mrms h H淵識棚 il拙嘲lnhど
°

0310816055 dated 29。 09。2017 issu

Ref:DGFT No。 01/81/50/501/AR4-18/DES― IIノ576 dated 07/03/2018

Advance Authorisation may be ratifled as under on repeat basis as per

their Advance Authorization No. 0310810638 dated 19.01.201 7 ratifled in

NC meeting dated 16/05/2017:

1.Words..BTC/EUE/LTC/STC,,maybeprefixedwiththe
description ofexPort Product .

2. Word "Relevant gtud. and size " may be prefixed with the

descriptionofimp-ortitemanditsquantitymaybeallowedas800
MT ai 1.60 Kgs./Kg. content in the export item taking clue from

SIONs C-385 &.C-593.

Norms committee maY take a view

To
Directorate General of Foreign Trade
(Sh. Vinod Kumar Kashyap, FTDO, DES-II )
Udyog Bhawan, New Delhi

_ヽ
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Departnlent of lndustrial Policyど 髭Promotion

(TeChnical Support Section)

D蔵鷲lFa硼,号淵
OFFICE MEMORANDUM

SubieCt: Ratiflcation of norms in respect of Advance Authorisation No。

0510404347 dated 23.10.2017 issued to lⅦ /s】くEI Industries Linlited

Re■ DGFT U.0,No.01/81/50/00433/AⅣ l-18/DES-2/480 dated 14.12.2017

Advance Authorisation inay be ratifled as under:

1.Net weight ofexportitems may be speci■ ed as under:

Sl.

No.

Net Export
Weight
(Kss./Km)

Ｓ‐
．
Ｎ。

Net Export

Weight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export

Weight

(Kgs./Km)

Sl.

No.
Net Export
Weight
(Kes./Km)

l 6621.6 22 2839.2 43 690.9 64 729.9

う
ん 2915.4

り
，
う
ん 292.2 44 875.5

∠
υ 3687.2

3 1711.5 24 292.2 45 486.5 66 8825.9

4 484 25 394.3 46 806.l 67 2333.6

く
υ 555.8 26 939。 9 47 1029.8

０
０
∠
υ 6322.1

6 351.7 27 939.9 48 1348.5 69 4606.3

7 409.1
０
０
つ
ん 1287.9 49 1810.7 70 9014.1

０
０ 944 29 1287.9 50 847.2 71 3655

9 889.9 30 1507.4 709.8 72 357.6

0 614.4
り
， 248.1 52 372.5

０
，
つ
′ 357.6

11 389.4 32 879。 9
●
Ｄ 1037.3 74 1311.6

2 4411.1
●
Ｊ
Ｏ
， 210.3 54 1493.6

ξ
υ
●
′ 1682.8

り
， 256.2 34 210.3 6898.2 76 8866.2

4 387.5
く
υ
●
， 307.8 56 810.9 77 2743.5

314 36 668.9 57 737.7 78 14033

6 828 37 868.5
０
０ 1243.8 79 4048

7
０
０
つ
４
０
０ 38 868.5 59 1119.5 80 4983.2

０
０ 1005.1 39 1199.6 60 1468.l

０
０ 1447.7

9 1416.7 40 1199.6 61 6994.7 82 248.1

20 1228.8 41 469.7 62 2314.3

う
４ 1871 1 42 469,7

∠
υ 4055.9

2.LQuantities of impo■ ltem tt SlINo l Ⅵz.COpper Wire Rod/CC Rod(EC Grade)/

Copper Cathode(99・ 99%purity)(Electrolytic grade)may be a1lowed as under:

l  as applied for i.e. 4523.23  Kgs./kmO滉∬:離 I譜昭胤錫1盤
・

0:群お習譜
"l∬

ツ::基 :じL‐
2わ &り,"わ 2脚 ,“

"OЮ
節6わ

ineering´rable_5。

(c)For Export items mentioned at Sl.No.9 to ll,26 to 30,32,47 to 49,  as pCr
Engineering Table-4.

(d)i∬
17:[:竃.T胤]}1ltttill[R_1li:liiti:1°

11:.lhilii:i[∫::|[
(c)For export items mcntiOned at Sl,No.
Engineering Tablc-5.

け
一

― δε～
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(f) For each export item mentioned at S1. No. 55 &,61 as applied for i'e' 4523'23

Kgs./km taking clue from Engineering Table-5'

3. Words ,, Semi conductive XLPE Compound" may be deleted from the description of

import item at Sl. No. 2 andquantities of XLPE Compound of relevant-grade may be

allowed as f .OJ fgt.ltg conient in the export items at Sl' No' I to 44' 53 to 56' 60 to

63,65,66 & 68 to 82.

4. Quantities of import item at Sl. No 3 vtz. PVC Resin may be allowed as 1'05 Kgs'/kg

content in the *"n items at Sl. No. 12,45 to 58, 60 to 66, 68, 70 to 77 
'79 

&' 80'

5. Quantities of iniport item at S1. No 4 viz. Antimony Trioxide may te allowed as

1.05 Kgs.ikg content in the export items at Sl. No. 12, 45 to 58, 60 to 66, 68' 70 to 77 '

79 &80.
6. euantities of import item at Sl. No. 5 viz. Aluminium Wire Rod (Electrolytic grade )

may be allowed as under:
a) For export item mentioned at Sl. No. 56, as 1.01 Kgs. Kg' content in export

item.
b) For export items mentioned at Sl. No. 70,7|, 74,75 & 79 to 81 , aS per

Engineering Table-5

7. Quantity of import item at Sl. No. 6 i.e. HDPE may be allowed as 1'05 kgs/kg content

ii the export items at Sl. No. 1 to 11, 13 to 44,70,71& 75 to 80'

g. Quantity of import item at Sl. No. 7 i.e. Semi conducting water Blocking Tape/water

Blocking Tape(Cable grade) may be allowed as 1'01 Sq'Mtrs'/Sq'Mtr' content in the

export items at'Sl. No. 12,68 to 71 &74to 80 as claimed by the firm'

g. Quantities of import item at Sl. No. 8 viz' Nylon Compound of re,levant grade may be

allowed as 1.05 Kgs./kg content in the export items ai Sl' No' 16 to 22' 26 to 30' 32'

36 to 44,70 to 76 & 79 to 82.

10. euantities of import item at sr. No. 9 viz. Galvanised Steer wire/G. L wire may be

allowed as 1.02 Kgs./kg content inthe export items at Sl' No' 1 to 11' 13 to 55' 60 to

63,65 & 66.

11. Quantities of import item at Sl. No . 10 viz. EPR/synthetic rubber may be allowed as

tiOS fgs./tg content in the export items at Sl' No' 67 &' 69'

12. Quantities of import item at St. No. ll vizGlass Mica Tape may be allowed as 1'01

Kgs./kg contentin the export items at Sl' No' I to 11 & 13 & 30'

Norms committee maY take a view

4:.3-1t,-,1(S. K. Jain)

DeveloPment Officer
Tele : 2306 3166

To
Directorate General of Foreign Trade

(Sh. Vinod Kumar Kashyap, FTDO, DES-ID

Udyog Bhawan, New Delhi

-81 -
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Govemment of India
Department of Heavy Industry

TSW(B) Section
*****

Ref: tD O7/8L/762/L101/AM-08/DESIt dated9.3.2018
AA No.310444382 - Crompton Greaves

Vide enclosed letter, the applicant have represented that repair and
refurbishing is covered under the definition of "manufacturing" at para 9.31 of the
lmport Policy. Hence, they are ellgible for import of inputs under Repeat basis and
GN-4 with accou nta bility cla use.

2. DES-ll to dispose as per procedure applicable.

k- -.-
l
(K.K. Tiwari)

lnd ustrial Adviser
Dv. DGFT. DESII

F.NO.3 /82/ 2078 dt. 13.3.2018

rD--―
―
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2●区Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-ll) Advance
Licence 02'10207218 daled 21.12.2016 of M/s Manaksia Coated Metals and
lndustries Limited, Kolkata

DGFT may refer to their UO No 01i81/50/541/AM-17/DES-ll/86 dated 30.01.2018
and UO Note of even No dated 1 5.06.2017 of Ministry of Steel on the subject
mentioned above.

ln the above connection, the quantity of item of import may be read as
1247.58 MT in place of 1235.22 MT for import of Cold Rolled Hot Dipped Galvanized
Non Alloy Steel Sheets/Coils Thickness of 0.45 mm against export of 1257 MT of Pre
painted Galvanized Non Alloy Steel Sheets/Coils Thickness 0.48 mm. Similarly, the
quantity of item of import may be read as 749.19 MT in place of 741 .77 MT for export
of Cold Rolled Hot Dipped Galvanized Non Alloy Steel Sheets/Coils Thickness of
0.48 mm against export of 754 Mf of Pre painted Galvanized Non Alloy Steel
Sheets/Coils Thickness 0.50 mm.

勁 Q
(S K Bhatnagar)

Deputy industria!Adviser

Shri Vinod Kashyap, FTDO, DGFT, Udyog Bhawan, New Delhi.
Ministry Of Steel U O No 2(9)/2017-TD dated 08 02 2017

-99″


